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Background of the Case

Hon’ble NGT has taken up suo —moto cognizance of complaint of Mr. Gaurav Chaturvedi, Ex. Sr.
Manager, Navin Fluorine International Ltd. Bhestan, Surat against M/s Navin Fluorine
International Ltd., which is is engaged in manufacturing of fluoride based chemicals. The
complainant alleged that the said industry, i.e. M/s. Navin Fluorine International Limited is
discharging industrial effluent containing fluoride based chemicals directly in violation of
environmental laws and causing damage to environment. Mr. Gaurav Chaturvedi, Ex. Employee
has emailed to Hon. NGT and raised concern over wastewater management and spent HCL acid
management of the M/s Navin Fluorine International Ltd. Accordingly, Hon’ble NGT (principal
Bench) passed an order dated 05.08.2024 in the matter Gaurav Chaturvedi Vs. State of Gujarat
bearing Original Application No. 753 of 2024 (PB).

Relevant Para of the Hon. NGT order dated: 05.08.2024 is reproduced below:

"4. However, if even some part of complaint is correct, discharge of fluoride chemical waste
effluent in violation of environmental laws is a serious matter as it affects environment very
seriously. Therefore, complaint made in this application may be verified by constituting a Joint
Committee who may submit factual report.

5. We constitute a Joint Committee comprising District Magistrate, Surat, Gujarat State
Pollution Control Board (hereinafter referred to as ‘GPCB’) and Central Pollution Control Board
(hereinafter referred to as ‘CPCB’)

6. GPCB shall be nodal agency for coordination and compliance.

7. Committee shall submit factual report with Registrar General, Western Zonal Bench, Pune
of this Tribunal within two months."

Accordingly as per Order, GPCB being nodal agency, the order of Hon’ble NGT was brought to
the notice of the District Collector-Surat and CPCB has been informed to nominate officer in
Joint Committee and CPCB has nominated Mr. S. Pradeepraj, Scientist-E, Regional Directorate,
Vadodara. The complaint copy received along with the order of Hon’ble NGT was also shared
among the committee.

Committee’s Approach:

In response to the said order of Hon’ble NGT dated 05.08.2024, the committee has decided to
conduct meeting to discuss about Hon’ble NGT order and committee’s role and further course of
action.

The First Meeting of “Joint committee” is convened virtually on 02.09.2024. Mr. V. J. Bhandari,
Sub Divisional Magistrate, Surat has joined meeting.

Committee has been briefed about Consent and present status of the industry as per available
information by GPCB.

Committee has discussed in length about the points raised in the application and Hon’ble NGT
order dated 05.08.2024 and after above discussion, the committee reach to the conclusion that
site visit to the industry is required to verify the contention of applicant and to prepare the



11

factual report for submission to Hon’ble NGT . MoM of the said meeting dated: 02.09.2024 is
attached as Annexure —A.

About the unit & Environment Management System:

3.1 About the Unit:

M/s. Navin Flourine International Ltd. is having synthetic organic manufacturing plant at
Bhestan, Surat. M/s. Navin Flourine International Ltd. established this plant in 1967. The Unit has
obtained CCA from GPCB for manufacturing of more than 240 chemicals (organic and inorganic)
and its valid upto 01.01.2025.

The products can be majorly divided in to Organic Products and Inorganic Products. Unit is
engaged in manufacturing Organic Product groups like Fluorotoluene derivatives,
Chlororfluorotoluene  derivatives, Fluorobenzaldehyde derivatives ,Fluoro anilines,
Fluorobenzotriflouride derivatives, Fluoronitrobenzene derivatives,Fluorophenol derivatives,
Fluorobenzylamine derivatives, Fluororacetate derivatives,Fluorobenzoic acid derivatives and
Inorganic product groups like MetalFluoride derivatives, MetalChloride derivatives,
Metalbromide derivatives, Metal Oxide derivatives, Mafron Gas, Other Miscellaneous fluoride
derivatives and HF Acid & HCl acid. CCA of the company is attached as Annexure-B-2.

Unit is also having pilot plants for research & development. Unit has total plot area size about
4,93,687.7 m2 amongst which 2,45,861.2 m2 area covered with green belt area.

The co- ordinates of all corners of the unit are given in Table below.

Table: Detail co-ordinate of all corners of the industrial site

Corners Latitude Longitude
1% 21° 8'15.79"N 72°51'4.77"E
2" 21°8'17.93"N 72°51'11.57"E
3" 21° 8'22.56"N 72°51'9.34"E
4" 21° 8'23.56"N 72°51'16.54"E
5t 21°8'31.77"N 72°51'14.26"E
6" 21° 8'32.40"N 72°51'28.74"E
7" 21°8'8.72"N 72°51'35.18"E
gt 21°8'2.99"N 72°51'9.93"E
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The boundary of the unit showing corners of the boundary marked on Google Maps is given
in below image.
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Image: Coordinated of the boundary of the unit marked on Google Maps

Unit is having approx. 600 employees on permanent payroll. Unit is engaging about 900 manpower
on temporary or contractual basis as per the requirement. Accordingly, approx. 1500 manpower is
working on and average at the site.

3.2 CONSENT & OTHER PERMISSIONS:

1. Environmental Licenses
Industry has obtained following environmental permission for the Surat Plant. EC & CCA is attached
as Annexure-B-1 & B-2 respectively.

Associated Form No Description License No Date of Expiry Date
Authority Issue
GPCB CCA Consolidated AWH-131288 19.01.2024 | 01.01.2025

consent and
authorization

MOEF&CC | Environment | Environment | EC23A0202GJ5636200E 18.09.2023 | 18.09.2033
Clearance Clearance of (1A-J-11011/181/2022-
site IA-11(1))

2. Factory License
Industry has obtained Factory licence from Directorate of Industrial Safety & Health (DISH) for the
Surat Plant and its details are as below,
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Associated | Related Act | Description License No Date of Expiry Date
Authority or Rule Issue
DISH Gujarat Factory 5646 11.01.2021 | 31.12.2026
Factory Rule License

It is attached as Annexure-B-3

3. PESO Licenses

The unit has obtained Petroleum & Explosives Safety Organization (PESO) licenses for storage of

various Chemicals which are summarized in below table:

Associated | Related Description License No Date of Expiry Date
Authority Act or Issue
Rule
PESO Gas License to fill G/HO/GJ/05/37 17.09.2021 30.09.2026
cylinder | compressed gas R22, (G1183)
Rules R404A , R4A07C, R410a
134a & R32 in to the
cylinders.
PESO Gas License to store G/HO/GJ/06/34 17.09.2021 30.09.2026
cylinder | compressed gas R-22, (G1183)
Rules R134a, R404a, R407c,
R410a into the
cylinders.
PESO Gas License to fill G/HO/GJ/05/363 | 10.09.2015 30.09.2025
cylinder | compressed gas BF3 (G2386)
Rules into the cylinders.
PESO Gas License to store G/HO/GJ/06/345 10.09.2015 30.09.2025
cylinder | compressed gas BF3 in (G2386)
Rules the cylinder.
PESO Gas License to fill G/HO/GJ/05/39 30.09.2015 30.09.2025
cylinder | compressed gas AHF (G1185)
Rules into the cylinders.
PESO Gas License to store G/HO/GJ/06/36 30.09.2015 30.09.2025
cylinder | compressed gas AHFin | (G1185)
Rules the cylinder.
PESO Petroleum | License to store P/WC/GJ/16/346 | 24.02.2022 31.12.2027
Petroleum Class-A (P188408)
products. (Methanol,
Toluene)
PESO Petroleum | License to store P/HQ/GJ/15/65 20.11.2023 20.11.2033
Petroleum Class-B (P9677)
product. (HSD)

It is attached as Annexure — B-4 to B-11

4. Boiler permission

The unit is having two boilers. The unit has obtained individual certificates for use of two boilers

from Gujarat Boiler inspection department. The details of the boiler certificates are given in table

below:
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Associated Related Description License No Date of Expiry Date
Authority Act or Issue
Rule
Gujarat regulation | Certificate for use | CA032024- 10.09.2024 | 09.09.2025.
Boiler 389 of a boiler-SM-50 | 20250046000
Department
Gujarat regulation | Certificate for use | CA032024- 07/06/2024 | 06/06/2025
Boiler 389 of a boiler-SM-60 | 20250044013
Department

It is attached as Annexure B-12 & B-13.

3.3 ENVIRONMENT MANAGEMENT SYSTEM OF THE UNIT

The applicant has raised concern over the Environmental Management System of the company.
Hence committee has looked into relevant Environment Management System in question.

Inorganic effluent with a low COD (<1000 ppm) generated in the unit is collected in an inorganic
collection pit and treated in ETP comprising of primary treatment (neutralization, Coagulation
and clarification), RVDF followed by monobelt system for dewatering of sludge. After primary
treatment, treated effluent goes to the supernatant common tank.

Organic effluent with high COD (approximately 3000—4000 ppm) is collected in the organic
collection pit and treated in ETP separately consisting of primary treatment (neutralization and
clarification), secondary treatment (two stage activated sludge process), filter press, and
monobelt system for dewatering of sludge. After secondary treatment, treated effluent is
collected in a supernatant common tank with a capacity of 202 KL.

Combine effluent is then sent to tertiary treatment (carbon filter and sand filter), tertiary-
treated effluent is discharged into u/g drainage system of SMC, which leads to Bamroli STP of
SMC for further treatment.

Schematic diagram of ETP is as follows:

EFFLUENT TREATMENT PLANT
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Unit has obtained authorisation for management of Spent HCl (Category 1/29.6) under the
Hazardous & other Waste Rules, 2016. Spent HCl is generates from Mephron plant. Unit has also
obtained CCA for mfg. Chloride based product ((Calcium Chloride, ferric chloride, PAC,
Ammonium Chloride) from the Spent HCI. Unit is having membership of common facilities TSDF
& CHWIF for the disposal of other Hazardous wastes.

Committee Site Visit and Observation: (Date:13-09-2024)

Joint Committee site visit conducted on Date: 13-09-2024 at M/s Navin Fluorine International
Ltd. Bhestan, Surat. The Company representative was informed about the purpose of joint
committee site visit and about the Hon. NGT order. The Company representative has been brief
about manufacturing facility and premises, also described about various plant and its operation.

The Committee asked about the details of Environmental Management System of the Industry.
Company representative explained about Effluent treatment Plant, Air Pollution Control
Measures taken by Industry and Hazardous waste management of the industry.

Committee then inquired about whether company representative is aware about the Complaint
made by Mr. Gaurav Chaturvedi, Ex. Employee.

EHS team of the company responded that, Mr. Gaurav Chaturvedi, whose name was involved in
this matter, is currently working as a senior manager at ETP and not an ex-employee. After that,
the committee had discussion with Mr. Gaurav Chaturvedi during the visit to ETP, and according
to him, someone has created email ID with his fake identity and tried to defame him and the
organization.

Mr. Gaurav Chaturvedi, the senior manager present during the visit explained the committee
about the history of incident and the same is given below:

e last year, during July-August-2023, the top management of the unit got some emails
from email id gauravchaturvedil@yahoo.com mentioning name as Gaurav Chaturvedi
and designation as senior manager of M/s Navin Fluorine International Ltd. and
expressing his inability to work and other negative self-talks.

e Since this email ID had name of Gaurav Chaturvedi, Sr. Manager, the top management
M/s Navin Fluorine International Ltd. called Mr. Gaurav Chaturvedi and asked for
explanation; Since, Mr. Gaurav Chaturvediwas not aware about these emails, it was
learned by Mr. Gaurav Chaturvedi & the management of M/s Navin Fluorine
International Ltd. that the said email ID was created with fake identity of Mr. Gaurav
Chaturvedi for some Malafide intention of for defamation of Mr. Gaurav Chaturvedi or
the unit

e After some time once again, the same email ID was used and email was sent to different
government organizations containing false allegation about the unit, i.e. details of M/s
Navin Fluorine International Ltd..

e Now, when the matter became serious, Mr. Gaurav Chaturvedi filed an official police
complaint with the nearby cybercrime police station.

e The police filed an FIR and investigated the matter. Upon investigation, the miscreant
was identified and caught by the police team.

e After that, police came to know that the miscreant was one of the companies’ old
vendor, who was selling ETP chemicals and was conducting trial of his products in the
ETP of M/s Navin Fluorine International Limited. After taking multiple trials, he failed to
prove his products; hence, Mr. Gaurav Chaturvedi (who is working as a senior manager
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at ETP) denied to continue the trail using the material supplied by the said vendor and
refused to accept/ buy his products.

e Because of all of this, the vendor got offended, and he created a fake email ID in the
name of Mr. Gaurav Chaturvedi and tried to defame him as well as the organization.

e It was also informed that the culprit has accepted that he has done all these things in
revenge. The case is still is going on with the local police station, and the FIR Copy &
Police report of the same is annexed herewith as Annexure-G.

e Statement of the Mr. Gaurav Chaturvedi regarding above is attached herewith as
Annexure-I.

After discussion, the committee carried out detailed inspection of the premises to verify the
allegations made in application and carried out Effluent Sampling,

During inspection manufacturing plant is observed in operation. Fresh water sources are canal
water and tertiary treated sewage from Bamroli STP. Unit has obtained CCA to utilise 3731.96
KLD in premises for various purpose. Unit has submitted permission copy of the SMC-Hydraulic
department and Narmada Water Resources, Water Supply, and Kalpasar departments for water
supply to industry. Three month (September-23 to November-23) Water Consumption bills are
attached herewith. As per details provided by the unit, the average daily water consumption for
period of April-23 to Aug-24 is within the quantity permitted in the CCA issued by GPCB.

Industrial wastewater generated from utilities, Air Pollution Control Devices, Mfg. process,
washing etc. Generated industrial waste water is segregated at plant level into the two stream
and conveys to ETP Section and treated into a separate ETP as per its characteristics: 1) Inorganic
effluent (Low COD effluent) 2) Organic effluent (High COD effluent). During visit ETP units of
both the streams are observed in operation. After the treatment unit is discharging effluent into
underground drainage network of SMC which leads to Bamroli STP. Unit has valid CCA & EC for
discharge of treated effluent into SMC sewerage network & also obtained SMC permission to
discharge treated effluent.

During the inspection all ETP units are found in operation unit has provided OCEMS and Flow
meter at the outlet of the ETP and flow meter reading during inspection are 474161 m® and
OCEMS readings are Total nitrogen = 27.43 ppm and Total Organic Carbon = 30.81 ppm. It has
also provided flow meter at inlet of effluent stream wise and total reading of the same are noted
as: Organic stream - 1143544 m?, Inorganic stream-1012811 m?. Generated Sewage from plant
premises is feed in to aeration tank number-01 for maintaining biomass. Unit is maintaining ETP
operation record in logbook. As per companies record average effluent generation is 733 KLPD
for the period of April-23 to Aug -24. It is within the quantity permitted in the CCA issued by
GPCB. Unit has valid CCA & EC.

Committee has decided to collect effluent samples at different stages of the ETP for determining
efficacy of the ETP and to ascertain any probability of dilution and to analyse the collected

sample in the laboratory of GPCB, RO-Surat.

Accordingly, total five effluent samples were collected from ETP and details are as below,

Sr. | Sample details Color pH on
No. pH strip
1 From final outlet of the ETP Slight yellowish @ 7-8
2 From collection tank of inorganic stream Slight yellowish tinge @ 4-6
3 From overflow of primary clarifier of inorganic | Greyish @ 7-8
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stream
4 From collection tank of organic stream Yellowish tinge @ 7-8
5 from overflow of secondary clarifier 2 of | yellowish @ 7-8
organic stream

Industry has requested to take counter samples if required and send it to any MOEF&CC
approved lab. The counter samples were collected by the unit in presence of the committee and
the Samples collected by the unit were sent to M/s Pollucon Laboratories Private Limited, NABL
accredited laboratory in Surat in presence of Company representative and GPCB official.

A. Analysis report of Committee sample and MoEF&CC approved lab is attached as Annexure -D
and Comparative of key parameters for both samples are as below.

Parameters | From From From From From final | CCA
collection collection overflow of | overflow of | outlet of the | Norms
tank of | tank of primary secondary ETP
inorganic organic clarifier  of | clarifier 2 of
stream stream inorganic organic

stream stream
@ # @ # @ # @ # @ #
pH 3.82 | 3.85 | 6.12 | 5.96 726 |7.25 |7.26 |7.12 | 735 | 7.37 6.5-
8.5

TDS 2004 | 2022 | 644 | 656 2378 | 2364 | 1540 | 1610 | 988 | 1028 | 2100

SS 36 39 26 29 34 32 12 13 20 21 300

Ammonical | 0.56 | <0.2 | 0.56 | 0.896 | 3.36 | 3.1 224 | 265 |2.24 | 272 50

Nitrogen

CcoD 228 | 236 674 | 689 153 148 110 118 | 35 34.48 | 100

BOD 59 64.9 | 180 | 186 40 42 29 31 8 9.12 30

Phenolic - - - - - - - - 0.41 | 0.441 | 1.0

Compound

Flouride 635 650 2.8 2.62 2.9 2.8 0.19 | 0.25 | 1.25 | 1.22 -

Note: Except pH all values are in mg/I
@ - Sample analysis result of RO-Surat, GPCB Lab.
# - Sample analysis result of MoEF&CC approved lab-
Limited, Surat
The analysis results of the effluent samples collected from different stages of ETP by the joint

M/s Pollucon Laboratories Private

committee and the analysis result of the NABL accredited laboratory for the counter samples
collected by the unit reveals that all the monitored parameters for the sample collected from the
final outlet of ETP are within the discharge norms prescribed in the CCA for ETP.

Management of Spent Hydrochloric Acid:

e During the production of refrigerant gases like R22, R32, etc., spent hydrochloric acid is
generated as a co-product.

e This spent HCl is being stored in dedicated storage tanks -4 Nos (100 MT*2 = 200 MT
50 MT*2-= 100 MT) having a total capacity of 300 MT .

e From here, spent HCl is being transferred to the CaCl2 plant to manufacture CaCl2.

e During the process of conversion, Spent HCl is being reacted with lime stone (CaCO3) in
process tanks. Chemical equation of Calcium chloride manufacturing is as below,
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CaCO3 + 2HCI = CaCl, + H,0 +CO,

e As a result, CaCl, is generated, and the same is being sold to consumers by unit. As per
record Spent HCL generation in Financial year 23-24 is 41175 MT and CaCl, production is
12139 MT and about 468 MT Spent HCl sent to authorised recycler.

e Unit is managing of Spent Hydrochloric Acid as per CCA of the Board.

Para wise comment is provided in subsequent paragraphs of the
report:

The para-wise comments on the allegation made by the applicant as per the findings &
observations made by the joint committee are given in table below:

Sr.

No.

Complaint content

Status as per the findings & observations
made by the joint committee

Company is high toxic and danger
fluoride chemical manufacturing since
last 20 years and all 2 MLD fluoride
based chemical effluent is going in STP
plant since beginning of the company.

Unit has obtained CCA from GPCB vide CCA No:
AWH-118538 & SMC Permission for the discharge
of treated effluent in sewer line leading to
Bamroli STP. Unit has provided Effluent
Treatment Plant consisting of primary, secondary
(two-stage and Tertiary Treatment. The ETP is
periodically monitored and samples are collected
by GPCB and SMC also looks after Sewerage
network.

Committee has also collected sample from ETP
for assessment of effectiveness during the day of
visit on 13.09.2024. Its results mentioned in Para-
4(A) and Analayis Results are within prescribed
limit stipulated in consent.

In rainy season there is overflow of
inorganic collection pit by inorganic
effluent which directly drain storm
line in night with SMC line by pump. It
have COD 500-600 ppm while their
discharge norm is < 100 ppm.

Many time when primary system get
fail all effluent directly discharge to
storm drain in SMC with COD 600- 700

ppm.

It was verified during the visit that the Unit has
provided Collection pit 1800 m3 capacity to
receive inorganic effluent which is having
retention period of 1 to 1.5 day. Also, there is no
direct connection between inorganic tank
collection pit and storm water trench and storm
water trench is located in opposite side of ETP
and separated by internal road.

Additionally, Unit has separate above ground
storm water drainage network & effluent
discharge underground drainage line.

The final effluent discharge Fluoride
consent norms is <1.5 ppm while they
discharge 30-300 ppm from beginning
of plant since last 25 years.

Unit has provided lime treatment to remove
fluoride content from effluent. Moreover, the
unit has an in-house environment laboratory, to
daily monitor pH, COD, TDS, TSS, fluoride, and
chloride parameters.

Committee has also collected sample from ETP &
Its results are mentioned in Para-4(A) and analysis
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results of the final outlet of ETP reveals that the
concentration of fluoride is in the range of 1.22 to
1.25 mg/I.

Their organic effluent have 3000 to
4000 ppm COD which is directly mixed
with inorganic effluent without proper
treatment.

It is observed by the committee that the Unit has
separate treatment scheme to treat High COD
(Organic streams) and Low COD (Inorganic
streams). Organic streams are treated with
primary treatment, secondary treatment, and
after that collected in a common supernatant
tank.

Inorganic streams are treated with primary
treatment (neutralization and clarification) and
then collected in a Common supernatant tank.

Here Combine treated effluent collected in the
common supernatant tank is then treated in
tertiary treatment and discharge into u/g line.

They have dilute the final discharge
effluent in a chamber near ETP
entrance underground covered tank
by raw water dilution pipe 24*7 hours
which can be seen by immediate spot
visit. By this they use 7 MLD of raw
water consumption illegally without
record in dilution of their discharge
effluent. Dilution of final effluent with
raw water is illegal as per CPCB water
act 1974.

Committee has not observed any such system
near ETP entrance.

Furthermore unit has provided flow meter at the
inlet and outlet of the ETP.

Additionally, Committee has verified Water
Consumption bills. Its average consumption is in
the range of 1536.85 KLD for April-23 to Aug-24.
Its data is attached as Annexure-G. This imparts
clear that there was no any truth in 7 MLD water
consumption for dilution.

They have final effluent COD 500- 600
ppm and dilute the effluent with raw
water to down the COD near 400-500
ppm while their consent limit is < 100
ppm. They are discharging 2 MLD per
day with this COD 400-500 ppm since
last 25 years.

The committee has collected five samples from
ETP. Analysis report indicates treated effluent
final discharge is within consented norms. No
such dilution arrangements observed by the
committee.

They have fake data of effluent COD in
records and send that GPCB as all
effluent send to their internal and
external laboratory Shree Green
Enviro Surat with dilution of raw
water. Mr Amit Parekh dilute all the
organic and final discharge effluent
with raw water and send the sample
to internal and third party analysis
which COD comes very less and data
submitted to GPCB surat.

Unit has provided OCEMS at the final effluent
discharge line and its trend for period is attached
herewith. Committee is also collected samples
and its observed within consented norms.

It is also a very strange that GPCB
surat person and GPCB Surat Driver
Mr. Rakesh has informed them one
day before to their visit and take
25000 Rs for information so they have

In GPCB record, No Such driver named Rakesh
working in GPCB.

10
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prepare all the dilution activity of
samples and plan prior to their visit.
They put raw water 50 liter drums at
every sample point and when GPCB
take the sample they mix raw water
with support GPCB driver.

10. | There is no STP plant since beginning
in company and all STP effluent goes
to ETP plant which is violation of GPCB
water act 1974.

The unit has obtained CCA AWH-118538 valid up
to January 1, 2025, and according to its condition
no. 3.5, unit is adding sewage in the ETP's
bioreactor tank to maintain biomass and bacterial

growth. Unit is treating Sewage along with
industrial  effluent and  discharge into
underground sewerage network. Unit has

obtained consent for same.

11. | There is more trees in jungle belt and
garden and company does not have
any domestic effluent record since last
25 years and there is no flow meter.

Unit has dedicated sewage collection system.
They have provided flow meter in the sewage
inlet at aeration tank.

12. | As per CPCB standard protocol all the
effluent go further for CETP treatment
but since last 25 years they giving
effluent to SMC Surat with high COD
while it have 30-300 PPM high
fluoride.

Unit is discharging effluent as per CCA and SMC
permission. Committee has collected sample and
its report indicates effluent is within norms.

Spent HCL generation and violation of CPCB SOP

2021 in spent HCL

13. | They dump 12 MT per day spent HCL
in a day while they have concern
about 3 MT in a day.

14. | They mixed the spent HCL with
calcium carbonate and disposed 12
MTD spent HCL in a form of calcium
chloride sludge illegally without any
record.

15. | They generated 400 MT of Spent HCL
in month and 18000 MT Calcium
chloride in year.

As per the CCA condition, unit can sell spent HCL
to authorized Rule-9 re-users, or the same can be
utilized in the manufacture of calcium chloride
(consent quantity: 12145 MTPA) and also having
consent for mfg. chloride products (Calcium
Chloride, chloride, PAC,
Chloride) from Spent HCI.. Earlier, the unit was

ferric Ammonium
selling the same to authorized re-users having the
interim permission from the board; however,
since May 23, the unit hasn't sold spent HCL to
any of the re-users since all the interim
permission has expired. As of now, the unit is
utilizing spent HCI for the manufacturing of
calcium chloride at in-house facility. The unit has
installed four tanks for storage of Spent HCL, with
a total storage capacity of 300 MT. And its
consumption record is maintained on a day-to-
day basis.

16. | In January 23 when they have
environment clearance MOEF Delhi
audit person Mr Vijay come from Delhi
has know all illegal activity but he take
the RS 5 lakh money, and gift and

No comment is
committee.

required from the Joint

11
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hidden the facts in his audit report to
MOEF.

17.

When GPCB surat person make audit
and collect the final effluent sample
and GPCB surat officer go to lunch at
Naveen Fluorine international limited
Bestan Surat canteen Mr Amit Parekh
ETP employee of Naveen Fluorine
international limited Bestan Surat give
money of Rs 25000 to GPCB Surat
vehicle driver Mr Rakesh and they
mixed the drinking water in sample
and sample COD 500-600 PPM down
to 100 PPM in GPCB Surat laboratory

No comment is
committee.

required from the Joint

18.

GPCB vehicle driver got Rs 25000 for
allowing them dilution in samples
there are GPCB single driver since last
7 years.

No comment is
committee.

required from the Joint

19.

GPCB Surat RO is also involved in
money laundering with Navin Fluorine
international Limited Bestan Surat, as
she takes cash from company Rs 5
lakh/year  from Navin  fluorine
environment consultant Shree Green
Enviro Surat and clear their effluent
samples. Shree Green Enviro Surat
charged the amount to NFIL Bestan
Surat.

No comment is
committee.

required from the Joint

20.

Their soil in jungle area gets highly
contaminated due to HF effluent
disposed sample of soil can be
collected in mid of jungle area

Committee has look around approachable green
belt area in industry premises and committee not
found any effluent puddle or contaminated soil
patches.

21.

There sludge generation concern 12
MT/Month and they generated it
18000/year and dispose in across
boundary premises as well as in
middle of the jungle area

Unit has valid CCA or disposal of landfillable
wastes to TSDF site. According to record which
unit has disposed 2213.47 MT, 2143.97 MT
quantity during 2022-2023 and 2023 -24
respectively through online Manifest system of
GPCB. Unit has obtained membership of following
TSDF sites, MEPPL, SEPL, BEIL and Eco-Care.
Committee has look around approachable green
belt area in industry premises and committee dint
find any contaminated soil trace.

22.

As all industries has moved to GIDC
area but this high and dangerous
chemical manufacturing unit is in the
Surat city can be dangerous for people
in future

Unit has valid Environmental clearance and CCA
for the operation of the plant.

23.

In night they release toxic gases from
Mephron plant and high toxic smell
comes in nearby society when society
people complain GPCB, GPCB Surat

Unit has provided Air Pollution Control Device
with all process gas emission sources and
provided OCEMS with process stacks. As per
record No such public complaint received to GPCB

12
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[ person has informed Company before | inlast 3 years - - _ |

l_\f_iﬂt ) ) N = —
24 | When GPCB Surat person makes a visit | Joint committee observed Effluent treatment
company have 2 security pgates plant area & discharge line. Committee |
security person  call to  ETP | observations are already made in above paras
Department and il GPCB Surat
Person reaches the plant by 30
minutes gate pass formalities all illegal
discharged closed that time. - _ -
25. | GPCB Surat RO person are also | No comment is required from the Joint
involved in this company | committee.
environmental scam - . 1
In night they release highly toxic gases Unit has pro_\;ided air pollution control device with
in air which smell can be found in | process emission stacks and they have also
| nearby residential area. provided OCEMS5 with same. J

\ 26.

6. Conclusion:

The joint committee carried out detailed survey and inspection of the unit to ascertain the
allegation made in the complaint and the findings & observations of the joint committee
reveals that the allegations made in the complaints are baseless and inexact.

The joint committee also carried out sampling & monitoring of ETP. The analysis results of
the samples collected by the joint committee from the final outlet of ETP is meeting the
norms prescribed by GPCB in CCA for all the monitored and the ETP was also observed in
proper working condition. The counter samples collected by the unit which was analysed in
a NABL accredited laboratory is also meeting the discharge norms prescribed in CCA for the

final treated effluent.

Considering the above, suitable decision may be taken by the Hon'ble NGT.

Jgo— palir

(Dr. J. D. Oza) (S. Pradeepraj)
Regional Officer Scientist-E
Regional Office- Surat, Regional Directorate — Vadodara,
Gujarat Pollution Control Board Central Pollution Control Board

G
{Dr. Saurabh Pardhi, IAS)

District Collector
Surat

13



23 Annexure A

Minutes of 1* Meet; :
€1ing of Joint Committee in OA 753/2024

Date:02-09-2024
Time: 16:30 Hrs onwards
Video Conference

The tirst Meeting of “Joint committee” is tonvened virtually on 02 092074

Committee Members present in the meeting
3

1. Mr.V.J. Bhandari, Sub Divisional Magistrate, Surat
2. Mr. S. Pradipraj, Scientist-E, RD-Vadodara ,cpcg
3. Dr.). D. Oza, Regional Office, RO-Surat, GPCB

Sub Divisional magistrate has joined committee meeting on behalf of District Collector-Surat, The

meeting started with the welcome address by Dr. J. D. Oza, Regional Officer — Surat. She briefed

about the Hon. NGT order in O.A. 753 of 2024.

Hon. NGT has taken suo moto cognizance on the basis of a letter petition dated 29.10.2023 sent by
Gaurav Chaturvedi, Ex. Sr. Manager, Navin Fluorine International Ltd. Bestan Surat. Complainant has
said that M/s Navin Fluorine International Ltd. is a company engaged in manufacture of fluoride
based chemicals and discharging industrial effluent containing fluoride based chemicals directly in
violation of environmental laws and causing damage to environment. After considering the matter

Hon. NGT has passed order on 05-08-2024 on OA 753/2024.

Relevant Para of the Hon. NGT order,

"4. However, if even some part of complaint is correct, discharge of fluoride chemical waste
effluent in violation of environmental laws is a serious matter as it affects environment very
seriously. Therefore, complaint made in this application may be verified by consttuting
Joint Committee who may submit factual report.

prising District Magistrate, Surat, Gujarat State

1 1 j ittee com
5. we constitute a Joint Commi o

Pollution Control Board (hereinafter referred to as ‘GPCB’) and Central Pollutio
Board (hereinafter referred to as ‘CPCB’)

6. GPCB shall be nodal agency for coordination and compliance.

" J 3
7. Committee shall submit factual report with Registrar General, Western Zonal Bench, Pune
of this Tribunal within two months."

livered presentation on Hon. NGT order & Company

Mr. U. R. Shah, DEE, RO-Suart has - products, wastewater management etc.

background as per GPCB records about Consent,
before the joint committee.
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After presentation, Committee has discussed in length about points raised application and Hon. NGT
order dated 05-08-2024 and after above discussion, Committee reach to the conclusion that site

visit is required to verify the contention of applicant. Committee has decided to conduct site visit of

M/s Navin Flourine Internation Ltd. plant after coordinating with District Collector - Surat.

Meeting is ended with vote of thanks to committee members.
Representative of the District

J : 2 Collector -Surat virtually
ig-@” present in the meeting
fficer

Scientist-E District Collector

Regional
CPCB-RD, Vadodara Surat

GPCB, RO-Surat
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Annexure-B
ey — 295

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
‘ —— Sector 10-A, Gandhinagar 382 010

N O il Phone : (079) 23226295
h\ | /4 Fax  :(079) 23232156
GPCB Website : www.gpcb.gov.in

By R.P.A.D

In exercise of the power conterred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under rule 3(c) & 5(5) of the Hazardous Waste (Management and Handling & Trans
boundarv Movement) Rules’2008 iramed under the Environmental (Protection) Act-1986. This Board is
empowered to Grant CC&A.

And whereas Board has received consolidated consent application letter no. 129569 dated
02/01/2018 for the Consolidated Consent and Authorization (CC & A) of this Board under the
provisions / rules of the aforesaid Acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTHORISATION:
(Under the provisions /rules of the aforesaid environmental acts)

To,

M/s. Navin Flourine Internation Ltd.
Plot Ne=2,4 to 13,14/1,2,3,19.20 to 38,
\2 at Navsari Road, Bhestan,

urat:- 395023,
Tal:- Chorasi, Dist:- Surat.

1. Consent Order No. AWH-92317 Date of issue: 12/04/2018.
2. The consents shall be valid upto 01/01/2025 for the use of outlet for the discharge of treated

effluent and emission due to operation of industrial plant for manufacturing of the following
items/ products:

Sr. Organic Products Quantity (MT/Year)
No
1 Fluoro Toluenes / Fluoro Benzene / Difluoro Benzenes 250

/Chloro Fluoro Toluenes.1,2,3-trifluorobenzene.1,2.4-

Trifluorobenzene e
2 | Fluoro Benzaldehydes (2 Chloro 6 Fluoro Benzaldehyde,3- 90

Chloro-2-fluorobenzaldehyde, 4 & 2 Fluoro Benzaldehyde), 4
Fluoro Benzyl Chloride, 4 Fluoro Benzal chloride, 3 Fluoro
Benzoyl chloride, 4 fluoro 3 Phenoxy Benzaldehyde. 5 Bromo
2 Fluoro Benzaldehyde,

3.4-Difluorobenzaldehyde

3 | Bromo Fluoro Benzenes (1 Bromo 4 fluro benzene. 2 Bromo 4 440
Fluoro Aniline, 2 Bromo 6 fluoro Aniline. 4 Bromo 2 Fluoro
Aniline, 3 Bromo Benzotrifluoride, TFBB ( 3.4.5 Tri Fluoro
Bromo Benzene), BFAA (2 Bromo 4 Fluoro Acetanilide), Bis

(Trifluoro methyal) Bromo Benzene, 2 bromo 35 trifluoro

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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methyl aniline, 2 Methoxy 5 Trifluro Methyl Aniline, Bromo |
Todo benzene, 3 bromo 1.1,1 Trifluoro acetone. 1,1.1.Trifluoro [
acetyl acetone

o |

Fluoro Anilines (2,5 Bis( trifluoro methyl) aniline .3.5 Bis |
(trifluoro Methyl) Aniline, 3-Trfluoromethyl-4-cyano aniline, |
3-Fluoro-4-morpholinoaniline.4 Chloro 2TriFluoro Acetyl
aniline HCI Hydrate other Fluoro Anilines. Tri Fluoro
Methoxy Aniline) and Difluoro Anilines. 2 Methyl 3 (TEM)
Aniline, 2,6 Dichlro 4 Fluoro Tri Fluoro Methyl aniline. 2.6-
Dibromo-4(TFM)Aniline,Parafluoroisopropylaniline

60

Benzo tri Fluorides and derivatives (Amino benzo-tritluoride.
3 Amino-4Chloro Benzotrifluoride, Para chloro benzo-
trifluoride, 3 Chloro Benzotrifluoride, 3 Chloro 4 Fluoro
Benzotrifluoride, Tri Fluoro Methoxy & Bis (Trifluoro
Methoxy benzenes), and other derivatives), 2 Choloro 5
Amino benzotrifluoride 3.4 Dichloro 6 trifluoromethyl
toluene, 4 bromo Benzo trifluoride, 2.3.4 Tn fluoro
nitrobenzene, 2.4 Dichloro-3.5 Dinitro BTF, 3,5 Dinitro-2-
Bromo BTF, 1 - chloro — 5 - fluoro — 4 - nitro — 2 |
(trichloromethyl) benzene, Fluoro Pyridines (5 Chloro 2.3
Difluopryridine, 2-Fluro pyridine, 2-Fluoro-6-Trifluoromethyl
pyridine,  2.3-dichloro-3-(trifluoromethyl)  pyridine. 5
Fluorouracil). Chloro Fluoro Pyridines & Chloro Fluoro
Bromo Pyridines and other Pyridines. 1.3-Dichloro-2-methyl- |
4-(trifluoromethyl)benzene,3-Bromo-4-
Fluorobenzotrifluoride.2-chloro-3-Trifluoromethylpyridine, 2-
fluoro-5-Trifluoromethylpyridine.2-Hydroxy-5-
trifluoromethylpyridine.3-Trifluoromethy! pyridine, 2-Bromo-
5-Fluorobenzotrifluoride,2-(trifluoromethyl)pyridine-3-
Carboxylic acid,  3-(trifluoromethyl)pyridine-2-Carboxylic
acid, 4-chloro-3.5-Dinitrobenzotrifluoride. 2-Chloromethyl-3-
methyl-4-(2.2.2-trifluoroethoxy jpyridine HCl.  3-Cyano-2.6-
dichloropyridine.  4-Chloro-6-ethyl-5-fluoropyrimidine.  6-
Ethyl-5-Fluoro-4-Hydroxypyrimidine, 2.3-Dichloro-3-
Trichloromethyl pyridine, 2-methyl  6-(Trifluoromethyl)
pyridine -3 carboxylic acid, 3-Fluorobenzotrifluoride, 2.6-
Dibromo-4-(trifluoromethoxy)aniline

1400

Fluoro Nitro benzenes (4 Fluoro Nitro Benzene, 2 Fluoro Nitro
Benzene. 2.4 DiFluoro NitroBenzene, 3.4 Difluoro Nitro
Benzene and other derivatives)

50

Fluoro Phenols / Anisols (4 Fluoro 3 Trifluoro Methyl Phenol,
4 Fluoro Phenol & Anisol, 2 Fluoro Phenol and other Fluoro
Phenols), 4 Amino 3 Fluoro Phenol, 5 bromo 2 chioro 4 fluoro
phenol, Tri fluoro Anisole, 2 chloro 4 fluoro 5 nitro phenyl
ethyl carbonate

380

17
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|8

Fluoro Benzyl Amines / Benzamides / Benzonitriles
(4FBenzylamine, 2.6, Di Fluoro Benzamide, 4 F Benzonitrile
and other derivatives), Difluoro Benzyl Amine4-
Fluorobenzoylacetonitrile,2,6-Difluorobenzonitrile, 2.4-
dichlorobenzonitrile, 4-Chloro-3-(trifluoromethyl)phenyl
isocyanate

60

Tri Fluoro Ethanol / 2.3,5,6-Tetra Fluoro Benzyl Alcohol,
2.3,5.6 Tetrachloro Terpthaloonitrile, 4-
(Trifluoromethyl)benzyl  alcohol,  3-[3’-(trifluoromethyl)
phenyl] propane-1-ol

80

10

Fluoro Acetates (Ethyl 4 4 4 trifluoro Aceto Acetate, ETFA
(Ethyl 2,2.2 trifluoro Acetate), EBDFA (Ethyl Bromo Difluoro
Aceto Acetate) / Ethyl difluoro Acetate, Ethyl Difluoro Aceto
acetate, Fluoro Acetic Acids (2.4.5 trifluorophenyl Aceticacid
& other Fiuoro Phenyl Acetic Acids) / 6 Fluoro 3.4-Dihydro-
2H-1-BenzoPyraan-2-Carbooxylicacid / 4-(trifluoro methyl)
salicylic acid / Ethyl 2-cyclopropyl-4-(4-fluorophenyl)-
quinolyl-3-carboxylate, 2,8 BIS Trifluoro Methyl (4 hydroxy
Quinolene),  Methyl  2-Fluoro  Propionate, 1-(3,5-
Dichlorophenyl)-2.2 2-trifluoroethanone, 4'-
[sobutylacetophenone, 5-Azoniaspiro[4,5]decane hydrogen
difluoride, 2.3,5-trifluorophenyl acetic acid, 2-Bromo-1,1-
Difluoroethane, 3-Trifluoromethyl-1-methyl-1HPyrazol-5-ol,
3-diFluoromethyl-1-methyl-1H-Pyrazol-4-carboxylic acid, 3-
diFluoromethyl-1-methyl-1H-Pyrazol-4-carboxamide,
(#)trans-4-(4'-fluorophenyl)-3-hydroxymethyl-N-
methylpiperidine, Fluvastatin Intermediate, Gemcitabine
Intermediate, N-[4-Fluorophenyl)-2-Hydroxy-N-Isopropyl
acetamide

60

11

5 Difluoro Methoxy 2 Mercapto 1 H Benzimidazole, 4.4
Difluorocyclohexane carboxylic acid, Ethyl (35)-3(4.4
difluorocyclohexane-1-carboxamido)-3 phenyl propanoate,
Ezetimibe intermediate, 6-Fluoro-2-Methylindole

20

12

===

3-trifluoromethylcinnamic Acid, Chloro Fluoro Benzoic acid.
Di fluoro Benzoic acid, Fluoro propionic acid, 2-Fluoro-4-
Nitro Benzoic Acid, 4-Bromo-2-flucrobenzoic acid, 3.4-
difluorophenylboronic acid, 5-(4-Fluorophenyl)-5-
Oxopentanoic acid , 2-Fluoro-6-hydroxybenzoic acid, 2,3.4.5-
Tetrafluorobenzoic Acid, 2,3.4.5-Tetrafluorobenzoyl chloride

50

13

2,2 Difluorobenzo dioxozole

20

Total

2960

oo

1 | Sulfuric acid / Oleum / Spent sulfuric acid

| Inorganic Products

30000

| 2 | Hydrofluoric acid

10800

18
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Metal Fluorides (Aluminium Fluoride, Sodium Aluminium
Fluoride, Potassium, Sodium, Magnasium, Cadmium. Barium,
Nickel, Silicon fluorides & bifluorides, Fluoboric acid and
fluoborates & Alkali metal FluoroPhosphates
(Sodium/Potassium), Lithium fluorides & bifluorides. hexa
fluoro silicic, sodium silico fluoride, Lithiumtetrafluoroborate,

potassium fluorotitanate, ABF & Derivatives (Frosting |
Powder), Metal Chlorides, bromide and oxides (Potassium & |

copper chloride, copper and sodium bromide, copper oxide
and others), Sodium monofluorophosphate,
Antimonytrifluoride, Potassium bifluoride, Calcium fluoride

5800

Mafron (refrigerant gases), HFO-1336,
HFO-1234yf, M-410a, M-407¢, M-404a. M-422d, M-417a,
M-438a, M-513a, M-514a, M-449a, M-452a, M-452b

9000

Misc. Fluoride (BF3., ABF, AF and adducts such as BF3 +
Ether, BF3 + THF, BF3 + Acetonitrile, BF3 + Phenol, BF3 +
Ethyl Amine, BF3 + Methanol, BF3 + Ethyl Acetate, and other
BF3 adducts, Fluoropyridines, HF - Urea, Fluoro Phosphoric
acids, HF Triethyl Amine etc. and other HF adducts, BF3 +
Ethyl Acetate, BF3 Acetate, Tetra Butyl Ammonium Fluoride
in THF etc. and other HF adducts

4700

Total

60300

Grand Total (Organic + Inorganic Products)

63260

By Products

Calcium Sulphate (CaSO4, Gypsum Plaster)

38800

[SS]

Maximum of all HCI based Products (CaCl2, FeCl3, PAC, NH4CI)

40483

Total

79283

ther Products

Electricity (CPP - | & CPP - 2)

Steam from (CPP - | & CPP -2)

2800000 Unit/Month

2880MT/Month

L;Jll's._} — O

Thermal Oxidation ot HF C-23 @88K g/hr

Subject to specific condition:

L

2.

Rl

Management Rules-2016 (solid waste as defined in Rule-3(46)).

Industry shall manage Solid Wastes generated from industrial activities as per Solid Waste

As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to

make an arrangement in Utilities to replace at least five percent (5%) of your solid fuel

requirement by ‘refused derived fuel’.
CONDITIONS UNDER THE WATER ACT:

Source of Water:- Bamroli STP & Canal Water.

3.2. The quantity of the water consumption for industrial purpose shall not exceed 3805 KL/Day out of
which 2000 KL/Day maximum, will be taken from Bamroli STP and rest from Canal.
3.3. The quantity of the fresh water consumption for domestic purpose shall not exceed 200 KL/Day.
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3.4. The quantity of the industrial effluent to be generated from the manufacturing process and other
ancillary industrial operations shall not exceed 3530.08 KL/Day.

3.5. The quantity of domestic waste water shall not exceed 190 KL/Day.
3.6. The applicant shall operate effluent treatment system efficiently so that treated effluent from the
industrial unit shall conform to the norms mentioned below.
PARAMETERS GPCB NORMS
PH 6.5TO8.5
Temperature 40°C
Colour (pt.co.scale) in units 100 units
Suspended Solids 300 mg/l |
Oil and Grease 10 mg/l |
Chlorides 600 mg/l
Sulphate 1000 mg/l
Phenolic Compounds | mg/l
Sulphides 2 mg/l
Ammonical Nitrogen 50 mg/l
Total Chromium 2 mg/l
Hexavelent Chromium 0.1 mg/l
BOD (5 days at 20°C) 30 mg/l
COD e 100 mg/l
Total Dissolved Solids 2100 mg/l |
3.7. The final treated effluent shall conform to the above standards shall be re-used in process upto

maximum extent possible and remaining shall be discharged into the Surat Municipal Corporation
drain.

. Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records.

3.9. Domestic effluent shall be disposed off through septic tank/soak pit system.

CONDITIONS UNDER THE AIR ACT:

4.1. The following shall be used as a fuel.

;‘;_ Utility Fuel Quantity
| Boiler (SM-50) Natural Gas 360 M"/hr
12 HF Kiln heating furnace No.270 Natural Gas 315 M'/hr ]
3 Fluorspar drying furnace No.248 Natural Gas 100 M /hr
4 Alumina Drving Natural Gas 35 M'/hr
5 Thermic fluid Heating system Natural Gas 25 M'/hr
6 For CPP 1 Gas engine (2 Nos.) Natural Gas 625 M’/hr
7 For CPP 2 Gas engine (2 Nos.) Natural Gas 625 M’/hr
8 | Thermal Oxidation Plant (CDM) Natural Gas 542.4 Kg/Day
0 Captive Incineration (200 Kg/Hr) Natural Gas 50 M3/hr
10 Boiler Natural Gas
11 Hot Air Generator (2 Nos) Natural Gas i;éfjgay%gfhl (1000
12 DG sets (2 Nos) Natural Gas

4.2. The applicant shall install & operate comprehensive adequate air pollution control system in

order to achieve prescribed norms.
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the

43. The flue gas emission through stack attached to boiler/HP Kiln/CPP shall conform to
following standards:
Sr. Stack Stack Air Pollution | Parameters Permissible
No. | attached to height in | Control Limit
meter Measures 3
! [ Particulate Matter | 150 mg/Nm’
1 [3(;))11& (SM 35 Low NOx Burner | SO, 100 ppm
g { NO, 50 ppm
Thermic fluid Adequate  stack | Particulate Matter | 150 mg/Nm’
2 Heating 30 height SO, 100 ppm
system 1§ NO, 50 ppm
Fer CPP' ] Adequate stack | Particulate Marter | 150 mg/Nm’
3 Gas engine (2 | 30 height SO, 100 ppm
Nos.) NO, 50 ppm
For "CPP" 2 Adequate stack Particulate Matter { 150 mg/Nm’
4 Gas engine (2 | 30 height SO, 100 ppm
Nos.) NO, 50 ppm
HF ' kiln Ac!equate stack Pirticulate Matter 150 mg/Nm®
5 heating 195 height SO, 100 ppm
furnace No. NO. 50 ppm
270 *
HF  heating Adequate stack Particulate Matter | 150 mg/Nm'
6 furnace No. | 19.5 height SO, 100 ppm
248 | NOy 50 ppm
Cyclone 5 150 mg/Nm3
E Alumina | 30 separator Bag | Particulate Matter
Drying Filter with
Serubber system
2-Stage  Alkali | Particulate Matter | 50 mg/Nm3
' Scrubber SO2 200 mg/Nm3
NOx 400 mg/Nm3
. HCI 50 mg/Nm3
Captwe : ; CI2 09 mg/Nm3
8 Incineration 30 HE 04 m?&«'"NmB
208 et o 100 mg/Nm3
TOC 20 mg/Nm3
HBr 30 mg/Nm3
Br 02 mg/Nm3
Bag Filters Particulate Matter | 150 mg/Nm3
9 Boiler 35 SO2 100 ppm
NOx 50 ppm
Hot Air Adequate  stack | Particulate Matter [ 150 mg/Nm3
10 Generator 19.5 height SO2 100 ppm
2 —Nos NOx 50 ppm
DG = Adequate  stack | Particulate Matter | 150 mg/Nm3
sets ! ; =
11 2 Nk 11 height S02 ' 100 ppm
= NOx 1 50 ppm
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44. The process emission through various stacks/vent of reactor, process, and vessel shall conform to
the following standards:
Vent |
Stack | Process vessel to which the | height | Air Pollution Haval e Permissible
nos. stack/vent is attached in Control Measures MELErs | Limit
meter
PM 100 mg/Nm’
SO, 40 mg/Nm‘:
For Thermal A E NO, 25 mg/Nm’
! Oxidation(CDM) A e HF 6 mg/Nm®
HCI 20 mg/Nmf
Cl, 09 mg/Nm”
2 Ke
50, 2 Kg/T of
o s Demister pad caustic et i,
2 Sulfuric acid plant 40 ) (100%) Acid
scrubber e
o v oduced. -
- Acid mist ESET‘\H]
z Packed tower & | HF 06 mg/Nm®
3 HF plant Off Gases Scrubber | 30 VesturySoriblice S0, 40 ma/Nr’
4 75 Packed tower & | SPM 100 mg/an
AlF; Plant Ventury Scrubber HF 06 mg/Nm’
; Bag filter & Spray | PM 40 mg/Nm’
5 Cryolite plant 25 b HF 06 mg/Nm’
6 Miscellaneous Fluoride plant 12 Packed column & [ PM 40 mg/Nm’
(BF; Plant) Ventury scrubber HF 06 mg/Nm’
HF 06 mg/Nm"
7 Mafron (Refrigerant Gases) 21 z,ac;;fd fff;g;? ® Clh 09 mg/N rn
SO A HC| 20 mg/Nm’
8 Flouro Toluene 12 Packed column & | HF 06 mg/Nm® |
Fluoro Benzene i Ventury scrubber NO, 25 mg/Nm® |
4 Fluoro Benzyle Chloride. HCI 20 mg/Nm’
4 Fluoro Benzaldehvde Cl 09 mg/Nm’
9 12 Packed column & | NO, 25 mg/Nm’
e 5 Ventury scrubber HBr 30 mg/Nm’
1 Bromo 4 Fluorobenzene Bis 02 mg/Nm"'
HF 06 mg/Nm"
4 Fluoro Acetophenone, < % HCI 20 mg/Nm®
10 4 Fluoro Benzoic Acid, | 12 f L,E:][\ti?\ S;F:fg‘;:: - Cl, 09 mg-"l\'-mf
4,3 Di fluoro Benzophenone v NO, 25 mg/Nm~
3
Fluoro Aniline, HCI ) mngm:.
S Cl 09 mg/Nm
Benzotrifluoride, _ Packed column & | i ]
11 e v 12 ] NOy 25 mg/Nm
Parachloro Benzotrifluoride, Ventury scrubber 3
Amino Benzotrifluoride — 30, W
HF 06 mg/Nm’
o0 HCI 20 mg/Nm’
12 Tri fluoro Acetic Acid 12 Paclen, celunn & | o 09 mg/Nm'
Ventury scrubber 1
k HF 06 mg/Nm~ |
13 PAC/FeCI3/NH4Cl/ CaCl2 - 12 Packed column & | HCI 20 mg/Nm3
3 Nos 5 Ventury scrubber C12 09 mg/Nm3
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The concentration of the following parameters in the ambient air within the premises of the
industry and a distance of 10meters from the source) other than the stack/vent) shall not exceed
the following levels.

PARAMETERS PERMISSIBLE LIMIT
PM 10 100 Microgram/M3
PM 2.5 60 Microgram/M3
SO, 80 Microgram/M3
NOx 80 Microgram/M3

The applicant shall provide portholes, ladder, platform ete at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board’s staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as S-
1, S-2, etc. and these shall be painted/displayed to facilitate identification.

The industry shall take adequate measures for control of noise levels from its own sources within
the premises so as to maintain ambient air quality standards in respect of noise to less than
75dB(A) during day time and70 dB (A) during night time. Daytime is reckoned in between 6a.m.
and10 p.m. and nighttime is reckoned between 10 p.m. and 6 a.m.

5. D.G.SETS CONDITIONS

b)

¢)
d)

e)

The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr. no.
95 of Schedule-I of the rule-3 of E.P. Rules -1986 and Noise pollution level as per the Air Act-
1981.

D.G. Sets standards:-

The flue gas emission through stack attached to D.G. Sets shall conform to the following
standards.

The minimum height of stack to be provided with each of the generator set shall be H=h + 0.2
(KVA)'?, where H= Total stack height in meter. h= height of the building in meters where or by
the side of which the generator set is installed.

Noise from DG set shall be controlled by providing an acoustic enclosure or by treating the room
acoustically, at the users end.

The acoustic enclosure or acoustic treatment of the room shall be designed for minimum 25 dB
(A) insertion loss or for meeting the ambient noise standards, whichever is on the higher side ( if
the actual ambient noise is on the higher side, it may not be possible 1o check the performance of
the acoustic enclosure/ acoustic treatment. Under such circumstances the performance may be
checked for noise reduction up to actual ambient noise level, preferably, in the night time). The
measurement for insertion loss may be done at different points at 0.5 m from the acoustic
enclosure/room, and the averaged.

The D.G. Set shall be provided with proper exhaust muffler with insertion loss of minimum 25
dB (A).

All efforts shall be made to bring down the noise level due to the D.G.Set. outside the premises,
within the ambient noise requirements by proper siting and control measures.

Installation of a D.G. Sets must be strictly in compliance with the recommendations of the
D.G.Set manufacturer.

A proper routine and preventive maintenance procedure for the D.G.Set should be set and
followed in consultation with the DG Set manufacture which would help prevent noise levels of
the DG Set from deteriorating with use.
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6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND

TRANSBOUNDARY) RULES, 2016 Form-2 [See rule 6 (2)]

Form for grant of authorization for occupier or operator handling Hazardous waste

6.1 Authorization order No:- AWH-92317 date of Issue: 12/04/2018.

6.2 M/s. Navin Flourine Internation Ltd. is hereby granted an authorization to operate facility for

following hazardous wastes on the premises situated at Plot No:- 2.4 to 13.14/1,2.3,19.20 to 58,
Surat Navsari Road, Bhestan, Surat:- 395023, Tal:- Chorasi, Dist:- Surat.
Sr. No. | Waste Schedule-I | Quantity Facility

/Category MT/Year

I 1937 Collection, Storage,
ETP Sludge | 1-34.3 M'i‘ ass Transportation, Disposal
' at TSDF
2 Pk 625 CoIIe:ctiop, . SjLorage,
Slndue 1-20.4 MT/Year Tran:po_rtatlon. Disposal
S s L | at TSDF
3 Skl Collection, : Storage.
Shudge 1-20.4 50 MT/Year | Transportation, Disposal
at TSDF
B T coin, e
Bailing 1-20.3 20 MT/Year incineration at captive
T incinerator within unit,
Impurities) ' ]
5 Collection, Storage,
. 12.4 Transportation, disposal
Uged T 10 MT/Year by sell)ling to regislzered
Re-refiner.
6 , ? Collection. Storage.
T, : f ‘ : transportation  disposal
D1scar-dcc! 1-33.1 e by selling to Authorized
Containers Nos./Year ,
Recycler after
decontamination
/ Collection, Storage,

transportation  disposal

5 ,
Spent Catalyst 1-17.2 12 MT/Year by salling fo regisiered

reprocess.

8 o —— Collection, Storage,
Ash 1-37.2 3 MT/Year | Transportation, Disposal

at TSDF

9 Collection, Storage,
Plastic Bags 1222 |3 MT/Year gramp?’m“‘m’ diagedl

= y selling to authorized
recycler.

10 Cotton Will be disposed off
waste/incinera i-33.2 12 MT/Year | through captive
ble waste incinerator

11 E-Waste 25 0.2 Will be disposed off, to

MT/Year approved E-waste site




g

6.3
6.4

6.5

6.6
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,

The authorization shall be valid up to 01/01/2025.

The Authorization is granted to operate a facility for collection, storage. transportation, incineration &
ultimate disposal of hazardous wastes at TSDF sites named as M/S. BEIL, Ankleswar, M/S. Saurashtra
Enviro projects Pvt. Ltd. (SEPPL), Bhachau & M/S. EcoCare Infrastructure Pvt. Ltd. & at captive
incinerator with in premises.

The authorization is subject to the conditions stated below and such other conditions as may be
specified in the rules from time to time under the Environment (Protection) Act-1986.

The authorization is granted to operate a facility for collection. storage within factory premises
transportation and ultimate disposal of Hazardous wastes as per condition no.6.2 to the industry
having valid CCA of this Board.

TERMS AND CONDITIONS OF AUTHORISATION

(8]

12.
13.

15

16.

17.

The applicant shall comply with the provisions of the Environment (Protection) Act-1986 and the
rules made there under.

The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the Gujarat Pollution Control Board.

The persons authorized shall not rent, lend, sell, and transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the Gujarat Pollution Control Board.

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
authorization order by the persons authorized shall constitute a breach of this authorization.

The person authorized shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at regular
interval of time:

The person authorized shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on *‘Implementing Liabilities for Environmental Damages due to Handling and
Disposal of Hazardous Wastes and Penalty™’

It is the duty of the authorized person to take prior permission of the Gujarat Pollution Control
Board to close down the facility.

An application for the renewal of an authorization shall be made as laid down in rules 6(2) under
Hazardous Waste and Other Waste Rules, 2016.

The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.

. The record of consumption and fate of the imported hazardous and other wastes shall be

maintained.

. The hazardous and other wastes which gets generated during recycling or reuse or recovery or

pre-processing or utilization of imported hazardous or other wastes shall be treated and disposed
of as per specific conditions of authorization.

The importer or exporter shall bear the cost of import or export and mitigation of damages if any.

Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to time.

. The waste generator shall be totally responsible for (i.e. collection, storage, transportation and

ultimate disposal) the wastes generated.

Records of waste generation, its management and annual return shall be submitted to Gujarat
Pollution Control Board in Form-4 by 30" day of June of every year for the preceding period
April to March.

In case of any accident, details of the same shall be submitted on Form-11 to Gujarat Pollution
Control Board.

As per “Public Liability Insurance Act-91” company shall get Insurance Policy, if applicable.
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18. Empty drums and containers of toxic and hazard material shall be treated as per guideline
published for “Management & Handling of discarded containers”. Records of the same shall be
maintained and forwarded to Gujarat Pollution Control Board regularly.

19. In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and disposal)
existing in a State other than the State where hazardous wastes are generated, the occupier shall
obtain ‘No Objection Certificate’ from the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists.

20. Unit shall take all concrete measures to show tangible results in waste generation, reduction,
avoidance, reuse and recycle. Actions taken in this regard shall be submitted within three months
and also along with Form-4.

21. Industry shall have to display the relevant information with regards to hazardous waste as
indicated in the Hon. Supreme Court’s Order in W.P. No.657 of 1995 dated 14" October, 2003.

22. Industry shall have to display on-line data outside the main factory gate with regard to quantity
and nature of hazardous chemicals being handled in the plant, including wastewater and air
emissions and solid hazardous wastes generated within the factory premises.

GENERAL CONDITIONS: -

8.1.Any change in personnel, equipment or working conditions as mentioned in the consents
form/order should immediately be intimated to this Board.

8.2. Applicant shall also comply with the general conditions given in annexure I.

8.3. Whenever due to accident or other unforeseen act or ever, such emissions occur or is
apprehended to occur in excess of standards laid down such information shall be forthwith
reported to Board, concerned Police Station, Office of Directorate of Health Service, Department
of Explosives, Inspectorate of Factories and local body.

8.4.In case of failure of pollution control equipments, the production process connected to it shall be
stopped. Remedial actions/measures shall be implemented immediately to bring entire situation
normal.

8.5.The Environmental Management Unit/Cell shall be setup to ensure implementation on and
monitoring of environmental safeguards and other conditions stipulated by statutory authorities.
The Environmental Management Cell/Unit shall directly report to the Chief Executive of the
organization and shall work as a focal point for internalizing environmental issues. These
cells/units also coordinate the exercise of environmental audit and preparation of environmental
statements.

8.6. The Environmental audit shall be carried out yearly and the environmental statements pertaining
to the previous year shall be submitting to this State Board latest by 30th September every year.

8.7.The Board reserves the right to review and/or revoke the consent and/or make variations in the
canditions, which the Board deems, fit in accordance with Section 27 of the Act,

8.8.In case of change of ownership/management the name and address of the new owners/
partners/directors/proprietor should immediately be intimated to the Board.

8.9.Industry shall have to display the relevant information with regard to hazardous waste as
indicated in the Hon. Supreme order in w.p. no. 657 of 1995 dated 14" October 2003.

SPECIFIC CONDITIONS:-

9.1. The authorized actual user of hazardous and other wastes shall maintain records of hazardous and
other wastes purchased in a passbook issued by the State Pollution Control Board along with the
authorization.

9.2. Handling over of the hazardous and other wastes to the authorized actual user shall be only after
making the entry in the passbook of the actual user,
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9.3.In case of renewal of authorization, a self-certified compliance report in respect of effluent,
emission standards and the conditions specified in the authorization for hazardous and other
wastes shall be submitted to SPCB.

9.4. The occupier of the facility shall comply Standard operating procedure/guidelines published by
MOEF&CC or CPCB or GPCB from time to time.

9.5. Unit shall comply provisions of E-Waste Management Rules-2016.

9.6. The disposal of Hazardous Waste shall be carried out as per the waste Management hierarchy.

9.7.The occupiers of facilities shall not store the hazardous and other wastes for a period not
exceeding ninety days. Prior permission of the Board shall be obtained for extension of the
storage period.

9.8. The occupier shall maintain the rezords of generation, sale. storage, transport, recycling, co
processing and Jdisposal of hazardous waste and make available during the inspection.

9.9. The transportation of the hazardous waste shall be carried out in GPS mounted dedicated

vehicles.
For and on behalf of
Gujarat Pollution Control Board
Vi~ -
(N.M.Tabhani)
Senior Environmental Engineer
NO: GPCB/CCA-SRT-20(16)/ID-20995/ { 52504 Date:- 2| IC{(J o X

Issued to:

M/s. Navin Flourine Internation Ltd.
Plot No:- 2,4 to 13,14/1,2,3,19,20 to 58,
Surat Navsari Road, Bhestan,

Surat:- 395023,

Tal:- Chorasi, Dist:- Surat,
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BT GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

=Y Sector-10-A, Gandhinagar-382 010
N7 4 Phone : (079) 23226295
GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in

CCA-Amendment
(No. AWH-108178)

NO: GPCB/CCA-SRT-20(18)/ID-20995/ S 6' 23 3 5. Date: 6 ) [C: b ’-lo-L'
TO,
M/s. Navin Flourine Internation Ltd.

Plot Nev 2.4 to 13,14/1,2,3,19,20 to 58,
rat Navsari Road, Bhestan, Surat-395023,
Tal: Chorasi, Dist: Surat.

SUB: Amendment in the consolidated consent & Authorization of the Board. a2
REF: 1) CCA order No: - AWH-92317. Dated- 12/04/2018 under various Environmental Acts/Rules: =
2) Your CCA Amendment Application Inward ID No.175379 dated 24-04-2020.

In exercise of the power conferred under section-25 of the Water (Prevention and Contral of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollut;orxg 1981 and
Authorization under under rule 6(2) of the Hazardous And Other Waste (Management and
Transboundary) Rules. 2016 & framed under the Environment (Protection) Act-1986, The Board has
granted CCA vide order No. AWH-92317 issued vide this office letter no: GPCB/CCA-SRT-20(18)/1D-
20995/129569 dated 12/04/2018, valid up to 01/01/2025. \J
The Board has right to review and amend the conditions of the said CCA ondgr% /

The said CCA order is further amended as below. Wy il
I. This order shall be read as CCA-Amendment Order No. AWH-108178 date of issued 26-05-2020
valid up to 01-01-2025.
2. The condition No-2 of the said CCA order is amended as below
2. The consents shall be valid up to 01-01-2025 for use of outlet for the discharge of trade effluent
& emission due to operation of industrial plant for manufacture of the following items/products:
Organic Products
Sr. No. Products Existing | Proposed Total
(MT/Year) | (MT/Year) | (MT/Year)
1 Products with No Change 250 -110 140

Fluoro Toluenes / Fluoro Benzene / Difluoro Benzenes

/Chloro Fluoro Toluenes.1.2.3 -trifluorobenzene,1.2.4-

Trifluorobenzene

Products Added

Page 1 of 17
M/s. Navin Flourine Internation Ltd.(1D-20995)
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Products Removed |

(3]

L9% ]

......................................

Fluoro Benzaldehydes (4 & 2 Fluoro Benzaldehyde), 4
Fluoro Benzyl Chloride, 3 Fluoro Benzoyl chloride, 4
Fluoro 3 Phenoxy Benzaldehyde. 5 Bromo 2 Fluoro
Benzaldehyde

Products Added

...........................

2 Chloro 6 Fluoro Benzaldehyde.3-Chloro-2-
fluorobenzaldehyde.
4 Fluoro Benzal chloride. 3.4-Difluorobenzaldehyde

90

60

Bromo Fluoro Benzenes (1 Bromo 4 Fluoro benzene, 2
Bromo 4 Fluoro Aniline, 2 Bromo 6 Fluoro Aniline, 4
Bromo 2 Fluoro Aniline, 3 Bromo Benzotrifluoride,
TFBB (3.4.5 Tri Fluoro Bromo Benzene), BFAA (2
Bromo 4 Fluoro Acetanilide). 2 Bromo 5 trifluoro methyl |
aniline, 2 Methoxy 5 Trifluoro Methyl Aniline, 3 Bromo
1,1,1 Trifluoro acetone, 1.1,1, Trifluoro acetyl acetone

Products Added

Bis (Trifluoro methyal) Bromo Benzene, Bromo lodo
benzene

440

g ¢

e

425

Fluoro Anilines (3.5 Bis (trifluoro Methyl) Aniline,
3-Trifluoromethyl-4-cyano aniline, 3-Fluoro-4-
morpholinoaniline,

4 Chloro 2-TriFluoro Acetyl aniline HC1 Hydrate, other
Fluoro Anilines, Tri Fluoro Methoxy Aniline) and
Difluoro Anilines,

2 Methyl 3 (TFM) Aniline. 2.6 Di Chloro 4 Fluoro Tri
Fluoro Methy! aniline. 2.6-Dibromo-4(TFM)Aniline,
Para Fluoro isopropyl aniline

60

60

M/s. Navin Flourine Internation Ltd.(ID-20995)

Page 2 of 17
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-— GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

=Y 4 Sector-10-A, Gandhinagar-382 010

| /4 Phone : (079) 23226295
GPCB Fax : (079) 23232156
| Website : www.gpcb.gov.in

L

Products Added

4-Chloro-3-fluoroaniline, 1,1.3-Trimethyl-2,3-Dihydro-
1H-Inden-4-Amine, 4-( Trifluoromethoxy) aniline, 5.6-
Dichloro-3-Trifluoro methyl aniline. 2- |
(Trifluoromethoxy) benzene sulfonamide

Products Removed

-------------------------------

5 Products with No Change 1400 100 1500
Benzo tri Fluorides and derivatives (Amino benzo- '

trifluoride,

3 Amino-4 Chloro Benzotrifluoride, Para Chloro benzo- , !
trifluoride,

3 Chloro Benzotrifluoride. 3 Chloro 4 Fluoro
Benzotrifluoride,

Tri Fluoro Methoxy & Bis (Trifluoro Methoxy ' '
benzenes). and other derivatives). 2 Chloro 5 Amino
benzotrifluoride .3.4 Dichloro 6 trifluoromethyl toluene, | }
4 bromo Benzo trifluoride, 2.3.4 Tri fluoro nitrobenzene, N
2.4 Dichloro-3.5 Dinitro BTF, 3.5 Dinitro-2-Bromo BTF, AN
1 — chloro — 5 — fluoro — 4 — nitro — 2 (trichloromethyl) % W
benzene. Fluoro Pyridines (5 Chloro 2.3 Difluoro
pryridine. 2-Fluro pyridine. 2-Fluoro-6-Trifluoromethyl
pyridine, 2.3-dichloro-5-(trifluoromethyl) pyridine. 5
Fluorouracil), Chloro Fluoro Pyridines & Chloro Fluoro
Bromo Pyridines and other Pyridines.
1.3-Dichloro-2-methyl-4-(trifluoromethyl) benzene, 3-
Bromo-4-Fluorobenzotrifluoride.2-chloro-5-
Trifluoromethylpyridine,
2-fluoro-5-Trifluoromethylpyridine,2-Hydroxy-5-
trifluoromethyl pyridine.3-Trifluoromethyl pyridine, 2-
Bromo-5-Fluoro benzotrifluoride.2-(trifluoromethyl)
pyridine-3-Carboxylic acid,

3-(trifluoromethyl) pyridine-2-Carboxylic acid, 4-chloro-
3.,5-Dinitrobenzotrifluoride, 2-Chloromethyl-3-methyl-4-
(2,2.2-trifluoroethoxy) pyridine.HCI, 3-Cyano-2,6-
dichloropyridine,

4-Chloro-6-ethyl-5-fluoropyrimidine, 6-Ethyl-5-Fluoro-
4-Hydroxypyrimidine, 2.3-Dichloro-5-Trichloromethyl
pyridine,

2-methyl 6-(Trifluoromethyl) pyridine -3 carboxylic

Page 3 of 17
M/s. Navin Flourine Internation Ltd.(ID-20995)
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acid. T
S-riborodenzottititioriae, Z6-17bromo-4-
(trifluoromethoxy)aniline

Products Added
2.6-Dichloro-5-fluoro-3-pyridinecarbonitrile, 5-Bromo
pyridine 2 carboxylic acid, 2-Bromo-6-
trifluoromethylpyridine,
3-(Trifluoromethyl)acetophenone, 5-Fluoro-4-hydrazino-
2-methoxypyrimidine (FHMP), 4-Chloro-5-fluoro-2-
methoxypyrimidine . Disodium-3-
(trifluoromethyl)phenyl propoanedioate, [R4E28], 3.4-
Dichlorobenzotrifluoride, 5-Fluorocytosine, 3-Methyl-5- ;}»
Fluoro Cytosine, 6-Methyl Uracil, 2,3-di-o-acetyl-5'- e
deoxy-5-fluorocytidine, 2-Amino-5- el
chlorobenzotrifluoride. 3.5-Dichloro-4-
aminobenzotrifluoride, 5S-Chloro-2.3-Difluoropyridine.
2.6-dichloro-4.8-dipiperidinopyrimidino[5.4-
d]pyrimidine. 8-Chloro-6-(trifluoromethyl)imidazol[1.2-
a|pyridine-2-carboxylic acid, 8-chloro-N-((2-chloro-5-
 methoxynhenuhsultony - |
(trifluoromethyl)imidazo[1.2-a]pyridine-2-carboxamide,
Benzotrifluoride ' N

Products removed { 4y

......................................

Fluoro Nitro benzenes (4 Fluoro Nitro Benzene. 2 Fluoro
Nitro Benzene. 2.4 DiFluoro Nitro Benzene, 3.4 Difluoro
Nitro Benzene and other derivatives)

Products Added

...........................

2.6 Dinitro-3-Chloro-4-Trifluoromethyl aniline

Products removed

Fluoro Phenols / Anisols (4 Fluoro 3 Trifluoro Methyl
Phenol. 4 Fluoro Phenol &Anisol. 2 Fluoro Phenol and
other Fluoro Phenols). 4 Amino 3 Fluoro Phenol. 3 [ ‘
g 2 ablbre 4 Shoropfenor. l \ ‘ |

Tri fluoro Anisole

Paged40f17 34
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295

Fax : (079) 23232156

Website : www.gpcb.gov.in

L

Products Added

2-(Trifluoromethoxy) phenol. 4-
(Trifluoromethoxy )phenol

Products removed

2 chloro 4 fluoro 5 nitro phenyl ethyl carbonate

Products with No Change

Fluoro Benzyl Amines / Benzamides / Benzonitriles
(4FBenzylamine, 2.6, Di Fluoro Benzamide, 4 F
Benzonitrile and other derivatives), Difluoro Benzyl
Amine,4-Fluoro benzoyl acetonitrile,2,6-Difluoro
benzonitrile, 2.4-Dichloro benzonitrile,
4-Chloro-3-(trifluoromethyl) phenyl isocyanate,

Products Added

| 1.3- benzdioxol-5-yl) acetonitrile, 2.4.6-
|Triﬂu0i‘0benzylamine. 4-bromo methyl-2-cyano biphenyl
(Bromo OTBN)

3-(Trifluoromethyl) pheny! acetonitrile, 2-(2.2-Difluoro- |

Products Removed

60

110

Tri Fluoro Ethanol / 2,3.5.6-Tetra Fluoro Benzyl
Alcohol.

2.3.5.6 TetrachloroTerpthalonitrile, 4-(Trifluoromethyl)
benzyl alcohol

Products Added

2.2.3.3-Tetrafluoropropan-1-ol, PFOS (Potassium salt)

Products Removed

-------------------------------

80,

30

Bromo Difluoro Aceto Acetate) / Ethyl difluoro Acetate,
Ethyl Difluoro Aceto acetate, Fluoro Acetic Acids, other
Fluoro Phenyl Acetic Acids. 4-(trifluoro methyl)
salicylic acid, Methyl 2-Fluoro Propionate, 4'-
Isobutylacetophenone, 5-Azoniaspiro[4.5]decane
hydrogen difluoride, 2.3.5-trifluorophenyl acetic acid, 3-

60

M/s. Navin Flourine Internation Ltd.(ID-20995)

Clean Guiarat Green Guiarat
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F TTriﬂuoromethyl-l-methyl— IH-Pyrazol-5-ol, 3- ! ’ T
diFluoromethyl-1-methyl- 1 H-Pyrazol-4-carboxyiic acia,
3-diFluoromethyl-1-methyl-1H-Pyrazol-4-carboxamide,
Fluvastatin Intermediate, Gemcitabine Intermediate, N-
(4-Fluorophenyl)-2-Hydroxy-N-Isopropyl acetamide
Products Added

I-Aminocyclopropanecarboxylic acid. 3-
Oxocyclobutanecarboxylic acid. Methyl-2-fluoro-6-
hydroxybenzoate (FHMB), Methyl-2-fluoro-6-
methoxybenzoate, Methyl 2.4-Difluorobenzoate, 2-
Chloro-1-(5-fluoro-2-methoxyphenyl) ethan-1-one. 2-
Methyl-4-(trifluoromethyl)-1,3-thiazole-5-carboxylic v 3
acid, 4-(Trifluoromethoxy)isobutyrophenone : __ %,

Products Removed % %)
(2,4,5 trifluorophenyl Aceticacid, 6 Fluoro 3,4-Dihydro- 74

2H-1-BenzoPyraan-2-Carbooxylicacid, Ethyl 2- !
cyclopropyl-4-(4-fluorophenyl)-quinolyl-3-carboxylate. N
' 2.8 Bis Trifluoro Methyl (4 hyvdroxy Quinolene).1-(3.5- '
[ Dichlorophenyl)-2.2,2-trifluoroethanone.2-Bromo-1.1- ’ ! l

Difluoroethane, (£) trans-4-(4-tiuorophenyl)-s- I
hydroxymethyl-N-methylpiperidine g §

&,

5 Difluoro Methoxy 2 Mercapto | H Benzimidazole, 4.4
Difluorocyclohexane carboxylic acid, Ethyl (35)-3(4.4
difluorocyclohexane- | -carboxamido)-3 phenyl
propanoate, Ezetimibe intermediate, 6-Fluoro-2-
Methylindole

Products Added

...........................

2-butyl-4-chloro-5-formyl imidazole

Products Removed

...............................

3-trifluoromethylcinnamic Acid, Chloro Fluoro Benzoic
acid, Di Fluoro Benzoic acid, Fluoro propionic acid, 2-
Fluoro-4-Nitro Benzoic Acid, 4-Bromo-2-fluorobenzoic
acid, 3.4-difluorophenylboronic acid, 5-(4-
Ghrnanhenyl), S-Qxoanentannic acid. 2-Fluoro-6-
hydroxybenzoic acid. 2.3.4.5-Tetrafluorobenzoic Acid. |
2.3.4.5-Tetrafluorobenzoy! chloride |

Page 6 of 17 33
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
P o, S =
1T Y Sector-10-A, Gandhinagar-382 010
| /4 Phone : (079) 23226295
GPCB Fax . : (079) 232321 5.6
Website : www.gpcb.gov.in
Products Added
2-Chloro-5-(trifluoromethyl) benzoic acid. 2-fluoro-4-
nitrobenzoic acid. 3-bromo-2-fluorobenzoic acid -
Products Remoyed !'
= |
13 Products with No Change 20 -20 0 |
Products Added
Products Removed
2.2 Difluoro benzodioxozole
Total 2960 -5 2955
Inorganic Products
Sr. Product Existing Proposed. Total
No. (MT/Year |(MT/Year | (MT/Year)
N
l Products with No Change *-2000 28000
Suifuric acid / Ufeum / Spent suffuric acid
Products Added %
Products removed
2 Products with No Change 10800 0 10800
Hydrofluoric acid
Products Added
Products removed

M/s. Navin Flourine Internation Ltd.(ID-20995)
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L8]

Metal Fluorides (Aluminum Fluoride, Sodinm Aluminum
Fluoride, Potassium, Sodium, Magnesium, Cadmium,
Barium. Nickel..Silicon fluorides &bifluorides, Fluoboric
acid and fluoborates & Alkali metal Fluoro
Phosphates(Sodium/Potassium), Lithium fluorides &
bifluorides, hexafluoro silicicacid, sodium silico fluoride,
Lithium tetrafluoroborate, potassium Fluoro titanate, ABF
& Derivatives (Frosting Powder), Metal Chlorides, bromide
and oxides (Potassium & copper chloride, copper and
sodium bromide, copper oxide and others), Sodium mono
fluoro phosphate, Antimony trifluoride, Potassium
bifluoride, Calcium fluoride

Products Added

Fluoro titanic acid. Fluoro zirconic acid, sodium bifluoride,
Lithium Cryolite, Lead hexafluorosilicate solution,
strontium fluoride. tin fluoride. barium fluoride. potassium
fluozirconate. zinc fluoride. cadmium fluborate, Nickel
fluoborate, zinc fluoroborate, potassium
hexafluorozirconate, potassium hexafluorotitanate, lead
fluoborate. tin fluoborate, zinc fluorosilicate, sodium

fluoborate

Products removed

..............................

5800

~ 5800 ‘

Mafron (HCFC. HFC, HFO refrigerant gases), HFO-1336,
HFO-1234yf/ze, M-410a, M-407¢, M-404a, M-422d, M-
417a, M-438a, M-513a, M-514a, M-449a, M-452a, M-452b

Products Added

M-23. M-32. Fluoro Propene, Fluoro Butene, Fluoro
Propane, FluoroCyclo Butane

Products Removed

9000

L

........................................

Misc. Fluoride (BF3. ABF. AF and adducts such as BF3 +
Ether. BF3 + THF. BF3 + Acetonitrile. BF3 + Phenol. BF3
+ Ethyl Amine, BF3 + Methanol, BF3 + Ethyl Acetate, and
other BF3 adducts, Fluoropyridines, HF - Urea, Fluoro
Phosphoric acids. HF Triethyl Amine etc. and other HF

4700

2000

6700

M/s. Navin Flourine Internation Ltd.(ID-20995)
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- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

ey Sector-10-A, Gandhinagar-382 010
| /4 Phone : (079) 23226295
GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in

L

adducts, BF3 + Ethyl Acetate, BF3 Acetate, Tetra Butyl
Ammonium Fluoride in THF etc. and another HF adducts

Products Added

Boron trifluoride dihydrate Complex. Boron trifluoride -
dbe complex, Boron trifluoride-dmt complex.
Borontrifluoride-dms complex. BF3.mthf complex.
Methylchlorohydrate, Tetrafluoroboric acid.Et complex,
BF3.dmc Complex, ammonium polyfluoride, fluorine gas, |
Sulfur Hexafluoride, lodine Pentafluoride, ammonium

fluoroborate. ; !

Products Removed [ |

Total 60300 0 li 60300
Grand Total (Organic + Inorganic Producfs) 63260 | -5 1 63255
Sr.No. By Products ' Total qua ntify
I Calcium Sulphate (CaSO,. Gypsum Plaster) 38800
2 Maximum of all HCI based Products (CaCls, FeCl;, PAC. -@B483
NH,CI)
Total " 79283
' Sr.No. Other Products | ’ Total quantity
| Electricity (CPP - 1 & CPP - 2) 2800000 Unit/Month
2 Steam from (CPP - 1 & CPP-2) 2880MT/Month
3 Thermal Oxidation of HFC-23 (@88Kg/hr

Subject to specific condition:

1. Industry shall manage Solid Wastes generated from industrial activities as per Solid Waste
Management Rules-2016 (solid waste as defined in Rule-3(46)).

2. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to make
an arrangement in Utilities to replace at least five percent (5%) of your solid fuel requirement
by ‘refused derived fuel’.

3. Industry shall obtain NOC from CGWA as per order of Hon. National Green Tribunal for the
withdrawal of ground water.

4. Industry shall provide dedicated storage facility for fly ash.

5. Industry shall comply with fly ash notification 1999 as amended from time to time.

| Page 9 of 17
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6. Industry shall provide STP since domestic waste water generation is 190 KL/Day and
subniit documentary prodi ‘w*hrebvarle wihine b nanth.,

3. The condition No-3 of the said CCA order is amended as below:
3. CONDITIONS UNDER WATER ACT, 1974:

3.1. Water Source: Local Body and STP recycle water.

3.2. The quantity of the fresh water consumption for industrial purpose. after CCA-Amendment, shall
be reduced from 3805 KL/Day to 3752.16 KL/Day.

3.3. The quantity of the water consumption for domestic purpose, after CCA-Amendment, shall not

exceed 200 KL/Day. w
3.4.The quantity of the domestic waste water (Sewage), after CCA-Amendment, shall not exceed 190 =
KL/Day. % !

3.5. Domestic effluent shall be disposed off through septic tank/soak pit system. 5 %

3.6. The quantity of the industrial effluent to be generated from the manufacturing process and ether
ancillary industrial operations, after CCA-Amendment. shall be reduced from 353@ 08 KL/Day
to 3477.24 KL/Day. y 1

3.7.The applicant shall operate effluent treatment system efficiently so that treated eiﬂuent from the
industrial unit shall conform to the norms mentioned below.

| PARAMETERS | GPCB NORMS |
PH 6.5TO 8.5
Temperature 40°C

£01011r (pt.co.scale) in units 100 units
Suspended Solids 300.mg/l
Oil and Grease 10 mg/l
Chlorides 600 mg/|
Sulphate 1000 mg/l
Phenolic Compounds 1 mg/l
Sulphides 2 mg/l
Ammonical Nitrogen 50 mg/l
Total Chromium 2 mg/l
Hexavelent Chromium 0.1 mg/l
BOD (5 days at 20"C) 30 mg/l
COD 100 mg/I
| Total Dissolved Solids 2100 mg/l

3.8.The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal
Corporation dramn for sending 1o ST Bamron 1w mdmieim Zero 'Uejed Diasthanm.

3.9. Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records.

Page 10 of 17 37
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4. Condition No-4 of the said CCA order is amended as below.

4. CONDITIONS UNDER AIR ACT.1981:

4.1. The Following shall be used as fuel.

e

g’; Utility Fuel Quantity
1 Boiler (SM-50) Natural Gas 360 M /hr
2 HF Kiln heating furnace No.270 Natural Gas 315 M'/hr
3 Fluorspar drying furnace No.248 Natural Gas 100 M /hr
4 Alumina Drying Natural Gas 35 M'/hr
5 Thermic fluid Heating system Natural Gas 25 M /hr
6 For CPP | Gas engine (2 Nos.) Natural Gas 625 M /hr
| For CPP 2 Gas engine (2 Nos.) Natural Gas 625 M’ /hr
| 8 Thermal Oxidation Plant (CDM) Natural Gas 5424 Kg/Day
| 9 Captive Incineration (200 Kg/Hr) Natural Gas 50 M3/hr
10 Boiler Natural Gas
11 Hot Air Generator (2 Nos) Natural Gas L{t;‘;?ga;)(g/hr (1900
12 DG sets (2 Nos) Natural Gas i

4.2. Applicant shall install & operate air pollution control system in order to achieve norms prescribed

below:
4.3. The flue gas emission through boiler/HP Kiln/CPP stack.shall conform to the following
standards:
Sr. Stack Stack Air  Pollution | Parameters Permissible
No. | attached to | height in | Control Limit
meter Measures :
; Particulate Matter | 150 mg/Nm~
I SB(?)HQr s 35 Low NOx Burner | SO, 100 ppm
NO, 50 ppm
Thermic fluid Adequate  stack | Particulate Matter | 150 mg/Nm’
2 Heating 30 height SO, 100 ppm
system NO, 50 ppm
For CPP 1 Adequate stack Particulate Matter | 150 mg/Nm’
3 Gas engine (2 | 30 height SO, s 100 ppm
Nos.) NO, 50 ppm
For CPP 2 Adequate stack Particulate Matter | 150 mg/Nm'
& Gas engine (2 | 30 height SO, 100 ppm
Nos.) NO, 50 ppm

M/s. Navin Flourine Internation Ltd.(ID-20995) _
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&
v ¥ 3
~ HF . kiln Ac%equate stack ParkieiTate Mattar 150 mg/Nm
: heating height 100 pom
5 9.5 SO, :
furnace No. NO 50 ppm
270 &
‘ HF  heating Adequate stack Particulate Matter | 150 mg/Nm®
6 furnace No. | 19.5 height SO, 100 ppm
, 248 NO, 50 ppm
I:I Cyclone 150 mg/Nm3
Alumina 5 separator Bag | Particulate Matter
7 . 30 . %
Drying Filter with
Scrubber system LS
2-Stage  Alkali | Particulate Matter | 50 mg/Nm3 -l
Scrubber SO2 200 mg/Nm3 g
NOx 400 mg/Nm3
Cantive HClI 50 mg/Nm3
R cl2 09 mg/Nm3
8 Incineration | 30
(200 Kg/Hr) HF 04 mg/Nm3
coO 100 mg/Nm3
TOC | 20 mg/Nm3
HBr 30 mg/Nm3
Br | 02 mg/Nm3
Bag Filters Particulate Matter 150 mg/Nm3
9 Boiler 35 802 100 ppm
NOx 50 ppm
Hot Air Adequate  stack | Particulate Matter | 150 mg/Nm3
10 Generator 19.5 height SO2 100 ppm
2 —Nos NOx 50 ppm
Adequate  stack | Particulate Matter | 150 mg/Nm3
DG sets :
I 2 — Nos 11 height SO2 100 ppm
NOx 50 ppm

4.4. The process emission through various stacks/vent of reactor, process, and vessel shall conform to

the following standards:

Vent
Stack | Process vessel to which the | height | Air Pollution Plranctors Permissible
nos. stack/vent is attached in Control Measures Limit
meter
| PM | 100 mg/Nm~
| For Thermal | 30 I e | SO | 40 mg/Nm®
Oxidation(CDM} ! ' ¥ NO, 25 mg/Nm’
i HF 6 mg/Nm’
Page 12 of 17
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L
| HCI 20 mg/Nm’
. | Cl 09 mg/Nm’
l ' T =
| | SO, 2R
Demister pad caustic | g
2 Sulfuric acid plant 40 ﬂ - (100%) Acid
scrubber AR
Acid mist s
25 mg/Nm
” Packed tower & | HF 06 mg/Nm’
3 HF plant Off Gases Scrubber | 30 Wittty Sorubiber SO, | 40 mg/Nm®
4 75 Packed tower & | SPM | 100 mg/Nm”
AlF; Plant Ventury Scrubber HF | 06 mg/Nm’
: Bag filter & Spray | PM | 40 mg/Nm® |
; ) J B
5 Cryolite plant 25 oW HF | 06 mg-Nm'j
6 Miscellaneous Fluoride plant 12 Packed column & | PM | 40 meNm’
(BF; Plant) Ventury scrubber HF 06 mg_;’N_l_nJ
Packed column & EE Oige/Nin
7 Mafron (Refrigerant Gases) | 21 N or b et Cl, 09 mg/Nm
= HCI 20 mg/Nm~
8 Flouro Toluene 2 Packed column & | HF 06 mg/Nm’
Fluoro Benzene L Ventury scrubber NO. % 25 mg/N m’
4 Fluoro Benzyle Chloride. L I—ﬁ! < 20 mngmf
' 4 Fluoro Benzaldehyde €L 09 mg/Nm’
9 1 Packed column & [ NO, 25 mg/Nm’
» Ventury scrubber HBr 30 mg/Nm®
1 Bromo 4 Fluorobenzene Br, 02 mg./Nm"
HF 06 mg/Nm’
4 Fluoro Acetophenone, packid” & HCI 20 mg/Nm’
10 4 Fluoro Benzoic Acid, 12 A E?" Ch 09 mg/Nm’
4.3 Di fluoro Benzophenone ¥ NP NO, 25 mngm"
3
Fluoro Aniline, 1) e mg/Nm3
Benzotrifluoride, Packed column & 3
11 p ; 12 NO, 25 mg/Nm
Parachloro Benzotrifluoride, Ventury scrubber 3
Amino Benzotrifluoride 50, jod ngNm}
HF 06 mg/Nm
o HCI 20 mg/Nm’
12 Tri fliioro Acetic Acid TR ol e &1 el 09 mg/Nm’
' HF 06 mg/Nm™
3 PAC/FeCI3/NH4Cl/ CaCl2 - " Packed column & | HCI 20 mg/Nm3
‘ 3 Nos [ | Ventury scrubber | CI2 | 09 mg/Nm3

M/s. Navin Flourine Internation Ltd.(ID-20995)
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4.5. Ambient air quality within the premises of the industry shall conform to the following standards.

! PARAMETERS | PERMISSIBLE LIMIT {(Microgram/M° } |
Annual 24 Hrs Average
Particulate Matter-10 (PM 4) 60 100
Particulate Matter- 2.5 (PM 15) 40 60
SO, 50 ! 80
NO, 40 l 80

4.6. The applicant shall provide portholes. ladder, platform etc at chimney(s) for monitoring the air

emissions and the same shall be open for inspection to/and for use of Board’s staff. The. .

chimney(s) vents attached to various sources of emission shall be designed by numbers such a§
S-1, §8-2, etc. and these shall be painted/displayed to facilitate identification. 9
4.7. The industry shall take adequate measures for control of noise levels from its own soufees
within the premises so as to maintain ambient air quality standards in respect of noise to*less
than 75dB (a) during day time and 70 dB (A) during night time. Day time is reckoned in between
6a.m. and10 p.m. and night time is reckoned between 10 p.m. and 6 a.m '
4.8. D.G. Sets Conditions '
The D.G. Set shall have acoustic enclosure and shall comply sith the standards specrf’ed at Sr.
no. 95 of Schedule-I of the rule-3 of E.P. Rules -1986 and Noise pollution level as per the Air
Act-1981.
D.G.Sets standards:- |
The flue gas emission through stack attached to D.G.Sets shall conform to the following
standards. v

a) The minimum height of stack to be provided with each ofthe generator set shall be H=h
+ 0.2 (KVA) 1/2. where H= Total stack height in meter, h= height of the building in
meters where or by the side of which the generator set is installed.

b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically, at the users end.

c) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level. preferably, in the night time). The measurement for insertion
loss may be done at different points at 0.5 m from the acoustic enclosure/room, and the
averaged. :

d) The D.G. Set shall be provided with proper exhaust muffler with insertion loss of
minimum 25 dB (A).

e) All efforts shalf be made to bring down the noise fevel due to the D.G.Set. outside the
premises. within the ambient noise requirements by proper siting and control measures.

Page 14 of 17
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L

f) Installation of a D.G. Sets must be strictly in compliance with the recommendations of

the D.G.Set manufacturer.

g) A proper routine and preventive maintenance procedure for the D.G.Set should be set
and fallowed in consultation with the DG Set manufacture which would help prevent
noise levels of the DG Set from deteriorating with use

5. Condition No. 6 & 7 of the said CCA order is amended as below.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND
TRANSBOUNDARY) RULES, 2016 Form-2 [See rule 6 (2)]
Form for grant of authorization for occupier or operator handling Hazardous waste
6.1 Authorization order No:- AWH-108178 date of Issue: 26-05-2020.

6.2 M/s. Navin Flourine Internation Ltd.is hereby granted an authorization to-eperate
facility for following hazardous wastes on the premises situated at Plot No: 2.4 to
13,14 Surat Navsari Bh Surat- Tal: Chorasi
Dist: Surat.

| Sr. No. | Waste Schedule-I | Quantity Facility
/Category MT/Year
I : 1937 Collection, Storage, Transportation,
ETEBlge Eo3y MT/Y ear Disposal at TSDF v
2 2 e Collection. _Storage, Transportation.
roces 20. 2SMT/Near | —. A g
Process Sludge 1-20.4 625 MT/Y ear Disposdl atTSDF -
| 3 _ Collection. Storage, Transportation.
. Sulphur Sludge 1-20.4 50 MT/Year Disposal SFTSDF
4 Distillation
Ref',lldue(High 1-20.3 20 MT/Year Co!l_ectu.:m.. Storage.' incineration  at
Boiling captive incinerator within unit.
Impurities)
5 12.4 Collection., Storage, Transportation.
Used Oil I-5.1 MT/Year disposal by selling to registered Re-
refiner.
6 Disiied 12000 Clollectlon. Storz?ge. transportation
; 1-33.1 disposal by selling to Authorized
Containers Nos./Year S e L
Recycler after decontamination
7 Collection, * Storage, transportation
Spent Catalyst I-17.2 12 MT/Year | disposal by selling to registered
reprocess. *
8 Incineration Collection, Storage, Transportation,
Ash il a Ml vea Disposal at TSDF

M/s. Navin Flourine Internation Ltd.(ID-20995)
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e

9 Collection, Storage, Transportation,

Plastic Bags 1-22.2 3 MT/Y ear disposal by selling to authorized
recycler.

10 Cotton 2 ; "
waste/incinerab 1-33.2 12 MT/Year .W]!] be d_l:,posed PIETTREN Wapuve -
e — Incineratol

11 | E-Waste L 0.2 MT/Year Will he. disposed off. to approved E-

| waste site

6.2 The authorization shall be valid up to 01-01-2025.

6.3 The authorization is subject to the conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act- =
1986. h

6.4 The authorization is granted to operate a facility for collection, storage within factc
premises transportation and ultimate disposal of Hazardous wastes as per condition
no.6.2 to the industry having valid CCA of this Board. _

% AND CONDITIONS THORISATION N v
7.1.The applicant shall comply with the provisions of the Environment (Protection) A.c}t-1986 and
the rules made there under.

7.2.The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the Guiarat Pollution Control Board.

7.3.The persons authorized shall not rent, lend. sell, and transfer or otherwise transport the
hazardous wastes without obtaining prior permission of the Gujarat Pollution Centrol Board.

7.4.Any unauthorized change in personnel, equipment or working conditions as mentioned in the
authorization order by the persons authorized shall constitute a beach of this authorization.

7.5. The person authorized shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time;

7.6.The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on “‘Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Wastes and Penalty”’

7.7.1t is the duty of the authorized person to take prior permission of the Gujarat Pollution Control
Board to close down the facility.

7.8. An application for the renewal of an authorization shall be made as laid down in rules 6(2)
under Hazardous and Other Waste Rules, 2016,

7.9.The imported hazardous and other wastes shall be fully insured for transit'as well as for any
accidental occurrence and its clean-up operation.

7.10. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

Page 16 of 17 43
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7.11. The hazardous and other wastes which gets generated during recycling or reuse or recovery or
pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorization.

7.12. Any ofher conditions for compiiance as per ine Guibeimes wssued by e Wraisoy o
Environment, Forest and Climate Change or Central Pollution Control Board from time to
time.

7.13. The waste generator shall be totally responsible for (i.e. collection, storage. transportation and
ultimate disposal) the wastes generated.

7.14. Records of waste generation, its management and annual return shall be submitted to Gujarat
Pollution Control Board in Form-4 by 30" day of June of every year for the preceding period
April to March.

7.15.1n case of any accident, details of the same shall be submitted on Form-11to Gujarat
Pollution Control Board.

7.16. As per “Public Liability Insurance Act-91” company shall get Insurance Policy. if applicable.

7.17. Empty drums and containers of toxic and hazard material shall be treated as per guideline
published for “Management & Handling of discarded containers”. Records of thesamt shall
be maintained and forwarded to Gujarat Pollution Control Board regularly.

7.18. In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and-disposal)
existing in a State other than the State where hazardous wastes are generated, the occupier shall
obtain ‘No Objection Certificate’ from the State Pollution Control Board'er Committee of the
concerned State of Union Territory Administration where the facility‘exists. =

719 Unif. shall take all concrete measures to show tangible results in waste generation, reduction.
avoidance, reuse and recycle. Actions taken in this regard shall be submitted within three
months and also along with Form-4,

7.20. Industry shall have to display the relevant information with regards to hazardous waste as
indicated in the Hon. Supreme Court’s Order in W.P. No.657 of 1995 dated 14" October.
2003.

7.21. Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including wastewater
and air emissions and solid hazardous wastes generated within the factory premises.

6. The rest of the conditions of the above referred CCA order shall remain unchanged. You are
directed to comply with these conditions.
For and on behalf of
Gujarat Pollution Control Board

Mﬂi)

Deputy Chief E;wironment Engineer
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CCA-Amendment . ¢
(No. AWH-118538) F
NO: GPCB/CCA-SRT-20(20)/ID-20995/5 31907 Date: 020 P )2

TO,
M/s. Navin Flourine International Ltd.

Plot Net 2,4 to 13,14/1,2,3,19,20 to 58,
\)d‘g?;(aisari Road, Bhestan,

Surat-395023,

Tal: Chorasi, Dist: Surat.

SUB: Amendment in the consolidated consent & Authorization of the Board.
REF: 1) CCA order No: - AWH-92317, Dated- 12/04/2018 under various Environmental Acts/Rules.
2) This office CTE-amendment order no:- GPCB/CCA-SRT-20(20)/ID-20995/606721. Dtd:-
22/11/2021.
3) Your CCA Amendment Application Inward ID No.209913 dated 26-01-2022.

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under under rule 6(2) of the Hazardous And Other Waste (Management and
Transboundary) Rules, 2016 & framed under the Environment (Protection) Act-1986, The Board has
granted CCA vide order No. AWH-92317 issued vide this office letter no: GPCB/CCA-SRT-20(20)/ID-
20995/452726 dated 21/04/2018, valid up to 01/01/2025.

The Board has right to review and amend the conditions of the said CCA order.

The said CCA order is further amended as below.

1. This order shall be read as CCA-Amendment Order No. AWH-118538 date of issued 05-05-2022
valid up to 01-01-2025.

2. The condition No-2 of the said CCA order is amended as below

2. The consents shall be valid up to'01-01-2025 for use of outlet for the discharge of trade effluent
& emission due to operation of industrial plant for manufacture of the following items/products:

Sr. Product Quantity as | Quantity as per Total Quantity after
No. per CCA | CTE- Amendment CCA Amendment
1 Maximum of all HCI
based Produtts 40483 -28338 12145
(CaCl,, FeCl,, PAC, MTPA MTPA MTPA
NH,4CI)

Subject to specific condition:

1. “Industry shall manage Solid Wastes generated from industrial activities as per Solid
Waste Management Rules-2016 (solid waste as defined in Rule-3(46)). ]

Page 1 of 8
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2. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed
to make an arrangement in Utilities to replace at least five percent (5%) of your solid
fuel requirement by ‘refused derived fuel’.

3. Unit shall utilize 30% Spent HCI in existing production of Cacl2, FeCl3, PAC and
NHA4CI & remaining Spent HCI shall sent only to actual users having valid permission
under Rule-9 of HWM Rules, 2016.

4. Process Sludge generated from unit shall be reduce from 625 MT/Year to 187.5
MT/Year due to reduction of production capacity of Cacl2, FeCl3, PAC and NH4Cl
production.

3. The condition No-3 of the said CCA order is amended as below:
3. CONDITIONS UNDER WATER ACT, 1974:

3.1. Water Source: Canal Water& STP recycle water.

3.2.The quantity of the water consumption for industrial purpose shall be reduced from
3752.16 KL/Day to 3731.96 KL/Day.

3.3. The quantity of the water consumption for domestic purpose shall not exceed 200 K1L/Day.

3.4. The quantity of the domestic waste water (Sewage) shall not exceed 190 KL/Day.

3.5. Domestic wastewater shall be treated in ETP and discharged into SMC drain along with treated
industrial wastewater after confirming to GPCB standards.

3.6. The quantity of the industrial effluent to be generated from the manufacturing process and other
ancillary industrial operations shall be reduced from 3477.24 to 3455.24 KL/day.

3.7. The applicant shall operate effluent treatment system efficiently so that treated effluent from the
industrial unit shall conform to the norms mentioned below.

PARAMETERS GPCB NORMS
| PH 6.5 TO 8.5
Temperature 40°C
Colour (pt.co.scale) in units 100 units
Suspended Solids 300 mg/I
Oil and Grease | 10 mg/l
Chlorides | 600 mg/l
Sulphate 1000 mg/I
Phenolic Compounds | mg/]
Sulphides 2 mg/l
Ammonical Nitrogen 50 mg/l |
Total Chromium 2 mg/l
Hexavelent Chromium 0.1 mg/l
BOD (5 days at 20°C) 30 mg/l
cop 100 Qgﬁ:
. | Total Dissolved Solids 2100 mg/|

Page 2 of 8
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3.8. The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal
Corporation drain for sending to STP Bamroli to maintain Zero Liquid Discharge.

3.9. Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records.

4. Condition No-4 of the said CCA order is amended as below.
4. CONDITIONS UNDER AIR ACT,1981:

4.1.The Following shall be used as fuel.

Sr. - Existing Proposed Total
No Utility Fuel Quaintity after CCA
Amendment
1 | Boiler (SM-50) Natural Gas 360 M°/hr 360 M'/hr
2 HF Kiln heating furnace N0.270 | Natural Gas 315 M'/hr 315 M'/hr
3 Fluorspar drying furnace No.248 | Natural Gas 100 M*/hr 100 M"/hr
4 | Alumina Drying Natural Gas 35 M'/hr 35 M'/hr
5 Thermic fluid Heating system Natural Gas 25 M'/hr 25 M'/hr
6 For CPP | Gas engine (2 Nos.) | Natural Gas 625 M/hr 625 M'/hr
7 | For CPP 2 Gas engine (2 Nos.) | Natural Gas 625 M"/hr 625 M'/hr
8 Thermal Oxidation Plant (CDM) | Natural Gas 542.4 Kg/Day 542.4 Kg/Day
9 E‘;‘/’}‘{‘;’)"' Ineinstation (200 Natural Gas 50 M3/hr 50 M3/hr
; 41.66 Kg/hr 21.66 M'/hr
10 | Boiler Natural Gas (1000 MgSIIday) (520 M'/day)
11 | DG sets (2 Nos) Diesel 500 lit/day 500 lit/day
4.2, Applicant shall install & operate air pollution control system in order to achieve norms prescribed
below: ;

4.3.The flue gas emission through stack attached to boiler/HF Kiln/CPP stack shall conform to the
following standards:

L_

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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Sr. Stack attached to Stack Air Pollution | Parameters Parameter ]
No. Height Control
in meter Measure ]
1 Boiler (SM-50) 35 Low NOx PM 150 mg/Nm’
Burner SO, 100 ppm
NO, 50 ppm
2 | Thermic Fluid 30 Adequate Stack PM 150 mg/Nm’
Heating system Height SO, 100 ppm
s NO, 50 ppm |
3 For CPP 1 Gas 30 Adequate Stack PM 150 mg/Nm’
engine Height SO, 100 ppm ]
(2 Nos.) NO, 50 ppm
Page 3 of 8
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4 For CPP 2 Gas 30 Adequate Stack PM 150 mg/Nm’
engine Height SO, 100 ppm
(2 Nos.) NO, 50 ppm
5 HF kiln heating 19.5 Adequate Stack PM 150 mg/Nm’
furnace No.270 Height SO, 100 ppm
NO, 50 ppm
6 HF kiln heating 19.5 Adequate Stack PM 150 mg/N m’
furnace No.248 Height SO, 100 ppm
NO, 50 ppm
7 Alumina Drying 30 Cyclone PM 150 mg/Nm®
separator Bag
Filter with
Scrubber
system
8 Captive Incineration 30 2-Stage Alkali PM 150 mg/Nm’
(200 Kg/Hr) Scrubber SO, 200 mg/Nm’
NO, 400 mg/Nm”
HCI 50 mg/Nm’
Cl, 09 mg/Nm’
HF 04 mg/Nm’
CO 100 mg/Nm’
TOC 20 mg/Nm’
HBr 30 mg/Nm’
Br 02 mg/Nm’
9 | Boiler 35 Bag Filters PM 150 mg/Nm®
SO, 100 ppm
NO, 50 ppm
10 | DG sets 1 Adequate Stack PM 150 mg/Nm®
2 —Nos Height SO, 100 ppm
NO, 50 ppm

4.4. The process emission through various stacks/vent of reactor, process, and vessel shall conform to

the following standards:

Sr. Stack attached to Vent Air Pollution Parameters Parameter
No. . Height Control Measure
in
meter
1 | For Thermal Oxidation 30 Scrubbing System PM 100 mg/Nm®
(CDM) SO, 40 mg/Nm’
NO, 25 mg/Nm’
HF 06 mg/Nm’
HCI 20 mg/Nm’
Cl, 09 mg/Nm’
Page 4 of 8
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2 | Sulfuric acid plant 40 Demister pad & caustic SO, 2kg/T of Conc.
scrubber (100%) Acid
Produced.
Acid Mist 25 mg/Nm’
3 | HF plant Off Gases 30 Packed tower & Venturi HF 06 mg/Nm’
Scrubber Scrubber SO, 40 mg/Nm’
4 | AIF; Plant 25 Packed tower & Venturi SPM 100 mg/Nm’
Scrubber HF 06 mg/Nm’
5 | Cryolite plant 25 Bag filter & Spray tower PM 100 mg/Nm’
HF 06 mg/Nm’
6 | Miscellaneous Fluoride 12 Packed column &Venturi PM 100 mg/Nm’
plant (BF; Plant) scrubber HF 06 mg/Nm’
7 | Mafron (Refrigerant 21 Packed column HF 06 mg/Nm'
Gases) &VenturiScrubber Cl, 09 mg/Nm’
HCI 20 mg/Nm’
8 | Fluoro Toluene 12 Packed column &Venturi HF 06 mg/Nm’
Fluoro Benzene Scrubber NOx 25 mg/N m’
9 | 4 Fluoro Benzyl 12 | Packed column & Venturi HCI 20 mg/Nm’
Chioride, Scrubber ck 09 mg/Nm’
4 Fluoro Benzaldehyde NO, 25 mg/Nm'
HBr 30 mg/Nm’
1 Bromo 4 Br, 02 mg/Nm’
Fluorobenzene HF 06 mg/Nm’
10 | 4 Fluoro Acetophenone, 12 Packed column &Venturi HCI 20 mg/Nm’
Scrubber
4 Fluoro Benzoic Acid, Cl 09 mg/Nm®
4.3 Di Fluoro NO, 25 mg/Nm’
Benzophenone
11 | Fluoro Aniline 12 Packed column &Venturi HCI 20 mg/Nm’
Benzotrifluoride scrubber Cly 09 mg/Nm’
Parachloro NO, 25 mg/Nm’
Benzotrifluoride
Amino Benzotrifluoride SO, 40 mg/Nm’
HF 06 mg/Nm’
12 | Tri Fluoro Acetic Acid 12 | Packed column &Venturi HCI 20 mg/Nm®
Scrubber Cl, 09 mg/Nm’
i HF 06 mg/Nm’
13 | PAC/FeCl3/NH,Cl/ 12 Packed tower and HCI 20 mg/Nm’
CaCl, - 2 Nos* Venturi scrubbers

4.5. Applicant shall comply with National Ambient Air Quality Standards notified by Central
Pollution Control Board, New Delhi time to time under the provision of the Environment
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M/s. Navin Flourine International Ltd.(ID-20995)

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation

49



59

(Protection) Act-1986 for all the parameters. The concentration of all parameters in the ambient
air within the premises of the industry and a distance of 10 meters from the sources (other than
the stack/vent) shall not exceed than the permissible limit. Standards are as per Annexure.

4.6. The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air

4.7.

4.8.

emissions and the same shall be open for inspection to/and for use of Board’s staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as
S-1, S-2, etc. and these shall be painted/displayed to facilitate identification.
The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standards in respect of noise to less
than 75dB (a) during day time and 70 dB (A) during night time. Day time is reckoned in between
6a.m. and10 p.m. and night time is reckoned between 10 p.m. and 6 a.m
D.G. Sets Conditions
The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 of Schedule-I of the rule-3 of E.P. Rules -1986 and Noise pollution level as per the Air
Act-1981.
D.G.Sets standards:-
The flue gas emission through stack attached to D.G.Sets shall conform to the following
standards.
a) The minimum height of stack to be provided with each of the generator set shall be H=h
+ 0.2 (KVA) 1/2, where H= Total stack height in meter, h= height of the building in
meters where or by the side of which the generator set is installed.
b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically, at the users end.
¢) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, in the night time). The measurement for insertion
loss may be done at different points at 0.5 m from the acoustic enclosure/room, and the
averaged. '
d) The D.G. Set shall be provided with proper exhaust muffler with insertion loss of
minimum 25 dB (A).
e) All efforts shall be made to bring down the noise level due to the D.G.Set, outside the
premises, within the ambient noise requirements by proper siting and control measures.
f) Installatign of a D.G. Sets must be strictly in compliance with the recommendations of
the D.G.Set manufacturer.
g) A proper routine and preventive maintenance procedure for the D.G.Set should be set
and followed in consultation with the DG Set manufacture which would help prevent
noise levels of the DG Set from deteriorating with use 91

Page 6 of 8
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5. Condition No. 6 of the said CCA order is amended as below.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND
TRANSBOUNDARY) RULES, 2016 Form-2 [See rule 6 (2)]

Form for grant of authorization for occupier or operator handling Hazardous waste

6.1 Authorization order No:- AWH-118538 date of Issue: 05-05-2022.

6.2 M/s. Navin Flourine International Ltd.is hereby granted an authorization to operate
facility for following hazardous wastes on the premises situated at Plot No: 2,4 to
1 2 to 5 vsari Roa stan, Surat-395023, Tal: Chorasi
Dist: Sura
: uanti T/Year :
S:‘ Type of Waste | Category ExistingQ Pr:)ypf):ledw )Total Facility
Collection, Storage,
1 ETP Sludge 1-34.3 1937 - 1937 Transportation, Disposal at
TSDF |
Collection, Storage, |
2 | Process Sludge 1-20.4 625 -437.5 187.5 Transportation, Disposal at
TSDF ]
Collection, Storage, |
3 | Sulphur Sludge -20.4 50 - 50 Transportation, Disposal at
TSDF
Distillation Collection, Storage,
Residue Incineration at captive
4 (High Boiling 1203 20 h 20 incinerator within unit.
Impurities)
Collection, Storage,
5 Used Oil I-5.1 12.4 - 12.4 Transportation, Disposal by
' selling to registered Re-refiner.
Collection, Storage,
6 Discarded 133.1 12000 B 12000 transportation  disposal by
Containers ’ Nos./Year Nos./Year | selling to Authorized Recycler
after decontamination.
- Collection, Storage.
Transportation and sell to end
users/actual users having Rule-
7 Spent Catalyst 1-17.2 12 - 12 9 permission.
’ M/s. Riddhi Siddhi Steel &
Alloys, MIDC, Kamleshwar,
| : Nagpur.
. . Collection, Storage.
8 lncnr:;;tmn 1-37.2 3 -- 3 Transportation, Disposal at
| TSDF
Ek_ Page 7 of 8
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Plastic Bags

1-22.2

Collection, Storage,
Transportation, disposal by
selling to authorized recycler.

10

Cotton waste
/incinerable
waste

1-33.2

12

Will be disposed off through
Captive Incinerator

11

E-Waste

0.2

0.2

Will be disposed off to
approved E-waste site

12,

Spent HCL

[-29.6

00

18900

18900

Collection, Storage.
Transportation and sell to end
users/actual users having Rule-
9 permission.

1) M/s. Shreeji Industries,
Dhinoj, Tal: Chanasma,
Dist: Patan.

2) M/s. Yogi Chem Industries,
Old Bunder Road,
Bhavnagar-364001.

13:

Insulation
waste

111-B2030

00

24

24

Collection, Storage,
Transportation, Disposal at
TSDF

6.2 The authorization shall be valid up to 01-01-2025.

6.3 The authorization is subject to the conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act-

1986.

6.4 The authorization is granted to operate a facility for collection, storage within factory
premises transportation and ultimate disposal of Hazardous wastes as per condition

no.6.2 to the industry having valid CCA of this Board.

6. The rest of the conditions of the above referred CCA order shall remain unchanged. You are

directed to comply with these conditions.

M/s. Navin Flourine International Ltd.(ID-20995)

For and on behalf of

Gujarat Pollution Control Board

oS
£
(Smt!S. V' Bhargava)

Unit Head, Surat

Page 8 of 8
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e GUJARAT POLLUTlON CONTROL BOARD
PARYAVARAN BHAVAN

=07 7 Sector-10-A, Gandhinagar-382 010
| /4 Phone : (079) 23226295
GPCB Fax (079) 23232156
Website : www.gpcb.gov.in
CCA-Amendment
(No. AWH-108178)
NO: GPCB/CCA-SRT-20(18)/ID-20995/ S & 3 3 92 Date: 61 Lo 2 [2os0
TO,

M/s. Navin Flourine Internation Ltd.

Plot Ne: 2,4 to 13,14/1,2,3,19,20 to 58,
\/&(rat Navsari Road, Bhestan, Surat-395023,

Tal: Chorasi, Dist: Surat.

SUB: Amendment in the consolidated consent & Authorization of the Board.
REF: 1)CCA order No; - AWIH-92317. Dated- 12/04/2018 under various Environmental Acts/Rules.
2) Your CCA Amendment Application Inward 1D No.175379 dated 24-04-2020.

[n exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974. under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under under rule 6(2) of the Hazardous And Other Waste (Management and
Transboundary) Rules, 2016 & framed under the Environment (Protection) Act-1986. The Board has
eranted CCA vide order No. AWH-92317 issued vide this office letter no: GPCB/CCA-SRT-20(18)/1D-
20995/129569 dated 12/04/2018. valid up to 01/01/2025.

The Board has right to review and amend the conditions of the said CCA order.
The said CCA order is further amended as below.

|. This order shall be read as CCA-Amendment Order No. AWH-108178 date of issued 26-05-2020
valid up to 01-01-2025.

2. The condition No-2 of the said CCA order is amended as below

2. The consents shall be valid up to 01-01-2025 for use of outlet for the discharge of trade effluent
& emission due to operation of industrial plant for manufacture of the following items/products:
Organic Products
Sr.No.| : Products | Existing | Proposed Total
(MT/Year) (MT/Year) | (MT/Year)
1 Products with No Change N 250 -110 140
Fluoro Toluenes / Fluoro Benzene / Difluoro Benzenes
/Chloro Fluoro Toluenes.1.2.3 -trifluorobenzene.1.2.4-
Trifluorobenzene
Products Added
pat [ =

Page 1 0f 17
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fed

Products Remoyed |
Products with No Change 90 -30 60
Fluoro Benzaldehydes (4 & 2 Fluoro Benzaldehyde), 4

Fluoro Benzyl Chloride. 3 Fluoro Benzoyl chloride, 4

Fluoro 3 Phenoxy Benzaldehyde, 5 Bromo 2 Fluoro

Benzaldehvde

Products Added |
Products Remoyed 1

2 Chloro 6 Fluoro Benzaldehyde 3-Chloro-2-

fluorobenzaldehvde.

4 Fluoro Benzal chloride. 3.4-Difluorobenzaldehvyde

Products with No Change 440 -15 425
Bromo Fluoro Benzenes (1 Bromo 4 Fluoro benzene, 2

Bromo 4 Fluoro Aniline, 2 Bromo 6 Fluoro Aniline. 4

Bromo 2 Fluoro Aniline, 3 Bromo Benzotrifluoride,

TFBB (3.4.5 Tri Fluoro Bromo Benzene). BFAA (2

Bromo 4 Fluoro Acetanilide). 2 Bromo 5 trifluoro methyl

aniline. 2 Methoxy 5 Trifluoro Methyl Aniline. 3 Bromo

1.1,1 Trifluoro acetone, 1.1.1, Trifluoro acetyl acetone

Products Added

Products Remoyed ]

Bis (Trifluoro methyal) Bromo Benzene. Bromo lodo
I benzene

Products with No Change 60 0 60
Fluoro Anilines (3.5 Bis (trifluoro Methyl) Aniline,

3-Trifluoromethyl-4-cyano aniline, 3-Fluoro-4-

morpholinoaniline,

4 Chloro 2-TriFluoro Acetyl aniline HCI Hydrate, other

Fluoro Anilines. Tri Fluoro Methoxy Aniline) and

Difluoro Anilines,

2 Methyl 3 (TFM) Aniline, 2.6 Di Chloro 4 Fluoro Tri

Fluoro Methyl aniline, 2.6-Dibromo-4( TFM)Aniline,

Para Fluoro isopropyl aniline

M/s. Navin Flourine Internation Ltd.(1D-20993)

Page 2 of 17
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Products Added |
4-Chloro-3-fluoroaniline. 1.1,3-Trimethyl-2.3-Dihydro-

| H-Inden-4-Amine. 4-(Trifluoromethoxy) aniline. 5.6-
Dichloro-3-Trifluoro methy! aniline, 2-
(Trifluoromethoxy) benzene sulfonamide

Products Removed

Benzo tri Fluorides and derivatives (Amino benzo-
trifluoride.

3 Amino-4 Chloro Benzotrifluoride. Para Chloro benzo-
trifluoride,

3 Chloro Benzotrifluoride. 3 Chloro 4 Fluoro
Benzotrifluoride,

Tri Fluoro Methoxy & Bis (Trifluoro Methoxy
benzenes). and other derivatives), 2 Chloro 5 Amino
benzotrifluoride ,3.4 Dichloro 6 trifluoromethyl toluene,
4 bromo Benzo trifluoride. 2.3.4 Tri fluoro nitrobenzene.
2.4 Dichloro-3.5 Dinitro BTF, 3.5 Dinitro-2-Bromo BTF,
| —chloro — 5 — fluoro — 4 — nitro — 2 (trichloromethyl)
benzene. Fluoro Pyridines (5 Chloro 2.3 Difluoro
pryridine. 2-Fluro pyridine, 2-Fluoro-6-Trifluoromethyl
pyridine, 2.3-dichloro-3-(trifluoromethyl) pyridine. 5
Fluorouracil). Chloro Fluoro Pyridines & Chloro Fluoro
Bromo Pyridines and other Pyridines.
1.3-Dichloro-2-methyl-4-(trifluoromethyl) benzene. 3-
Bromo-4-Fluorobenzotrifluoride.2-chloro-5-
Trifluoromethylpyridine.
2-fluoro-5-Trifluoromethylpyridine.2-Hydroxy-5-
trifluoromethyl pyridine.3-Trifluoromethyl pyridine, 2-
Bromo-5-Fluoro benzotrifluoride,2~(trifluoromethyl)
pyridine-3-Carboxylic acid.

3-(trifluoromethyl) pyridine-2-Carboxvlic acid. 4-chloro-
3.5-Dinitrobenzotrifluoride. 2-Chloromethyl-3-methyl-4-
(2.2 2-trifluoroethoxy) pyridine.HCI, 3-Cyano-2.6-
dichloropyridine.

4-Chloro-6-ethyl-5-fluoropyrimidine. 6-Ethyl-5-Fluoro-
4-Hydroxypyrimidine, 2.3-Dichloro-5-Trichloromethyl

pyridine.
L 2-methyl 6-(Trifluoromethyl) pyridine -3 carboxvlic

1400 100

] 1

1500

M/s. Navin Flourine Internation Ltd.(1D-20993)
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acid.,
3-Fluorobenzotrifluoride. 2.6-Dibromo-4-
(trifluoromethoxy )aniline

Products Added
2.6-Dichloro-5-fluoro-3-pyridinecarbonitrile. 5-Bromo
pyridine 2 carboxylic acid, 2-Bromo-6-
trifluoromethylpyridine.
3-(Trifluoromethyl)acetophenone, 5-Fluoro-4-hydrazino-
2-methoxypyrimidine (FHMP). 4-Chloro-5-fluoro-2-
methoxypyrimidine . Disodium-3-
(trifluoromethyl)phenyl propoanedioate, [R4E28], 3.4-
Dichlorobenzotrifluoride, 5-Fluorocytosine. 3-Methyl-5-
Fluoro Cytosine, 6-Methyl Uracil. 2.3-di-o-acetyl-5'-
deoxy-5-fluorocytidine, 2-Amino-5-
'chlorobenzotrifluoride. 3.5-Dichloro-4-
aminobenzotrifluoride, 5-Chloro-2.3-Difluoropyridine,
2.6-dichloro-4.8-dipiperidinopyrimidino[5.4-
d]pyrimidine. 8-Chloro-6-(trifluoromethyl)imidazo[1.2-
a|pyridine-2-carboxylic acid, 8-chloro-N-((2-chloro-5-
methoxyphenylsulfonyl)-6-

(trifluoromethyl)imidazo[ 1.2-a]pyridine-2-carboxamide,
Benzotrifluoride

Products removed

Fluoro Nitro benzenes (4 Fluoro Nitro Benzene, 2 Fluoro
Nitro Benzene. 2.4 DiFluoro Nitro Benzene. 3.4 Difluoro
Nitro Benzene and other derivatives)

Products Added

.jv.'(;nljiiﬁi}—n;‘—_j:&iiior0-4-'I'riﬂuorometh}-'l aniline

Products removed

Fluoro Phenols / Anisols (4 Fluoro 3 Trifluoro Methyl
Phenol, 4 Fluoro Phenol &Anisol. 2 Fluoro Phenol and
other Fluoro Phenols). 4 Amino 3 Fluoro Phenol. 5
bromo 2 chloro 4 fluorophenol,

‘Tri fluoro Anisole

50

50

70

450

M/s. Navin Flourine Internation Ltd.(ID-20995)
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Pwdutth_ Added

2-(Trifluoromethoxy) phenol. 4-
(Trifluoromethoxy )phenol

A
Products removed

2 chloro 4 fluoro 5 nitro phenyl ethyl carbonate

Products with No Change

Fluoro Benzyl Amines / Benzamides / Benzonitriles
(4FBenzylamine. 2.6. Di Fluoro Benzamide. 4 F
Benzonitrile and other derivatives). Difluoro Benzy!
Amine.4-Fluoro benzoyl acetonitrile.2.6-Difluoro
benzonitrile, 2.4-Dichloro benzonitrile,
4-Chloro-3-(trifluoromethyl) phenyl isocyanate,

Products Added

3-(Trifluoromethyl) phenyl acetonitrile. 2-(2.2-Difluoro-
[.3- benzdioxol-5-yI) acetonitrile, 2.4.6-
Trifluorobenzylamine, 4-bromo methyl-2-cyano biphenyl

(Bromo OTBN)

Products Removed

60

110

170

Tri Fluoro Ethanol / 2.3.5.6-Tetra Fluoro Benzyl
Alcohol,

2.3.5.6 TetrachloroTerpthalonitrile. 4-(Trifluoromethyl)
benzyl alcohol

Products Added
2,2.3.3-Tetrafluoropropan-1-ol, PFOS (Potassium salt)

Products Removed

30

-50

30

......................................

Fluoro Acetates (Ethyl 4 4 4 trifluoro Aceto Acetate.
ETFA (Ethyl 2.2.2 trifluoro Acetate). EBDFA (Ethyl
Bromo Difluoro Aceto Acetate) / Ethyl difluoro Acetate,
Ethyl Difluoro Aceto acetate. Fluoro Acetic Acids. other
Fluoro Phenyl Acetic Acids. 4-(trifluoro methyl)
salicylic actd, Methy! 2-Fluoro Propionate. 4'-
[sobutylacetophenone. 5-Azoniaspiro[4.5]decane

hydrogen difluoride. 2.3 5-trifluoropheny! acetic acid, 3-

60

30

M/s. Navin Flourine Internation Ltd.(I[)-20993)
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Trifluoromethyl-1-methyl- 1 H-Pyrazol-5-ol. 3-
diFtuoromethyl-1-methyl-1H-Pyrazol-4-carboxylic acid,
3-diFluoromethyl-1-methyl-1H-Pyrazol-4-carboxamide,
Fluvastatin Intermediate, Gemcitabine Intermediate, N-
(4-Fluorophenyl)-2-Hydroxy-N-Isopropyl acetamide

Products Added

I-Aminocyelopropanecarboxylic acid. 3-
Oxocyelobutanecarboxylic acid. Methyl-2-fluoro-6-
hydroxybenzoate (FHMB). Methyl-2-fluoro-6-
methoxybenzoate. Methyl 2.4-Difluorobenzoate, 2-
Chloro-1-(5-fluoro-2-methoxyphenyl) ethan-1-one, 2-
Methyl-4-(trifluoromethyl)-1.3-thiazole-5-carboxylic
acid. 4-(Trifluoromethoxy)isobutyrophenone

Products Removed

(2.4.5 trifluorophenyl Aceticacid, 6 Fluoro 3.4-Dihydro-
2H-1-BenzoPyraan-2-Carbooxylicacid. Ethyl 2-
cyclopropyl-4-(4-fluorophenyl)-quinolyl-3-carboxylate,
2.8 Bis Trifluoro Methyl (4 hydroxy Quinolene). 1-(3.5-
Dichlorophenyl)-2.2.2-trifluoroethanone,2-Bromo-1.1-
Difluoroethane. (£) trans-4-(4'-fluorophenyl)-3-

hydroxymethy[-N-methylpiperidine

5 Difluoro Methoxy 2 Mercapto 1 H Benzimidazole. 4.4
Difluorocyclohexane carboxylic acid. Ethyl (35)-3(4.4
difluorocyclohexane-1-carboxamido)-3 phenyl
propanoate. Ezetimibe intermediate. 6-Fluoro-2-
Methylindole

Products Added

| 2-butyl-4-chloro-5-formyl imidazole

Products Removed

20

3-trifluoromethylcinnamic Acid, Chloro Fluoro Benzoic
acid. Di Fluoro Benzoic acid. Fluoro propionic acid. 2-
Fluoro-4-Nitro Benzoic Acid. 4-Bromo-2-fluorobenzoic
acid, 3.4-difluorophenylboronic acid. 5-(4-
Fluorophenyl)-5-Oxopentanoic acid. 2-Fluoro-6-
hydroxybenzoic acid. 2.3.4.5-Tetrafluorobenzoic Acid.
2.3.4.5-Tetrafluorobenzoy! chloride

50

M/s. Navin Flourine Internation Ltd.(ID-20995)
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Products Added
2-Chloro-5-(trifluoromethyl) benzoic acid, 2-fluoro-4-
nitrobenzoic acid. 3-bromo-2-fluorobenzoic acid
Products Removed
13 | Products with No Change 20 -20 0
Products Added
Products Removed
2.2 Difluoro benzodioxozole _ "
Total 290 | -5 2955
|
Inorganic Products Y
Sr. Product Existing Pmpnsed' Total
No. (MT/Year | (MT/Year | (MT/Year)
) )
l Products with No Change 30000 ... -2000 28000
Sulfuric acid / Oleum / Spent sulfuric acid )
Products Added
Products remoyed .
2 Products with No Change 10800 0 10800
Hydro ﬂLlDI'_iL‘ acid
Products Added
Products remoyed
Page 7 of 17
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Products with No Change 5800 10 | 5800
Metal Fluorides (Aluminum Fluoride. Sodium Aluminum
Fluoride, Potassium. Sodium. Magnesium. Cadmium.
Barium, Nickel..Silicon fluorides &bifluorides, Fluoboric
acid and fluoborates & Alkali metal Fluoro
Phosphates(Sodium/Potassium), Lithium fluorides &
bifluorides. hexafluoro silicicacid. sodium silico fluoride.
Lithium tetrafluoroborate. potassium Fluoro titanate, ABI
& Derivatives (Frosting Powder), Metal Chlorides. bromide
and oxides (Potassium & copper chloride, copper and
sodium bromide, copper oxide and others). Sodium mono
fluoro phosphate, Antimony trifluoride. Potassium
bitluoride. Calcium fluoride

Products Added

Fluoro titanic acid, Fluoro zirconic acid. sodium bifluoride.
Lithium Cryolite, Lead hexafluorosilicate solution,
strontium fluoride. tin fluoride, barium fuoride. potassium
fluozirconate. zinc fluoride. cadmium fluborate. Nickel
[Tuoborate. zinc fluoroborate. potassium
hexafluorozirconate, potassium hexafluorotitanate, lead
fluoborate, tin fluoborate. zinc fluorosilicate. sodium

fluoborate

Products removed

Products with No Change 9000 0 9000
Mafron (HCFC. HFC, HFO refrigerant gases), HFO-1336.
HFO-1234yf/ze. M-410a, M-407¢, M-404a, M-422d. M-
417a, M-438a, M-513a. M-514a, M-449a. M-452a, M-452b
Products Added

M-23, M-32, Fluoro Propene. Fluoro Butene. Fluoro
Propane. FluoroCyclo Butane

Products Removed

...............................

Products with No Change 4700 2000 6700
Misc. Fluoride (BF3. ABF, AF and adducts such as BF3 +
Ether. BF3 + THEF. BF3 + Acetonitrile. BF3 + Phenol. BF3
+ Ethyl Amine. BF3 + Methanol. BF3 + Ethyl Acetate. and
other BF3 adducts, Fluoropyridines, HF - Urea, Fluoro
Phosphoric acids, HF Triethyl Amine etc. and other HF
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[ | adducts, BF3 + Ethyl Acetate. BF3 Acetate, Tetra Butyl |
Ammonium Fluoride in THF etc. and another HF adducts |
Products Added o )

Boron trifluoride dihydrate Complex. Boron trifluoride -
dbe complex, Boron trifluoride-dmt complex. ]
Borontrifluoride-dms complex. BF3.mthf complex. '
[ Methylchlorohydrate. Tetrafluoroboric acid.Et complex.

BF3.dmc Complex, ammonium polyfluoride. fluorine gas.

Sulfur Hexafluoride, lodine Pentafluoride. ammonium
fluoroborate.
Products Remoyed
Total 60300 0 60300
Grand Total (Organic + Inorganic Products) 63260 -5 omg, #S6I2SS
__Sr.No. By Products _ Total quantity
1 Calcium Sulphate (CaSO,. Gypsum Plaster) 38800
2 Maximum of all HC[ based Products (CaCl.. I’c('II;. PAC. 40483
- NH,CI) )
Total 79283
Sr.No. Other Products - Total quantity
| Electricity (CPP - | & CPP - 2) 2800000 Unit‘Month
2 _ Steam from (CPP - 1 & -('.“PP -2) 2880MT/Month
3 Thermal Oxidation of HFC-23 @ 88Kg/hr

Subject to specific condition:

1. Industry shall manage Solid Wastes generated from industrial activities as per Solid Waste
Management Rules-2016 (solid waste as defined in Rule-3(46)).

2. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to make
an arrangement in Utilities to replace at least five percent (5%) of your solid fuel requirement
by ‘refused derived fuel’.

3. Industry shall obtain NOC from CGWA as per order of Hon. National Green Tribunal for the

withdrawal of ground water.

Industry shall provide dedicated storage facility for fly ash.

5. Industry shall comply with fly ash notification 1999 as amended from time to time.

o
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6. Industry shall provide STP since domestic waste water generation is 190 KL./Day and
submit documentary proof to the Board within 3 month.

I'he condition No-3 of the said CCA order 1s amended as below:
3. CONDITIONS UNDER WATER ACT, 1974:

3.1. Water Source: Local Body and STP recycle water.

3.2. The quantity of the fresh water consumption for industrial purpose. atter CCA-Amendment. shall

be reduced from 3805 KI./Day to 3752.16 KL/Day.

3.3. The quantity of the water consumption for domestic purpose. after CCA-Amendment. shall not
exceed 200 K1./Day.

3.4. The quantity of the domestic waste water (Sewage). after CCA-Amendment. shall not exceed 190
KL/Day. '

3.5. Domestic effluent shall be disposed off through septic tank/soak pit system.

3.6. The quantity of the industrial effluent to be generated from the manufacturing process and other
ancillary industrial operations. after CCA-Amendment. shall be reduced from 3530.08 K1./Day
to 3477.24 KL/Day.

3.7. The applicant shall operate effluent treatment system efficiently so that treated effluent from the
industrial unit shall conform to the norms mentioned below.

' PARAMETERS l_ GPCB NORMS
PH | 6.5 TO 8.5
Temperature 40°C
Colour (pt.co.scale) in units 100 units
Suspended Solids 300 mg/l

- Oil and Grease 10 mg/!

| Chlorides - 600 nuyr
Sulphate ) 1000 mg/I
Phenolic Compounds | mg/l
Sulphides 2 mg/l
Ammonical Nitrogen B 50 mg/l
Total Chromium 2 my/l
Hexavelent Chromium 0.1 mg/l
BOD (5 days at 20°C) 30 mg/l
COD 100 mg/|
Total Dissolved Solids 2100 mg/I

3.8. The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal
Corporation drain for sending to STP Bamroli to maintain Zero Liquid Discharge.

3.9. Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records.

Page 10 of 17
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Phone

Fax

4. Condition No-4 of the said CCA order is amended as below,

4. CONDITIONS UNDER AIR ACT,1981:

4.1.The Following shall be used as fuel.

4.2. Applicant shall install & operate air pollution control system in order to achieve norms prescribed

o Utility Fuel Quantity

[ Boiler (SM-50) Natural Gas 360 M /hr

2 HF Kiln heating furnace No.270 Natural Gas 315 M'/hr

3 Fluorspar drying furnace No.248 Natural Gas 100 M /hr

4 Alumina Drying Natural Gas 35 M'/hr

5 Thermic fluid Heating system Natural Gas 25 M'/hr

6 For CPP | Gas engine (2 Nos.) Natural Gas 625 M'/hr

7 For CPP 2 Gas engine (2 Nos.) Natural Gas 625 M'/hr

8 Thermal Oxidation Plant (CDM) Natural Gas 542.4 Kg/Day
9 Captive Incineration (200 Kg/Hr) Natural Gas 50 M3/hr

10 Boiler Natural Gas ,

11 I IU_I Air Generator (2 Nos) Natural Gas i;ﬁga;;gmr (1000
12 | DG sets (2 Nos) Natural Gas F il

below:
4.3. The flue gas emission through boiler/HP Kiln/CPP stack shall conform to the following
standards:
Sr. Stack Stack Air Pollution | Parameters Permissible
No. | attached to | height in | Control Limit
meter Measures ;
- Particulate Matter | 150 mg/Nm
| ?{;})llcr (S 35 Low NOx Burner | SO, 100 ppm
NO, 50 ppm
Thermic fluid Adequate  stack | Particulate Matter | 150 mg/Nm’
2 Heating 30 height SO, 100 ppm
system NO, 50 ppm
For CPP 1 Adequate stack Particulate Matter | 150 mg/Nm’
3 Gas engine (2 | 30 height SO, 100 ppm
Nos.) B B NO, 50 ppm
For CPP 2 Adequate stack Particulate Matter | 150 mg/Nm~
4 Gas engine (2 | 30 height S0, 100 ppm
Nos.) | NO, 50 ppm

M/s. Navin Flourine Internation Ltd.(ID-20995)
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HF . kiln Ad.equate stack [ Barticylate Matter 150 mg/Nm
. heating height 5 100 ppm
5 . 19.5 SO, A
furnace No. NO 50 ppm
' 270 ) ) )
| HF  heating Adequate stack Particulate Matter | 150 mg/Nm’
6 furnace  No. | 19.5 height SO, 100 ppm
| 248 NO, S50 ppm
Cyclone 150 mg/Nm3
Alumina separator Bag | Particulate Matter
7 = 30 o :
Dryving Filter with
Scrubber system
2-Stage  Alkali | Particulate Matter | 50 mg/Nm3
Scrubber SO2 200 mg/Nm3
NOx 400 mg/Nm3
Bastive HCI 50 mg/Nm3
AR 5 (&%) 09 mg/Nm3
8 Incineration | 30 "
(200 Ke/Hr) HF 04 mg/Nm3
- coO 100 mg/Nm3
TOC 20 mg/Nm3
HBr 30 mg/Nm3
Br 02 mg/Nm3
Bag Filters Particulate Matter | 150 mg/Nm3
9 Boiler 35 502 100 ppm
[ - NOx 50 ppm
Hot Air | Adequate  stack | Particulate Matter | 150 mg/Nm3
10 Generator 19.5 height SO2 100 ppm
2 —Nos NOx 50 ppm
Adequate  stack | Particulate Matter | 150 mg/Nm3
DG sets ;
11 11 height SO2 100 ppm
2 —Nos i
L NOx - 50 ppm
4.4. The process emission through various stacks/vent of recactor. process. and vessel shall conform to
the following standards: o
Vent
Stack | Process vessel to which the | height | Air Pollution Permissible
: S 3 Parameters -
nos. stack/vent is attached in Control Measures Limit
) meter B
PM 100 mg.anf‘
For Thermal - - e SO, 40 mg/Nm®
Oxidation(CDM) 2 Sepbber gyStar NOy 25 mg/Nm’
HF | 6 mg/Nm’ J

M/s. Navin Flourine Internation Ltd.(ID-20995)

Page 12 of 17

64



74
" GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

o S, W .
N th Sector-10-A, Gandhinagar-382 010
| /4 Phone : (079) 23226295
GPCB Fax : (079) 23232156
Website : www.gpcb.gov.in
I HCI 20 mg/Nm'
Cl, 09 mg/Nm-
) > 3
S0, 2 K%HT of
; Demister pad caustic coneen.
2 Sulfuric acid plant 40 o “ (100%) Acid
scrubber ik
Acid mist produced. )
- ' 25 mg/Nm
" S < e B Packed tower & | HF 06 mg/Nm'
3 HF plant Off Gases Scrubber | 30 Veiitury Scrubbier SO, 40 mg/Nm’
4 25 Packed tower & | SPM 100 mg/Nm-
AlF; Plant = Ventury Scrubber HF 06 mg/Nm'
. Bag filter & Spray | PM 40 mg/Nm'
25
) Cryolite plant 25 B HF 06 ny/ng
6 Miscellaneous Fluoride plant 12 Packed column & | PM 40 mg/Nm"_ -
(BF; Plant) - Ventury scrubber HF 06 mg/N m’
. y HF 06 mg/Nm'
7 Mafron (Refrigerant Gases) 21 5‘{(:11(1{:(1 f qt?IELml & Cl, 09 mngm'j
CULy Serubbe HCI 20 mg/Nm'
8 Flouro Toluene - Packed column & | HF 06 mg/Nm'
Fluoro Benzene - Ventury scruht_?cr NO, 25 mg/Nm’
4 Fluoro Benzyle Chloride. HCI 20 mngm": :
4 Fluoro Benzaldehyde cl 09 mg/Nm*
9 1 Packed column & | NO, 25 mg/Nm’
= Ventury scrubber HRBr 30 mg/Nm~
I Bromo 4 Fluorobenzene Br) P mngmf
HF 06 mg/Nm~ |
4 Fluoro Acetophenone, Pickiad colinE & HCI 20 mgz’ij
10 4 Fluoro Benzoic Acid. 12 Va“’L te N ‘(_) Lb ) Cl 09 mg/Nm*
4.3 Di fluoro Benzophenone CRMIY SeTR0er NO, 25 mg/Nm~
2 A
Fluoro Aniline, HE] 20 mg/le
» . ) Cly 09 mg/Nm
. Benzotrifluoride. s Packed column & |\~ 25 3
AL . 2 s 25 mg/Nm
Parachloro Benzotrifluoride, Ventury scrubber ; e
Amino Benzotrifluoride 50, gl
' B HF 06 mg/Nm~
T HCI 20 mg/Nm'
12 Tri fluoro Acetic Acid 12 E:;;t;l\ ::"I:EEL“: * Cls 09 mg/Nm:
) A HF 06 mg/Nm_
13 PAC/FeCI3/NH4CI/ CaCl2 - 1 Packed column & | HCI 20 mg/Nm3
[ 3 Nos | - Ventury scrubber CI2 09 mg/Nm3
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4.5. Ambient air quality within the premises of the industry shall conform to the following standards.

PARAMETERS PERMISSIBLE LIMIT (Micmgramz‘M‘ )

Annual 24 Hrs Average
Particulate Matter-10 (PM ;) 60 100
Particulate Matter- 2.5 (PM 55 ) 40 60
SO, 50 80
N0, ] 40 80

4.6. The applicant shall provide portholes, ladder. platform ete at chimney(s) for monitoring the air

4.7.

4.3.

emissions and the same shall be open for inspection to/and for use of Board’s staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as
S-1. S-2. etc. and these shall be painted/displayed to facilitate identification.

The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standards in respect of noise to less
than 75dB (a) during day time and 70 dB (A) during night time. Day time is reckoned in between
6a.m. and10 p.m. and night time is reckoned between 10 p.m. and 6 a.m

D.G. Sets Conditions

The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 of Schedule-1 of the rule-3 of E.P. Rules -1986 and Noise pollution level as per the Air
Act-1981.

D.G Sets standards:-

The flue gas emission through stack attached to D.G.Sets shall conform to the following
standards.

a) The minimum height of stack to be provided with each of the generator set shall be H=h
0.2 (KVA) 1/2. where H= Total stack height in meter. h= height of the building in
meters where or by the side of which the generator set is installed.

b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically. at the users end.

¢) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or for meeting the ambient noise standards.
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, in the night time). The measurement for insertion
loss may be done at different points at 0.5 m from the acoustic enclosure/room, and the
averaged.

d) The D.G. Set shall be provided with proper exhaust muffler with insertion loss of

minimum 25 dB (A).
¢) All efforts shall be made to bring down the noise level due to the D.G.Set. outside the
premises. within the ambient noise requirements by proper siting and control measures.
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) Installation of a D.G. Sets must be strictly in compliance with the recommendations of

the D.G.Set manufacturer.

g) A proper routine and preventive maintenance procedure for the D.G.Set should be set
and followed in consultation with the DG Set manufacture which would help prevent
noise levels of the DG Set from deteriorating with use

5. Condition No. 6 & 7 of the said CCA order is amended as below.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND

TRANSBOUNDARY) RULES, 2016 Form-2 [See rule 6 (2)]
Form for grant of authorization for occupier or operator handling Hazardous waste
6.1 Authorization order No:- AWH-108178 date of Issue: 26-05-2020

6.2 M/s. Navin Flourine Internation Ltd.is hereby granted an authonzatmn to operate
facility for following hazardous wastes on the premises situated at Plot No: 2.4 to

14/1.2,3 58, Sur vsari Road, Bhestan, Surat-395023, Tal: Cho
Dist: Surat.
L
Sr. No. | Waste Schedule-I | Quantity Facility
| /Category | MT/Year _ ~
I S 1037 Collection, Storage. Transportation.
ETP: -34. L A R
[FBludge o MT/Year Disposal at TSDF
- Process Sludge 1-20.4 625 MT/Year C{.‘”eumn' . _smr.agt" Transportation,
- Disposal at I'SDF
3 Sulphur Sludge 1-20.4 50 MT/Year Lgllucnon. _ ‘ﬁmrlagc. I'ransportation.
[ N Disposal at TSDF
4 Distillation
Rc§lflll€(ngl1 203 20 MT/Year (,-oll?cllpn.v Storage.. incineration  at
Boiling captive incinerator within unit.
) Impurities) _
5 12 4 Collection.  Storage. Transportation.
Ised Ol -S. s ISpOS / i ister: -
Used Oi I-5.1 MT/Y ear dlspoqal bv selling to registered Re
refiner.
6 Discarded 12000 C_(flle;non. Storage. transporta‘t.lon
4 : 1-33.1 ) disposal by seclling to Authorized
Containers Nos./Year Ay i e
. Recycler after decontamination
7 Collection,  Storage. transportation
' Spent Catalyst I-17.2 [2MT1/Year |disposal by selling to registered
L __ reprocess.
8 Incineration — | Collection, Storage. Transportation.
Ash s 3 M Year | Disposal at TSDF |

M/s. Navin Flourine Internation Ltd.(ID-20995)
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0 [C‘olleclinn. Storage. Transportation.
Plastic Bags 1-22.2 3 MT/Year disposal by selling to authorized
| recycler. _
10 Cotton : , - o
' S - Will be disposed off through captive
waste/incinerab 1-33.2 I2MT/Year |. . P © I
incinerator
le waste | =
| , s Will be disposed off. to approved E-
1 E-Waste —— 0.2 MT/Year ‘ 0 app
| waste site |

6.2 The authorization shall be valid up to 01-01-2025.

6.3 The authorization is subject to the conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

6.4 The authorization is granted to operate a facility for collection, storage within factory
premises transportation and ultimate disposal of Hazardous wastes as per condition
n0.6.2 to the industry having valid CCA of this Board.

7. TERMS AND CONDITIONS OF AUTHORISATION
7.1.The applicant shall comply with the provisions of the Environment (Protection) Act-1986 and
the rules made there under.
. The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the Gujarat Pollution Control Board.
7.3. The persons authorized shall not rent. lend. sell. and transfer or otherwise transpori the
hazardous wastes without obtaining prior permission of the Gujarat Pollution Control Board.
7.4. Any unauthorized change in personnel. equipment or working conditions as mentioned in the
authorization order by the persons authorized shall constitute a beach of this authorization.
.The person authorized shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site specific possible scenarios such as spillages.
leakages. fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time:
7.6.The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on ““‘Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Wastes and Penalty™
7.7.1t is the duty of the authorized person to take prior permission of the Gujarat Pollution Control
Board to close down the facility.
7.8.An application for the renewal of an authorization shall be made as laid down in rules 6(2)
under Hazardous and Other Waste Rules. 2016.
7.9.The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.
7.10. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

—~
(o]

>
Lh
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7.11. The hazardous and other wastes which gets generated during recyvcling or reuse or recovery or
pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorization.

7.12. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time 1o
time.

7.13. The waste generator shall be totally responsible for (i.e. collection. storage. transportation and
ultimate disposal) the wastes generated,

7.14. Records of waste generation, its management and annual return shall be submitted to Gujarat
Pollution Control Board in Form-4 by 30" day of June of every year for the preceding period
April to March.

7.15.In case of any accident. details of the same shall be submitted on Form-11to Gujarat
Pollution Control Board.

7.16. As per “Public Liability Insurance Act-917 company shall get Insurance Policy. if applicable.

7.17. Empty drums and containers ol toxic and hazard material shall be treated as per guideline
published for “Management & Handling of discarded containers”. Records of the same shall
be maintained and forwarded to Gujarat Pollution Control Board regularly. '

7.18. In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and disposal)
existing in a State other than the State where hazardous wastes are generated, the occupier shall
obtain ‘No Objection Certificate” from the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists.

7.19. Unit shall take all concrete measures to show tangible results in waste generation. reduction.
avoidance. reuse and recycle. Actions taken in this regard shall be submitted within three
months and also along with Form-4.

7.20. Industry shall have to display the relevant information with regards to hazardous waste as
indicated in the Hon. Supreme Court’s Order in W.P. No.657 of 1995 dated 14" October.
2003.

7.21. Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including wastewater
and air emissions and solid hazardous wastes generated within the factory premises.

6. The rest of the conditions of the above referred CCA order shall remain unchanged. You are
directed to comply with these conditions.
For and on behalf of
Gujarat Pollution Control Board

M},\Eg"n

Deputy Chief Environment Engineer
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- GUJA RAT POI?L%TIG\I CON TROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
e GANDHINAGAR - 382010,
‘G‘P%{ | (T) 079-23232152

CCA-Amendment
(N o. AWH-131288

NO: GPCB/CCA-SRT-20(22)/ID-20995/ 51 ¢ 4 9 Date: 19 lo: ] 262Y

To,

M/s. Navin Flourine International Ltd.
Plot No: 2.4 to 13,14/1,2,3,19,20 to 58,
Surat Navsari Road, Bhestan,
Surat-395023,

Tal: Chorasi, Dist: Surat.

SUB: Amendment in the consolidated consent & Authorization of the Board.
REF; 1) CCA order No: - AWH-92317, Dated- 12/04/2018 under Various Environmental Acts/Rules.
2) This office CCA-Amendment order no: GPCB/CCA-SRT-20(20)/1D-20995/673907. Dated:
02/06/2022 .
3) Environment Clearance issued by The MoEF & CC with EC identification No:
EC23A0202GJ5636200E, Dated: 18/09/2023,
4) TOR to CTE No. 57239 obtained on dated: 25/08/2022
5}  Your CCA Amendment Application Inward 1D No. 289948 dated: 10/11/2023.

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)Act-1981 and
Authorization under rule 6(2) of the Hazardous And Other Waste (Management and Transboundary)
Rules, 2016 & framed under the Environment (Protection) Act-1986, The Board has granted CCA vide
order No. AWH-92317 issued vide this office letter no: GPCB/CCA-SRT-20(20)/1D-20995/452726 dated
21/04/2018, valid up to 01/01/2025.

The Board has right to review and amend the conditions of the said CCA order.

The said CCA order is farther amended as below.

1. This order shall be read as CCA-Amendment Order No. AWHI-131288 date of issued 27/12/2623
valid up to 01/01/2025.

2. The condition No-2 of the said CCA order is amended as below:

2. The consents shall be valid up to 01/01/2025 for @ise of outlet for the discharge of trade effluent &
emission due to operation of industrial plant for manufacture of the following items/products:

As per | Existing
;‘; Igo Name of Products ECto | asper Aiggl Total
CTE CC&A
Organic Products ;
1| Fluorotoluene Derivative 140 140 00 140
1 Para Fluoro Toluenc
2 Ortho fluoro toluene -
M/s. Navin Flourine International Ltd.(ID: 20995) - Page 1 of 20
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3 Meta fluoro toluene

4 Fluoro Benzene

5 Difluoro Benzene

6 Chlorofluorotoluene derivative

7 2-Chloro 4-Fluoro Toluene

8 2-Chloro 6-Fluoro Toluene

9 Trifluoro Benzene

10 4-Chloro-2-flucrotoluene

-- Fluorobenzaldehyde derivative 60 60 00 60
11 4 Fluoro Benzaldehyde

12 2 Fluoro Benzaldehyde

13 4 Fluoro Benzyl Chloride

14 3 Fluoro Benzoyl chloride

15 4 Fluoro 3 Phenoxy Benzaldehyde

16 5 Bromo 2 Fluoro Benzaldehyde

17 2-amino-3,4-difluorobenzaldehyde

18 2,6-Difluorobenzylchloride

19 2-Fluorobenzoylchloride

- Bromofluorobenzene derivative 4235 425 00 425
20 1 Bromo 4 fluoro benzene

21 2 Bromo 4 fluorc Aniline

22 2 Bromo 6 fluore Aniline

23 2 bromo 5 trifluoro methyl aniline

24 2 Methoxy 5 Trifluoro Methyl Aniline

25 4 Bromo 2 Fluoro Aniline

26 3 Bromo Benzotrifluoride

27 TFBB (3,4,5 Tri Fluore Bromo Benzene) -

28 BFAA (2 Bromo 4 Fluoro Acetanilide)

29 3 bromo 1,1,1 Trifluoro acetone

30 1,1,1,Trifluoro acetyl acetone

31 2,6-Difluorobenzylbromide

32 5-Bromo-1,3-dichloro-2-fluorobenzene

-~ Fluoro Anilines 60 60 00 60
33 4 Fluoro Aniline

34 3,5 Bis ( trifluoro Methyl ) Aniline

35 3-Trifluoromethyl-4-cyano aniline

36 3-Fluoro-4-morpholinoaniline

37 4 Chioro 2 Tri Fluoro Acetyaniline HCL. Hvdrate
38 2-fluoro-4-bromo Aniline

39 4-fluoro-2-bromo Aniline

40 3,5 difluoro aniline

41 2-Tri Fluoro Methoxy Aniline
M/s. Navin Flourine International Ltd.(JD: 20995) SiAiE Page 2 of 20
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42 2 Methyl 3(TFM) Aniline }
43 2,6 Dichloro 4 Fluoro Tri Fluoro Methyl aniline
44 2-Methoxy-5-trifluoromethyl aniline
45 Para fluoro isopropyl aniline
46 4-Chloro-3-fluoroaniline
47 1,1,3-Trimethyl-2,3-dihydro-1H-inden-4-amine
48 5,6-dichloro-3-trifluoromethylaniline
49 2-(trifluoromethoxy)benzene suifonamide
30 Bromodifluorcaniline
51 Bromochloroaniline
- S5 | Fluorobenzotrifluoride/ 1500 1500 00 1500
Fluoropyridine/Fluore pyrimidine derivative
51 3-Amino benzotrifluoride
52 3 Amino-4Chloro Benzotrifluoride
53 Para chloro benzo-trifluoride
54 3 Chloro Benzotrifluoride
55 2 Cholore 5 Amino benzotrifluoride
56 3 Chloro 4 Fluoro Benzotriflucride ;
57 4 bromo Benzo trifluoride
58 2,3.4 Tri fluoro nitrobenzne
39 3,4 Dichloro 6 triflucromethyl toluene
60 3-Bromo benzotrifluoride
61 Trt Fluoro Methoxy benzene
62 Bis (Trifluoro Methoxy) benzene
63 2.4 Dichloro-3,3, Dinitro BTF
64 3,5 Dinitro-2-Bromo BTF
65 1-chloro-5-fluoro-4-nitro-2-
(trichloromethyl)benzene
66 5 Chloro 2,3 Difluopyridine
67 2-Fluoro pyridine :
68 2-Fluoro-6-Trifluoromethyl pyridine
69 2,3-dichloro-5-(trifluoromethyl) pyridine
70 5 Fluorouracil
71 2-Bromo-4-Fluoropyridine
72 1,3-Dichloro-2-methyl-4-
(trillucrometh vl )benzene
73 3-Bromo-4-Fluorobenzotrifluoride
74 2-chloro-5-Trifluoromethyi pyridine
75 2-fluoro-5-Trifluoromethyl pyridine
76 2-Hydroxy-5-trifluoromethyl pyridine
77 3-Trifluoromethyl pyridine
78 2-Bromo-5-Fluerobenzotrifluoride - -«
79 2-(trifluoromethy]) pyridine-3-Carboxvlic acid
M/s. Navin Flourine International Ltd.(II}; 20995) Page 3 of 20
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80 3-(trifluoromethyDpyridine-2-Carboxylic acid
81 4-chloro-3,5-Dinitrobenzotrifluoride
82 2-Chloromethyl-3-methyl-4-(2,2,2-
trifluoroethoxy)pyridine. HCI
83 3-Cyano-2,6 dichloropyridine
84 4-Chloro-6-ethyl-5-fluoropyrimidine
85 6-Ethyl-5-Fluoro-4-Hydroxypyvrimidine
86 2,3-Dichloro-5-Trichloromethyl pyridine
87 2-methy] 6-(Trifluoromethyl) pyridine -3
carboxylic acid
88 3-Fluorobenzotrifluoride
89 2,6-Dibromo-4-(trifluoromethoxy)aniline
90 3-(Trifluoromethy!) acetophenone
91 5-Fluoro-4-hydrazino-2-methoxypyrimidine
92 4-Chloro-5-fluoro-2-methoxy pyrimidine
93 Disodium-3-(TFM)phenyl propoanedioate
94 3,4-Dichlorobenzotrifluoride
95 5-Fluorocytosine
96 3-Methyl-5-fluorocytosine
97 6-Methyl Uracil
98 2,3-Di -O-Acetyl-5'-Deoxy-5-Fluorocytidine
99 3,5-dichloro-4-amino benzotrilfuoride
100 2,6-Dichloro-4,8-dipiperidinopyrimidino[5,4-
d]pyrimidine i
101 2,6-Dichloro-5-fluoro-3-pyridinecarbonitrile
102 5-Bromo-2-pyridinecarboxylic acid
103 2-Bromo-6-Trifluoromethyl Pyridine
104 5 Chloro-2,3-difluoropyridine
105 8-Chloro-6-(trifluoromethyl}imidazo[ 1,2-
a]pyridine-2-carboxylic acid '
106 8-chloro-N-((Z-chloro-5-
methoxyphenyl)sulfonyl)-6-
(trifluoromethyl)imidazo[ 1,2-a]pyridine-2-
carboxamide
107 Benzotrifluoride
108 2-Amino-5-chlorobenzotrifluoride
109 (Trifluoromethyl)tetrahydrotriazolof4,3-
a]pyrazine hydrochloride
110 4-piperidine carbothioamide, 1-[2-[5-methyl-3-
(trifluoromethyl)-1H-pyrazole-1-acetyl]-
piperidine-4-carbothiomide) (QEU76)
111 Hydroxymethoxypicolinic acid(X-476)
112 Chloro(dioxo(trifluoromethyl)dihydropyrimidiny
M/s. Navin Flourine International Ltd.(1D; 20995) Page 4 of 20
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Dfluoro-N-(N-isopropyl-
Nmethylsulfamoyl )benzamide (M-486)

113 Flupicolide (2,6 Dichloro-N-{[3-chloro-5-
(trifluoromethyl)-2-pyridinyl Jmethyl [benzamide)

114 2-Aminomethyl-3-chloro-5- (trifluoromethyl)
pyridine hydrochloride

115 2,6-Difluoropyridine

116 2-Fluoro-6-Methoxypyridine

117 Amino(triflucromethyl)picolinonitrile

118 Fluoronitropyridine

119 6-trifluoromethylpyridine-2-carboxylic acid

120 2-amino-5-fluoropyridine

121 Picoxystrobin

122 Chiorobenzotrifluoride

123 4-Amino-6-bromo-3-chloro-5-flucropyridine-2-
carboxylic acid (BFAP)

124 2-Amino-3-Chloro-5<(trilfuoromethyl) Pyridine
(FPU44)

125 2-Chloro-6-(trichloromethyl) Pyridine (CTCP)

126 Chloroflucropurine

127 Aminochlorobenzotrifluoride

- 6 | Fluoronitrobenzene derivative 50 50 00 50

128 4 Fluoro Nitro Benzene

129 2 Fluoro Nitro Benzene

130 2.4 DiFluoro NitroBenzene ' )

131 3,4 Diflucro Nitro Benzene

132 2,6-Dinitro-3-Chloro-4-( Triflnoromethyl) aniline

133 Fluoro nitrobenzene sulfonamide

- 7 | Fluorophenol / Fluoroanisol derivative 450 450 00 450

134 4 Fluoro 3 Trifluoro Methyl Phenol

135 4 Fluoro Phenol

136 2 Fluoro Phenol

137 4 Fluoro Anisol

138 4 Amino 3 Fluoro Phenol

139 5 bromo 2 chloro 4 fluoro phenol

140 Tri fluoro Anisole

141 4-fluorothiophenol

142 2-(Trifluoromethoxy)phenol

143 4-(Trifluoromethoxy)phenol

144 4-chloro-2fluoro-5-[(2,2,2-
trifluoroethyl)sulfanyl]phenol

145 2-Trifluoromethyl Benzamide

146 5-Amino-2-chloro-4-fluorophenol

M/s. Navin Flonrine International Ltd.(ID: 20995) Page 5 0f 20
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147 2,4-Difluorophenol (2,4-DFP)
8 | Fluorobenzylamine / Fluorobenzamide / 170 170 00 170

Fluorobenzonitrile derivative

148 4F Benzylamine

149 2,6,Di Fluoro Benzamide

150 2.4, Di Fluoro Benzamide

151 Di fluoro benzyl amine

152 4 F Benzonitrile

153 4-Fluorobenzoyl acetonitrile

154 2,4-Difluoro benzonitrile

155 2,4-Dichloro benzonitrile

156 4-Chloro-3-(trifluoromethyl)phenyl isocyanate

157 3-(Trifluoromethyl)phenyl acetonitrile

158 2-(2,2-Difluoro-1,3- benzdioxol-5-yl) acetonitrile

159 2,4,6-Trifluorobenzylamine

160 4-Bromomethyl-2-Cyano Biphenyl (Bromo
OTBN)

161 4-Amino-2-fluoro-N-methylbenzamide

162 Aminoflyoro benzamide

163 9 | Tri Fluoro Ethanol 30 30 00 30

164 2,3.5,6-Tetra Fluoro Benzyl Alcohol

165 2,3,5,6 Tetrachloro Terpthaloonitrile

166 4-(Trifluoromethyl)benzyl alcohol

167 2,2,3,3-Tetrafluoropropanol

168 perfluorooctanesulfonic acid potassium salt
(PFOS) '

169 Hexafluorobutanol

- 10 | Fluoroacetate / Fluorobenzoate / Fluoroacetic 30 30 00 30

acid derivative

170 Ethyl 4 4 4 trifluoro Aceto Acetate

171 ETFA (Ethyl 2,2,2 trifluoro Acetate)

172 EBDFA (Ethyl Bromo Difluoro Aceto Acetate)

173 Ethyl difluoro Acetate

174 Ethyl Diflucro Aceto acetate

175 4-(trifluoro methyl) salicylic acid

176 Methyl 2-Fluoro Propionate

177 4'-Isobutyl acetophenone

178 5-Azoniaspiro[4.5]decane hydrogen difluoride

179 2,3,5-trifluorophenyl acetic acid

180 3-Trifluoromethyl-1-methyl-1HPyrazol-5-ol

181 3-Difluoromethyl-1-methyl-1H-Pyrazol-4-
carboxylic acid

182 3-Difluoromethyl-1-methyl-1H-Pyrazol-4-

M/s. Navin Flourine International Ltd.(ID: 20995) Page 6 of 20

75



e GUJARAT POLq_qJTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

=y T I GANDHINAGAR - 382010,
b4 | (T) 079-23232152
carboxamide
183 Fluvastatin Intermediate
184 Gemcitabine Intermediate
185 N-[4-Fluorophenyl)-2-Hydroxy-N-Isopropyl
acetamide
186 l-aminocyclopropane carboxylic acid
187 3-Oxocyclobutane carboxylic acid
188 Methyl-2-fluoro-6-hydroxy benzoate
189 Methyl-2-Fluoro-6-methoxy benzoate
190 Methyl 2,4-Difluoro benzoate
191 2-Chloro-1-(5-fluoro-2-methoxyphenyl)
ethanone
192 2-Methyl-4-( Trifluoromethyl) thiazole-5-
carboxylic acid
193 4-(Trifluoromethoxy) isobutyrophenone
194 Tri Fluoro Acetyl Chiloride (TFAC)
195 4-ethoxy-1,1,1-trifluoro-3-buten-2-one (ETFBQ)
196 Fluorodimethy! (3-(methylsutfonyl) propyl)
silane (8X-01)
197 Difluoroethylamine
198 1-(3,5-Dichloro-4-fluoro-phenyl)-2,2,2-trifluoro
ethanone "
199 3-(3,3,3,-trifluoro-2,2-dimethylpropoxy)-1h-
pyrazole
200 2-Fluoroacetophenone
201 3,5-Difluorophenol
202 Trifluoroacetaldehyde
203 Trifluoro acetamide
204 S-fluoro-1-alkyl-3-fluoroalkyl—H-pyrazole-4-
carbonyl fluoride
205 | 11 | 5 Difluoro Methoxy 2 Mercapto 1| H 20 20 00 20
Benzimidazole
206 4,4 Difluorocyclohexane carboxylic acid
207 Ethyl (35)-3(4,4 difluorocyclohexane-1-
carboxamido)-3 phenyl propanoate
208 Ezetimibe intermediate
209 6-Fluoro-2-Methylindole
210 2-Butyl-4-chloro-5-formyl Imidazole
211 4-Chloro-2-fluorophenyl dimethyl carbamate
212 2-amino-5-chloro-2-fluorobenzophenone
213 4,4'-(Hexa fluoro iso propylidene) diphthalic
anhydride (Amanone) or (6-FDA)
-- 12 | Fluorobenzoic acid derivative 20 20 00 20
M/s. Navin Flourine International Ltd.(ID: 20995) . Page 7 of 20

. : adhe o
Clean Gujarat Green Gujarat ’ﬁ—’
Website : https://gpcb.gujarat.gov.in

*



86

214 3-trifluoromethylcinnamic Acid
215 Chloro Fluoro Benzoic acid
216 Di fluoro Benzoic acid
217 Fluoro propionic acid
218 2-Fluoro-4-Nitro Benzoic Acid
219 4-Bromo-2-fluorobenzoic acid
220 3,4-difluorophenylboronic acid
221 5-(4-Fluorophenyl)-5-Oxopentanoic acid
222 2-Fluoro-6-hydroxybenzoic acid
223 2,3,4,5-Tetrafluorobenzoic Acid
224 2,3,4,5-Tetrafluorobenzoyl chloride
225 2-Chloro-5-(trifluoromethyl )benzoic acid
226 2-Flucro-4-nitrobenzoic acid
227 3.Bromo-2-fluorobenzoic acid
228 3H-periluoro-3-[(3-methoxy-propoxy)propanoic
acid]
229 Trifluorobenzoic Acid
230 | 13 | Fluorinated R&DY/ development products 5 00 5 5
231 | 14 | Pilot plant products 60 00 60 60
Total (Organict Pilot Plant+R & D 3020 2955 65 3020
Inorganic Products
1 1 | Sulphuric Acid 28000 28000 00 28000
2 Oleum 23 %
3 QOleum 65%
4 2 | Hydroflueric acid 10800 10800 00 10800
3 | Metal Fluoride derivative 5800 5800 00 5800
5 Aluminium Fluoride
6 Sodium Aluminium Fluoride
7 Potassium Aluminium Fluoride
8 Potassium fluoride
9 Sodium fluoride
10 Magnesium fluoride
11 Cadmium fluoride
12 Barium fluoride
13 Nickel fluoride | )
14 Silicon fluoride
15 Potassium fluocborate
16 Sodium hexafluoro Phosphate
17 Potassium hexafluoro phosphate
18 hosphorous pentafluoride
19 otassium zirconium fluoride i
20 Ammonium Silico Fluoride
21 Copper Fluoborate
M/s. Navin Flourine International Ltd.(ID: 20995) Page 8 of 20
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22 Tetrabutyl ammenium Fluoride |
23 Calcium Silico Fluoride
24 Barium Silico Fluoride
25 Magnesium Silico fluoride
26  Potassium Silico Fluoride
27 Lithium Fluoride |
28 Fluoboric acid
29 Sodium silico fluoride
30 hexa fluoro silicic
31 Frosting Powder
32 Lithium tetrafluoroborate :
33 potassium fluorotitanate |
- Metal Chloride derivative
34 Potassium chloride
35 Copper chloride
- Metal Bromide derivative
36 Sodium bromide
37 Copper bromide
Metal Oxide derivative 4
38 Copper oxide
39 Sodium monofiuorophosphate
40 Autimony triftuoride
41 Potassium bifluoride
42 Calcium fluoride
43 Fluorotitanic acid
44 Flueorozirconic acid
45 sodium bifluoride
46 Lithium Cryolite ]
47 Lead hexafluorosilicate solution
43 strontium fluoride
49 tin fluoride
50 barium fluoride
51 tassium fluozirconate
52 zine fluoride
53 sodium fluoborate
54 cadmium fluborate solution
55 lead fluoberate solution
56 Nickel fluoborate solution
57 zinc fluoborate solution
58 potassium hexafluorotitanate
59 tin fluoroborate
60 zine fluorosilicate solution

M/s. Navin Flourine International Ltd.(ID: 20995) Page 9 of 20
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61 Lithium hexafluorophosphate
-~ | 4 | Mafron gas (HCFC / HFC / HFQ refrigerant 9000 9000 00 9000
gases)

62 Mafron 22

63 Mafron 134a

64 Mafron 32

65 Mafron 125

66 HFO-1336

67 HFO-1234vf

68 HFO-1234ze

69 M-410a

70 M-407¢

71 M-4043

72 M-422d

73 M-417a

74 M-438a

75 M-513a
76 M-514a
77 M-449a

78 M-452a

79 M-452b

80 M-23 :
81 Fluoro propene

82 Fluoro propane

83 Fluoro butene

34 Fluoro ¢cyclobutane

== | 5 | Miscellaneous fluoride derivative 6700 6700 00 6700
85 BF3 -
86 ABF

87 AT

- BF3 adducts

88 BF3+ Ether

89 BF3+THF
90 BEF3+Acetonitrile, v
91 BF3+Ethyl Acetate
92 BF3 Acetate
93 BF3 + Phenol

94 BF3 + Methanol

95 BF3+Ethyl Amine

-~ HF adducts

96 HF + Urea

97 HF + Pyridine

08 Hexafluoro Phosphoric acids

M/s. Navin Flourine International Ltd.(ID: 20995) - o, Page 10 of 20




GUJARAT POLqﬂJTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

S
“=”~ GANDHINAGAR - 382010,
GPCB (T) 079-23232152
99 HF Triethyl Amine
100 Tetra Butyl Ammonium Fluoride in THF
101 Tetrafluoroboric acid diethyl ether complex
102 Boron trifluoride dihydrate Complex
103 Boron trifluoride - Dibutyl etherate complex
104 Borontrifluoride-Dimethyl sulfide complex (BF3-
DMS )
105 Borontrifluoride-2-Methyl tetrahydrofuran complex
106 BF3.Dimethyl carbonate Complex
107 ammonium polyfluoride
108 Eiemental fluoride (F2)
109 Sulfur Hexafluoride {(SF6)
110 Iodine Pentafluoride (IF5)
111 ammonium fluoroborate
112 Methylchlorohydrate
Total (Inorganic) 60300 60300 00 60300
Other Product
1 | - | Electricity (CPP - 1 & CPP -2) 2800000 | 2800000 | 00 | 2800000
Units'M. | Units'M Units/M
onth onth onth
2 Steam from(CPP -1 & CPP-2) 2880 2880 00 2880
MT/Mo | MT/Mo MT/Mo
nth nth nth
3 Thermal Oxidation of HF C-23 88Kg/hr | 88Kg/hr | 00 | 88Kg/hr
Co-product
1 | 1 | Gypsum /Gypsum Plaster 38800 38800 00 38800
2 | 2 | CaCl, ’ 12145 12145 00 12145
3 FeCl;
4 PAC
5 NH,Ci
Total(Co-Product ) 50945 50495 00 50945

Suhject to specific condition:

<

Uait shall comply with all condition of EC dated: 18/69/2023.

Unit shall strictly comply with the provisions of ODS Rules-2000 and amended from
time to time.

Unit shall strictly comply with the provisions of HOWM Rules-2016 and amended time
to time, ' ’

Unit shall send generated hazardous waste to the SPCB authorized TSDF, incinerator,
Co-processor, pre-processor, end users & recycler etc who are having valid CCA and
rule-9 permission to receive same hazardous waste. Unit shall make MOU with same

M/s. Navin Flourine International Ltd.(ID: 20995) Page 11 of 20
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end users/Obtain permission from the same facility and send through online xgn
generated manifest system and vehicle registered with VLTS system only.

Unit shall strictly comply with the provisions of MHISC rules-1989 and amended
thereafter.

Unit shall utilize 30% spent HCL in existing production of CaCl2, FeCl3, PAC and
NH4CL & remaining spent HCL shall sent only to actual user having valid CCA, rule -9
permission and after making MOU with same recycler.

Unit shall not manufacture any banned product and also not procure any banned raw
materials.

Industry shall manage Solid Wastes generated from industrial activities as per Solid
Waste Management Rules-2016 (solid waste as defined in Rule-3(46}).

As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to
make an arrangement in Utilities to replace at least five percent (5%) of your solid fuel
requirement by ‘refused derived fuel’.

Industry shall obtain NOC from CGWA as per order of Hon. National Green Tribunal
for the withdrawal of ground water. If Applicable

To do retrofitting at D.G. Sets for emission control and wnit shall submit compliance
with respect to Board Circular No. GPCB/Air Action-03 (1) (E)/ 599145/, dated:
27/08/2021 in the matter of NGT O.A. No. 681/2018.

3. The following condition mentioned under the head of “CONDITIONS UNDER WATER ACT,
1974” shall be amended and read as under:

3.1  Water Source: Canal Water & STP recycle water,
3.2 The quantity of the water consumption for indystrial purpose shall be increased from 3731.96
KL/Day to 3851.96 KL/Day, out of which 70 KL.D used for gardening purpose.

33

The quantity of the water consumption for domestic purpose shall not exceed 200 KL/Day.

3.4  The quantity of the domestic waste water (Sewage) shall not exceed 190 KL/Day.
3.5 Domestic wastewater shall be treated in ETP and discharged into SMC drain along with treated

industrial wastewater after confirming to GPCB standards.

3.6  The quantity of the industrial effluent to be generated from the manufacturing process and other
ancillary industrial operations shall be reduced from 3455.24 to 3468.24 KL/day.
3.7  The applicant shall operate effluent treatment system efficiently so that treated effluent from the
industrial unit shall conform to the norms mentioned below.
PARAMETERS GPCB NORMS
pH 6.5TO 8.5
Temperature ' 40° C
Colour (pt.co.scale) in units 100 units
Suspended Solids 300 mg/L
Qil and Grease 10 mg/L
Chlorides 600 mg/L,
Sulphate 1000 mg/L
Phenolic Compounds ) 1 mg/L
M/s. Navin Flourine International Ltd.(ID: 20995) - - Page 12 of 20
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Sulphides 2 mg/L
Ammonical Nitrogen 50 mg/L
Total Chromium 2 mg/L
Hexavelent Chromium 0.1 mg/L
BOD (5 days at 20°C) 30 mg/L
COoD . 100 mg/L
Total Dissolved Solids 2100 mg/L
3.8 The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal Corporation
drain for sending to STP Bamroli to maintain Zero Liquid Discharge.
3.9 Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated

effluent and for disposal to SMC and maintain its records.

4. The following condition mentioned under the head of “CONDITIONS UNDER AIR ACT, 1981”
shall be amended and read as under

4.1  The Following shall be used as fuel. i
-Sr. a1 Existing Total after CCA
No Utility Fuel Quantity Amendment
1 Boiler (SM-50) Natural Gas 360 m'/hr 360 m'/hr
2 | HF kiln heating furnace N0.270 | Natural Gas 315 m'/hr 315 m'/hr
3 | Fluorspar drying furnace No.248 |  Natural Gas 100 m”/hr 100 m’/hr
4 Alumina Drying Natiiral Gas 35 m'/hr 35 m'/hr
5 Thermic fluid Heating system Natural Gas 25 m'/hr 25 m'/hr
6 | For CPP 1 Gas engine (2 Nos.) Natural Gas 625 m'/hr 625 m’/hr
7 | For CPP 2 Gas engine (2 Nos.) Natural Gas 625 m’/hr 625 m'/hr
8 | Thermal Oxidation Plant (CDM) Natural Gas 542.4 Kg/Day 542.4 Kg/Day
9 Captive Incineration (200 Natural Gas 50 m/hr 50 m’/hr
Kg/Hr) 1
. , 21.66 m'/hr 21.66 m'/hr
10 Boiler Natural Gas (520 m¥day) (520 m*/day)
11 DG sets (2 Nos.) Diesel 500 livday 500 lit/days
4.2 'The flue pas emission through stack attached to Boiler/HF Kiln/Furnace/TFH/CDM/Captive
Incinerator/CPP stack shall conform to the following standards:
Sr Stack Air Pollution
No‘ Stack attached to Height Control Parameters Parameter
) in meter Measure 1
PM 150 mg/Nm’
1 Boiler (SM-50) 35 Lg‘:f:gx SO; 100 ppm
| NO, 50 ppm

M/s. Navin Flourine International Ltd.(ID: 20995)
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3
| ThemicFmid | Adequate Stack |—— 4 1S0mg/Nm” |
2 Heating system 30 Height 50, 100 pen
NO, 50 ppm
3
For CP}_’ I Gas Adequate Stack PM 150 mg/Nm
3 engine 30 Height 80, 100 ppm
(2 Nos.) & NO, 50 ppm
3
For CPI? 2 Gas Adequate Stack PM 150 mg/Nm
4 engine 30 Height SO, 100 ppm |
(2 Nos.) | & | NO, 50 ppm "
i i 3
5 HF kiln heating 195 Adequate Stack g(b)i 1510 Ogﬁn
furnace No.270 Height NO, 50 ppm
/Nm 3
6 HF kiln heating 195 | Adequate Stack ;I\)/I 1510 0?)1 prm
. . 2
furnace No.248 Height NO, 50 ppn
Cyclone
separator Bag
7 Alumina Drying 30 Filter with PM 150 mg/Nm®
Scrubber
| system | |
B i | M 150 mg/Nm’
SO, 200 mg/Nm”
NO, 400 m g/Nm’
HCI 50 mg/Nm’
8 Captive Incineration 30 2-Stage Alkali Cl, 09 mg/Nm”
(200 Kg/Hr) Scrubber HF 04 mg/Nm”’
co 100 mg/Nm”
TOC 20 mg/Nm"
HBr 30 mg/Nm®
Br 02 mg/Nm®
9 . PM 150 mg/Nm”
Boiler 35 BagFilters | SO, 100 ppm
NO, 50 ppm
150 mg/Nm’
10 DG sets d PM &
2 — Nos. 1 . e‘%;‘;‘g"hfmk SO, 100 ppm |
L NO, 50 ppm ]
4.3  The process emission through various stacks/vent of reactor, process, and vessel shall conform to
the followin g standards:
Sr Height Air Pollution
' Stack attached to in Parameters Parameter
No. meter Control Measurc
1 i For Thermai Oxidation 30 Scrubbin g S ystem PM 100 mg/Nm~
M/s. Navin Flourine International Ltd.(ID: 20995) Page 14 of 20
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{CDM) SO, 40 mg/Nm’
NO, 25 mg/Nm’
HF 06 mg/Nm'
HCI 20 mg/Nm'
Cl, 09 mg/Nm’
2kg/T of Cone.
. , . o X
2 Sulfuric acid plant 40 Demister pad & caustic SOy (100%) Acid
scrubber Produced.
Acid Mist 25 mg/Nm’
3 HF plant Off Gases 10 Packed tower & Venturi HF 06 mg/Nm’
Scrubber Scrubber SO, 40 mg/Nm®
4 AlF; Plant 25 Packed tower &Venturi SPM 100 mg/Nm’
Scrubber HF 06 mg/Nm'_
: PM 100 mg/Nm’
5 Cryolite plant 25 Bag filter & Spray tower r 06 mg/Nimw
A B 3
P Mlsizﬁilzg%uspﬁﬁg ide 1 Packed column &Venturi M 100 g
P } scrubber HF 06 mg/Nm*
G
Mafron (Refrigerant Packed column E 06 g m}
7 Gascs) H &VenturiScrubber Ch 0) mgNm
HCI 20 mg/Nm~
g Fluoro Toluene 11 | Packed column &Venturi HF 06 mg/Nm'
Fluoro Benzene Scrubber NO, 25 mg/Nm’
5 3
4 Fluoro Benzyl HCl 20 mngmj
Chloride ~ Cly 0) mpNm_
: Packed column &Venturi NO, 25 mg/Nm
9 | 4 Fluoro Benzaldehyde 11 Scrubber HBr 30 mg/Nm®
1 Bromo 4 Br, 02 mg/Nm’
Fluorobenzene HF 06 mg/Nm’
4 Fluoro Acetophenone, HCl 20 mg/Nm3
10 | 4 Fluoro Benzoic Acid, 13 | Packed column &Venturi Cl; 09 mg/Nnr
4,3 Di Fluoro Scrubber 3
¥ . NOX 25 mngm
Benzophenone
Fluoro Aniline HCl 20 mg/N mfﬂ
Benzotrifluoride Cl, 09 m g/Nm3
Parachloro Packed column &Venturi 3
i Benzotrifluoride 1 ~ scrubber NO, 23 mg/Nm}
. . . 50, 40 mg/Nm
Amino Benzotrifluoride T 06 me/NoT
] . HCI 20 mg/Nm'
12 | TriFluoro Acetic Acid | 11 | Facked C;l:u“gﬁefve"t"“ Cl 09 mg/Nm'
¢ HF 06 mg/Nm'_
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PAC/FeCl;/NH,Cl/ Packed tower and [ 3
__13 CaCl, - 2 Nos* 1 Venturi scrubbers HEl 20 mg/Nm
PM 100 mg/Nm”
50, 40 mg/Nm’
NO, 25 mg rE:
. HC1 20 mg/Nm
14| P rocess Tent (Pilot 12 Scrubbing System Cl, 09 mg/Nm’
pran HF 06 mg/Nm’
HBr 30 mg/Nm’
Br, 02 mg/Nm’
NH; 175 mg/Nm’
4.4  Applicant shall comply with National Ambient Air Quality Standards notified by Central
Pollution Control Board, New Delhi time to time under the provision of the Environment
(Protection) Act-1986 for all the parameters. The concentration of all parameters in the ambient
air within the premises of the industry and a distance of 10 meters from the sources (other than
the stack/vent) shall not exceed than the permissible limit. 5 —
Permissible Limit (ug/m
Parameters Annual 24 Hrs Average
Particulate Matter-10 (PM;,) 60 100
Particulate Matter-2.5 (PM,5) 40 60
SO, 50 80
NO, 40 a0 80
4.5  The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board’s staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as S-
1, 8-2, etc. and these shall be painted/ displayed to facilitate identification.
4.6 The industry shall take adequate measures for control of noise levels from its own sources within

the premises so as fo maintain ambient air quality standards in respect of noise to less than 75dB
(a) during day time and 70 dB (A) during night time. Day time is reckoned in between 6a.m.
and10 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

5. D.G. Sets Conditions

The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 of Schedule-I of the rule-3 of E.P. Rules -1986 and Noise pollution level as per the Air
Act-1981.
D.G. Sets standards:-
The flue gas emission through stack attached to D.G. Sets shall conform to the following
standards.
a) The minimum height of stack to be provided with each of the generator set shall be H=h
+ 0.2 (KVA) 172, where H= Total stack height in meter, h= height of the building in
meters where or by the side of which the generator set is instailed.
b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically, at the users end.

M/s. Navin Flourine International Ltd.(1D: 20995) (@‘5 . Page 16 of 20
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¢} The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, in the night time). The measurement for insertion
loss may be done at different points at 0.5 m from the acoustic enclosure/room, and the
averaged.

d) The D.G. Set shall be provided with proper exhaust muffler with insertion loss of
minimum 25 dB (A).

¢} All efforts shall be made to bring down the noise level due to the D.G. Set, outside the
premises, within the ambient noise requirements by proper siting and control measures.

f) Installation of a D.G. Sets must be strictly in compliance with the recommendations of
the D.G. Set manufacturer,

g} A proper routine and preventive maintenance procedure for the D.G. Set should be set
and followed in consultation with the DG Set manufacture which would help prevent
noise levels of the DG Set from deteriorating with use

6. The following condition mentioned under the head of “AUTHORIZATION as per
HAZARDOUS AND OTHER WASTE (MANAGEMENT AND TRANSBOUNDARY)
RULES, 2016 Form-2 [See rule 6 (2)]” shall be amended and read as under:

6.1 Authorization order No: AWH-131288 date of Issue: 10/11/2023.

6.2 M/s. Navin Flourine International Ltd. is hereby granted an authorization to operate facility
for following hazardous wastes on the premises Situated at Plot No: 2.4 to 13,14/1.2.3,19,20 to
58, Surat Navsari Road, Bhestan, Surat-395023, Tal: Chorasi, Dist: Surat.

Sr. Type of Schedule/ Quantity (MT/Year) -
=" Facility
No. Waste Category | Existing | Proposed | Total
Collection, Storage,
. Transportation, Disposal at
authorized TSDF  through
! ETP Sludge 1-33.3 1937 00 1937 online xgn generated manifest
and Vehicle registered with
VLTS system only.
Collection, Storage,
Transportation, Disposal at
Process ) authorized TSDF  through
2 Sludge 1204 L87.5 00 1875 | online xgn generated manifest
and Vehicle registered with
VLTS system only.
Collection, - Storage,
Sulphur Transportation, Disposal at
3 Sludge 1-20.4 50 00 . | 50 | uthorized TSDF through
online xgn generated manifest
M/s. Navin Flourine International Ltd.(ID: 20995) Page 17 of 20
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Nand Vehicle registered with

VLTS system only.

Distillation
Residue
(High Boiling
Impurities)

1-20.3

20

00

20

Coliection, Storage,
Incineration at captive
incinerator within unit or sent
to outside incinerator through
online xgn generated manifest
and Vehicle registered with
VLTS system only.

5 Used Qil

I-5.1

12.4

00

12.4

Collection, Storage,
Transportation, Disposal by
selling to recycler who have
permission  under  rule-9
through online xgn generated
manifest and Vehicle
registered with VLTS system
only.

Discarded
Containers

I-33.1

12000
Nos./Year

00

12000
Nos./Year

Collection, Storage,
transportation  disposal by
selling to Authorized Recycler
after decontamination.

7 | Spent Catalyst

I-17.2

12

00

12

Collection, Storage,
Transportation and sell to end
users/actual users having Rule-
9 permission under HOWR-
2016, Valid CCA after making
MOU or send to common
incinerator through online xgn
generated manifest and Vehicle
registered with VLTS system
only.

Incineration
Ash

[-37.2

00

Collection,
Transportation, Disposal at
authorized TSDF  through
online xgn penerated manifest
and Vehicle registered with
VLTS system only.

Storage,

g Plastic Bags

1222

+27)

30

Collection, Storage,
Transportation, Disposal at
authorized recycler through
online xgn generated manifest
and Vehicle registered with

VLTS system only.

M/s. Navin Flourine International Ltd.(ID: 20995)
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Cotton waste
/incinerable
waste

1-33.2

12

00

12

Collection, Storage,
Incineration at captive
incinerator within unit or sent

to outside incinerator through

online xgn generated manifest
and Vehicle registered with
VLTS system only.

11

E-Waste

02

+(0.5)

0.7

Collection, Storage, and send
to authorized recycler.

12.

Spent HCL

1-29.6

18900

00

18900

Collection, Storage,
Transportation and sell to end
users/actual users having Rule-
9 permission under HOWR-
2016, Valid CCA after making
MOU through online xgn
generated manifest and Vehicle
registered with VLTS system
only.

13.

Insulation
waste

[T1-B2030

24

00

24

Collection, Storage,
Transportation, Disposal at
TSDF through online xgn
gencrated manifest and Vchicle
registered with VLTS system
only.

14.

Containment /
spill ups
cleaning

wasle

00

+ (30)

30

Collection, Storage,
Transportation, Disposal at
TSDF through online xgn
generated manifest and Vehicle
registered with VLTS system
only.

15.

Brick
refractory

00

+(8)

Collection, Storage,
Transportation, Disposal at
TSDF through online xgn
generated manifest and Vehicle
registered with VLTS system
only.

16.

Used PPE

00

+(3)

Collection, Storage,
Transportation, Disposal at
TSDF through online xgn
generated manifest and Vehicle
registered with VLTS system
only.

17.

Date expired /
off-

1-28.4

00

+(50)

50

Storage,
captive

Collection,
Incineration at

M/s. Navin Flourine International Ltd.(ID: 20995)
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specricauion | ] incinerator within unit or sent]
material to outside incinerator through
online xgn generated manifest

] and Vehicle registered with

L* | VLTS system only.

Collection, Storage,
Incineration at captive
incinerator within unit or sent
i-5.1 00 +() | to outside incinerator through
online xgn generated manifest
and Vehicle registered with
- VLTS system only.
\ Collection, Storage,
Waste from Transportation, Disposal at
surface TSDF through online xgn
19. preparation 1211 00 +(10) 1o generated manifest and Vehicle
for painting registered with VLTS system
li. only,
| Collection, Storage,
Transportation, Disposal at
TSDF through online xgn
generated manifest and Vehicle
registered with VLTS system
L only.
6.3 The authorization shall be valid up to 01/01/2025.
6.4 The authorization is subject to the conditions stated below and such other conditions as may be
specified in the rules from time to time under the Environment (Protection) Act-1986.
6.5 The authorization is granted to operate a facility for collection, storage within factory premises
transportation and ultimate disposal of Hazardous wastes as per condition no. 62 to the
industry having valid CCA of this Board.

18. Oil filter
waste

20, | Spent carbon [-28.3 00 +(5) 5

7. The rest of the conditions of the above referred CCA order shall remain unchanged. You are
directed to comply with these conditions.

For and on behalf of
Gujarat Pollution Control Board,

N. Agravaf)
Head, Surat

Inif

L
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89



99 Annexure B1

File No: [A-J-11011/181/2022-IA-II(I)
Government of India
Ministry of Environment, Forest and Climate Change
IA Division
kkk

Date 18/09/2023

To,
Shri Subodh Kumar
M/s NAVIN FLUORINE INTERNATIONAL LIMITED
Plot No. 2, 4 to 13, 14/1, 2, 3, 19, 20 to 58, Surat Navsari Road, Bhesan, Tal: Chorasi , Bhestan,
SURAT, GUJARAT-395023
Email: subodh.kumar@nfil.in

Subject: Proposed Expansion of the Specialty Chemicals of production capacity (Organic Products: from
2955 MT/Annum te 3020 MT/Annum) and no change of Inorganic Products: 60300 MT/Annum
& CPP in existing unit located at Plot No: 2, 4 to 13, 14/1, 2, 3, 19, 20 to 58, Surat Navsari Road,
Village: Bhestan, Tehsil: Chorasi, District: Surat, Gujarat by M/s. Navin Fluorine International
Ltd. - Environmental Clearance

Sir/Madam,

This is in reference to your application submitted to MoEF&CC vide proposal number
TA/GJ/IND3/429642/2023 dated 19.05.2023 for grant of prior Environmental Clearance (EC) to the
proposed project under the provision of the EIA Notification 2006 and as amended thereof. The
proposal is for the environmental clearance for the proposed expansion of Specialty Chemicals of
production capacity (Organic Products: from 2955 MT/Annum to 3020 MT/Annum) and no change
Inorganic Products: 60300 MT/Annum & CPP in existing unit located at Plot No: 2, 4 to 13, 14/1, 2, 3,
19, 20 to 58, Surat Navsari Road, Village: Bhestan, Tehsil: Chorasi, District: Surat, Gujarat by M/s.
Navin Fluorine International Ltd.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC23A0202GJ5636200E

(ii) File No. [A-J-11011/181/2022-1A-11(T)

(iii) Clearance Type Expansion

(iv) Category A

(v) Project/Activity Included Schedule No. 5(f) Synthetic organic chemicals industry

(vi) Sector Industrial Projects - 3

(vii) Name of Project M/s. Navin Fluorine International Limited (NFIL)
(viii) Name of Company/Organization NAVIN FLUORINE INTERNATIONAL
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LIMITED
(ix) Location of Project (District, State) SURAT, GUJARAT
(x) Issuing Authority MoEF&CC
(xi) Applicability of General Conditions as per No

EIA Notification, 2006

. In view of the particulars given in the Para 1 above, the project proposal interalia including Form-1(Part A,

B and C)/ EIA & EMP Reports were submitted to the MoEF&CC for an appraisal by the EAC under the
provision of EIA notification 2006 and its subsequent amendments.

. The above-mentioned proposal has been considered by EAC Industry-1II in the 52nd meeting held on

31/05/2023 (MoM confirmed in the 53rd EAC held on 14.06.2023). The minutes of the meeting and all the
project documents are available on PARIVESH portal which can be accessed from the PARIVESH portal by
scanning the QR Code above or through the following web link
https://parivesh.nic.in/utildoc/6063385 1686652054635 .pdf.

. The brief about configuration of products and byproducts as submitted by the Project Proponent in Form-1

(Part A, B and C)/ EIA & EMP Reports / presented during EAC are annexed to this EC as Annexure (1).

. The EAC Industry-IIl in the 52nd meeting held on 31/05/2023 (MoM confirmed in the 53rd EAC held on

14.06.2023) based on information submitted viz: Form 1 (Part A, B and C), EIA/EMP report etc &
clarifications provided by the project proponent and after detailed deliberations on all technical aspects and
public hearing issues and compliance thereto furnished by the Project Proponent, recommended the proposal
for grant of Environment Clearance under the provision of EIA Notification, 2006 and as amended thereof
subject to compliance of Specific and Standard EC conditions as given in this letter.

. The MoEF&CC has examined the proposal in accordance with the provisions contained in the Environment

Impact Assessment (EIA) Notification, 2006 & further amendments thereto and based on the
recommendations of the Expert Appraisal Committee hereby accords Environment Clearance to the instant
proposal of M/s. Navin Fluorine International Ltd. under the provisions of EIA Notification, 2006 and as
amended thereof subject to compliance of the Specific and Standard EC conditions as given in Annexure (1)

. The Ministry reserves the right to stipulate additional conditions, if found necessary.
. The Environmental Clearance to the aforementioned project is under provisions of EIA Notification, 2006.

It does not tantamount to approvals/consent/permissions etc. required to be obtained under any other
Act/Rule/regulation. The Project Proponent is under obligation to obtain approvals /clearances under any
other Acts/ Regulations or Statutes, as applicable, to the project.

. The Project Proponent is under obligation to implement commitments made in the Environment

Management Plan, which forms part of this EC.

. Validity of EC is upto Ten years from the date of issuance of this EC. Validity of EC becomes perpetual

subject to the start of production operations by the project or activity on or before the 10 years from the date
of EC. In case the project proponent fails to start the production operations within the EC validity date,
application for EC validity extension shall be submitted to the regulatory authority as per the provision
contained in the Para 9.0 of EIA notification, 2006 and its amendment.

General Instructions:

(a) The project proponent shall prominently advertise it at least in two local newspapers of the District or
State, of which one shall be in the vernacular language within seven days indicating that the project has been
accorded environment clearance and the details of MOEF&CC/SEIAA website where it is displayed.

(b) The copies of the environmental clearance shall be submitted by the project proponents to the Heads of
local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of the Government who in
turn has to display the same for 30 days from the date of receipt.

(c) The project proponent shall have a well laid down environmental policy duly approved by the Board of
Directors (in case of Company) or competent authority, duly prescribing standard operating procedures to
have proper checks and balances and to bring into focus any infringements/deviation/violation of the
environmental / forest / wildlife norms / conditions.

(d) Action plan for implementing EMP and environmental conditions along with responsibility matrix of the
project proponent (during construction phase) and authorized entity mandated with compliance of conditions
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(during perational phase) shall be prepared. The year wise funds earmarked for environmental protection
measures shall be kept in separate account and not to be diverted for any other purpose. Six monthly
progress of implementation of action plan shall be reported to the Ministry/Regional Office along with the
Six-Monthly Compliance Report.
(e) Concealing factual data or submission of false/fabricated data may result in revocation of this
environmental clearance and attract action under the provisions of Environment (Protection) Act, 1986.
(f) The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The project
authorities should extend full cooperation to the officer (s) of the Regional Office by furnishing the requisite
data / information/monitoring reports.
(g) Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period of 30
days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

11. This issues with the approval of the Competent Authority

Copy To

1. The Principal Secretary, Forests & Environment Department, Government of Gujarat, Sachivalaya, 8th Floor, Gandhi
Nagar - 382 010 (Gujarat)

2. The Deputy Director General of Forests (C) Ministry of Env., Forest and Climate Change, Integrated Regional Office,
Gandhi Nagar, A-Wing — 407 & 409, Aranya Bhawan, Near CH-3 Circle, Sector-10A, Gandhi Nagar - 382010

3. The Chairman, Central Pollution Control Board Parivesh Bhavan, CBD-cum-Office Complex, East Arjun Nagar, Delhi
-32

4. The Member Secretary, Gujarat Pollution Control Board, Paryavaran Bhawan, Sector 10 A, Gandhi Nagar-382 043
(Gujarat)

5. The Member Secretary, Central Ground Water Authority, Jamnagar House, 18/11, Man Singh Road Area, New Delhi,
Delhi 110001

6. The District Collector, District Surat, Gujarat.

7. Guard File/Monitoring File/PARIVESH

Annexure 1
Specific EC Conditions for (Synthetic organic chemicals industry )

1. Specific conditions

S. No EC Conditions

1. The PP shall plant additional 6907 nos. of tree plantations within the existing greenbelt area of
2,45,861.3 m? in the plant premises within a period of one year of grant of EC. The saplings
selected for the plantation should be of sufficient height, preferably 6-ft (about 2 m). The budget
earmarked for the plantation shall be kept in separate account and should be audited annually.
PP should annually submit the audited statement along with proof of activities viz. photographs
(before & after with geo-location date & time), details of the expert agency engaged, details of

1.1 species planted, number of species planted, survival rate, density of plantation etc. to the
Regional Office of MoEF&CC before 15t July of every year for the activities carried out during
the previous year.

2. A separate Environmental Management Cell (having qualified persons with Environmental
Science/Environmental Engineering/specialization in the project area) equipped with full-
fledged laboratory facilities shall be set up to carry out the Environmental Management and
Monitoring functions. PP shall engage Vice President- General Manager — HSE- Executive
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S. No

EC Conditions

6.

10.

11.

12.

Enviornment- Sr. Manager ETP- Assistant Manager — Executive- ETP and incerator operators —
ETP & Incerator helpers In addition to this one safety & health officer as per the qualification
given in Factories Act 1948 shall be engaged within a month of grant of EC. PP should annually
submit the audited statement of amount spent towards the engagement of qualified persons in
EMC along with details of person engaged to the Regional Office of MoEF&CC before 15 July
of every year for the activities carried out during previous year.

. The company shall comply with all the environmental protection measures and safeguards

proposed in the documents submitted to the Ministry. All the recommendations made in the
EIA/EMP in respect of environmental management, and risk mitigation measures relating to the
project shall be implemented. The budget propose under EMP is 52.35 Crore (Capital cost) and
13.78 Crore per annum (Recurring cost) shall be kept in separate account and should be audited
annually. The PP should submit the annual audited statement along with proof of
implementation of activities proposed under EMP duly supported by photographs (before &
after with geo-location date & time) and other document as applicable to the Regional Office of
MoEF&CC before 15 July of every year for the activities carried out during previous year.

. The Total water requirement is 4051.96 m3/day of which fresh water requirement of 2051.96 m>

/day will be met through Narmada water resources, water supply and Kalpsar Department and
recycled water (2000 m3/day) from SMC STP (Hydraulic Department). The PP should ensure
that water supply should not be above the permissible limit as mentioned in the letter and fresh
water shall be withdrawn only after obtaining valid agreement from Concerned Authority. The
PP should submit the details of utilization to the Integrated Regional Office (IRO), MoEF&CC
before 13t July of every year for the activities carried out during the previous year.

. As commmitted by the PP after the deliberation, Total 3658.24 KL/Day (Industrial: 3468.24

KL/Day + Domestic: 190 KL/Day) of effluent shall be generated. Industrial wastewater
(3468.24 KL/Day) along with Domestic wastewater (190 KL/Day) shall be treated in Effluent
Treatment Plant (Primary, secondary & tertiary treatment). Then treated wastewater (3658.24
KLD) shall be discharged into the SMC drain for sending to Common Sewage Treatment Plant
(Bamroli).

No banned chemicals shall be manufactured by the project proponent. No banned raw materials
shall be used in the unit. The project proponent shall adhere to the notifications/guidelines of the
Government in this regard.

. The project proponent shall comply with the environment norms for synthetic organic chemical

as notified by the Ministry of Environment, Forest and Climate Change, vide GSR 608 (E),
dated 21. 7.2010 under the provisions of the Environment (Protection) Rules, 1986.

. The project proponent shall utilize modern technologies for capturing of carbon emitted and

shall also develop carbon sink/carbon sequestration resources capable of capturing more than
emitted. The implementation report shall be submitted to the IRO, MoEF&CC in this regard.

. All necessary precautions shall be taken to avoid accidents and action plan shall be implemented

for avoiding accidents. The project proponent shall implement the onsite/offsite emergency
plan/mock drill etc. and mitigation measures as prescribed under the rules and guidelines issued
in the Manufacture, Storage and Import of Hazardous Chemicals (MSIHC) Rules, 1989, as
amended time to time, and the Chemical Accidents (Emergency Planning, Preparedness and
Response) Rules, 1996.

The volatile organic compounds (VOCs)/Fugitive emissions shall be controlled at 99.97 % with
effective chillers/modern technology. Regular monitoring of VOCs shall be carried out.

The storage of toxic/hazardous raw material shall be bare minimum with respect to quantity and
inventory. Quantity and days of storage shall be submitted to the Regional Office of Ministry
and SPCB along with the compliance report.

The occupational health centre for surveillance of the worker’s health shall be set up. The health
data shall be used in deploying the duties of the workers. All workers & employees shall be
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S. No

EC Conditions

provided with required safety kits/mask for personal protection.

13. Training shall be imparted to all employees on safety and health aspects for handling chemicals.
Safety and visual reality training shall be provided to employees. Action plan for mitigation
measures shall be properly implemented based on the safety and risk assessment studies.

14. The unit shall make the arrangement for protection of possible fire hazards during
manufacturing process in material handling. Fire-fighting system shall be as per the norms.

15. The solvent management shall be carried out as follows: (a) Reactor shall be connected to
chilled brine condenser system. (b) Reactor and solvent handling pump shall have mechanical
seals to prevent leakages. (c) Solvents shall be stored in a separate space specified with all safety
measures. (d) Proper earthing shall be provided in all the electrical equipment wherever solvent
handling is done. (e) Entire plant shall be flame proof. The solvent storage tanks shall be
provided with breather valve to prevent losses. (f) All the solvent storage tanks shall be
connected with vent condensers with chilled brine circulation.

16. The PP shall undertake waste minimization measures as below (a) Metering and control of
quantities of active ingredients to minimize waste; (b) Reuse of by-products from the process as
raw materials or as raw material substitutes in other processes. (¢) Use of automated filling to
minimize spillage. (d) Use of Close Feed system into batch reactors. (e) Venting equipment
through vapor recovery system. (f) Use of high pressure-hoses for equipment cleaning to reduce
wastewater generation.

17. The activities and the action plan proposed by the project proponent to address the issues raised
during the public hearing as well as the related socio-economic issues in the study area shall be
completed as per the schedule presented before the Committee and as described in the EIA
report in letter and spirit.

Standard EC Conditions for (Synthetic organic chemicals industry )

S. No

EC Conditions

1.1

No further expansion or modifications in the plant, other than mentioned in the EIA Notification,
2006 and its amendments, shall be carried out without prior approval of the Ministry of
Environment, Forest and Climate Change/SEIAA, as applicable. In case of deviations or alterations
in the project proposal from those submitted to this Ministry for clearance, a fresh reference shall be
made to the Ministry/SEIAA, as applicable, to assess the adequacy of conditions imposed and to
add additional environmental protection measures required, if any.

1.2

The Project proponent shall strictly comply with the rules and guidelines issued under the
Manufacture, Storage and Import of Hazardous Chemicals (MSIHC) Rules, 1989, as amended time
to time, the Chemical Accidents (Emergency Planning, Preparedness and Response) Rules, 1996,
and Hazardous and Other Wastes (Management and Trans-Boundary Movement) Rules, 2016 and
other rules notified under various Acts.

1.3

The energy source for lighting purpose shall be preferably LED based, or advanced having
preference in energy conservation and environment betterment.

14

The overall noise levels in and around the plant area shall be kept well within the standards by
providing noise control measures including acoustic hoods, silencers, enclosures etc. on all sources
of noise generation. The ambient noise levels shall conform to the standards prescribed under the
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S. No

EC Conditions

Environment (Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day time) and 70 dBA (night time).

1.5

The company shall undertake all relevant measures for improving the socio-economic conditions of
the surrounding area. The activities shall be undertaken by involving local villages and
administration. The company shall undertake eco-developmental measures including community
welfare measures in the project area for the overall improvement of the environment.

1.6

The company shall earmark sufficient funds towards capital cost and recurring cost per annum to
implement the conditions stipulated by the Ministry of Environment, Forest and Climate Change as
well as the State Government along with the implementation schedule for all the conditions
stipulated herein. The funds so earmarked for environment management/ pollution control measures
shall not be diverted for any other purpose.

1.7

A copy of the clearance letter shall be sent by the project proponent to concerned Panchayat, Zilla
Parishad/Municipal Corporation, Urban local Body and the local NGO, if any, from whom
suggestions/ representations, if any, were received while processing the proposal.

1.8

The project proponent shall also upload/submit six monthly reports on Parivesh Portal on the status
of compliance of the stipulated Environmental Clearance conditions including results of monitored
data to the respective Integrated Regional Office of MoEF&CC, the respective Zonal Office of
CPCB and SPCB. A copy of Environmental Clearance and six monthly compliance status report
shall be posted on the website of the company.

1.9

The environmental statement for each financial year ending 3 1st March in Form-V as is mandated
shall be submitted to the concerned State Pollution Control Board as prescribed under the
Environment (Protection) Rules, 1986, as amended subsequently, shall also be put on the website of
the company along with the status of compliance of environmental clearance conditions and shall
also be sent to the respective Integrated Regional Office of MoEF&CC by e-mail.

1.10

The project proponent shall inform the public that the project has been accorded environmental
clearance by the Ministry and copies of the clearance letter are available with the SPCB/Committee
and may also be seen at Website of the Ministry and at https:/parivesh.nic.in/. This shall be
advertised within seven days from the date of issue of the clearance letter, at least in two local
newspapers that are widely circulated in the region of which one shall be in the vernacular language
of the locality concerned and a copy of the same shall be forwarded to the concerned Regional
Office of the Ministry.

1.11

The project authorities shall inform the Regional Office as well as the Ministry, the date of financial
closure and final approval of the project by the concerned authorities and the date of start of the
project.

1.12

This Environmental clearance is granted subject to final outcome of Hon’ble Supreme Court of
India, Hon’ble High Court, Hon’ble NGT and any other Court of Law, if any, as may be applicable
to this project.

Annexure 2

Details of the Project

95



Q) Excess
. Place:

(. Date :

099452

Directorate InBroiSEucety & Health

0 ardl S |
® Gyj g Y.
"7 -
liceRSAH Wbk dtactory

") Registration No. 1240241{1k@¥nse to work a factory License No. 5646

) FIN.S19005646A D.A. 26-Jan-1967 v)

for use as a factory within the limits specified in the plan apprcved by the
Joint Director Industrial Safety and Health, Surat Region

vide No. 326 Date 13-Apr-2004 subject to provisions of the

The license is issued for:

Maximum Number of workers to be employed on any day during the Year :**2,000**
Maximum installed power in B.H.P. on any day during the year :** Above 5000**

The license is valid up to 31st December 2026,

Fees paid Rs. 580.00
Fees due Rs. 50.00

Rs. 530.00
Surat
03-Oct-2024

1 05 Annexure B3

License is hereby granted to
Mr. NITIN GANAPATI KULKARNI
For the premises known as

NAVIN FLUORINE INTERNATIONAL LIMITED

7OGY,

situated at

BHESTAN SURAT - NAVSARI ROAD

2

Ta.: Surat City Dist.: Surat

/

Factories Act, 1948 and the Rules made thereunder.

Reason: Approval
Location: Surat

Deputy Director
Industrial Safety and Health
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®TH § /FORM E
foraw 50,51 3R 54 & /(See Rules 50, 51 and 54)

ﬁé\a‘rﬁvﬁ’rﬁmﬂv mﬁﬂsﬁm Glﬂilﬁl Licence to fill compressed gas in cylinders

SIRTGI WA/ Licence No. : GIHO/GJ/05/37(G1183) qIf YewhT =/ Fee Rs.5000/- per year

NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road, Village/Town: Bhestan, City:
Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin: 395023 , & =d afofd 3R Y@ie
T= G/HO/GJ/05/37(G1183) dated 07/08/1996 H GRId U T SrIFw URIR &, YRAW fahicsd
AT, 1884 (1884 BT 4) 3R ITd 31efA Y MU Ol & Iuael TUT 3 S B 37 Tl & 37efA
TEd §U, had YUIfSd 19 ¥ 1R Ricivsl & W & forw € faftmg srafty €t St 81/ Licence is hereby
granted to NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road, Village/Town: Bhestan,
City: Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin: 395023 valid only for the
filling of cylinders with compressed gas in the licensed premises described below and shown in the plan
No. G/HO/GJ/05/37(G1183) dated 07/08/1996 subject to the provisions of the Explosives Act, 1884(4 of
1884) and the rules made thereunder and to the further conditions of this licence.

g S 30 RIAeR 2026 9% Ugd X711 | / The Licence shall remain in force till the 30t" September
2026.

For Chief Controller of Explosives

August 7, 1996 Ejde T TR S So

1)Amendment dated - 25/04/2005
2)Amendment dated - 02/07/2015

3T URER @1 faaur 3k 3rafRufd / DESCRIPTION AND LOCATION OF THE LICENSED
PREMISES

fafafed faRor & SuR Rcvel # T WA & e e uRwR, foraet sift=mg dimeft ofk s
ARt &t Taw srmifed Xaie . G/HO/IGJ/05/37 dated August 7, 1996 T foarar 741 §,| BHESTAN
o 3afRyd 3 3R e o= gfaerstt § S8 W R-22(Chlorodifluoromethane) - 11 Nos.(1x11), R-134a -
11 Nos.(1x11), R-404A - 11 Nos.(1x11), R-407C - 11 Nos.(1x11), R410a - 11 Nos.(1x11) Wqﬁ?ﬂ

| / The licensed premises, the layout boundaries and other particulars of which are shown in the
attached approved plan No G/HO/GJ/05/37 dated August 7, 1996 are situated at BHESTAN and
consists of R-22(Chlorodifluoromethane) - 11 Nos.(1x11), R-134a - 11 Nos.(1x11), R-404A - 11 Nos.
(1x11), R-407C - 11 Nos.(1x11), R410a - 11 Nos.(1x11) filling points with connected other fecilities for
filling of the gas(es) in cylinders as described here under:

T &1 UPR Type of Gas T /Quantity
a) [f[a8a/ Toxic --NIL--
b) TR fAvd 3R TR Saa-=id /Non-|R-22(Chlorodifluoromethane),R-134a,R-
'Toxic and Non Flammable 404A,R-407C,R410a
TR faud 3R Saa-=id /Non-
c)[.* " -NIL--
Toxic and Flammable
d) Eferd TRITe e 719 /Dissolved NIL-
Acetylene Gas
TaAUTST o ST TR fave 3R
e) IR fdd T /Non-Toxic —NIL-

& Flammable liquefiable gas
other than LPG

f Uadtell/ Liquefied Pertoleum NIL--
Gas
3R W BT PlotNo :- Tet HT AR : BHESTAN TIid : BHESTAN UfRT YTHT : PANDESARA foram

:SURAT RToY: Gujarat. /and is situated at PlotNo :- Name of Street :BHESTAN Village/Town
:BHESTAN Police Station : PANDESARA District : SURAT, State: Gujarat.

Annexure B4
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4IHRT & YPTH & Tef¥ TITH / SPACE FOR ENDORSEMENT OF RENEWALS

TR E | wmera [ TR &

aG/Date of | AEI@/Date of [¢T&R/Signature and
Renewal Expiry stamp_of the licensing
authority

&l aﬁsrﬁ%r 3,
fepleas iffad,
1884 TN ITH S
§FITY 77T 71 RyeioeR
9, 2016 &
[USe a1 39
S 1 2l b
Fegd T 8H P
e H B H Pis
e feu fe e oy
b Adipd fopd Mohanlal Jana
ISITEIT | /This I?CE
licence shall be 17/09/2021 30/09/2026 For Jt. Chief Controller
renewable without of Explosives
any concession in Vadodara
fee for ten years in
the absence of
contravention of the
provision of the
Explosives Act,
1884, or Gas
Cylinders Rules,
2016, framed
thereunder or of the
conditions of the
licence

IS IR URIR S SUTES faaR0T 3R Il & &gsu%ﬁmmw% 3R 5 el oIk wrdf & s T
SR & S B, 30 ¥ fdl &1 Iewyd gl @ TE PI o bl ¥ 3R AW $T URb
BHRIEAN ¥, et @iy §F a9 a& &1 g1 b, m\—{mﬁ@f S < B9IR ¥U d& BT &1 b, AT Gl 3,

qUSH 3—ﬁ6ﬁ"'ﬂ I / This licence is liable to be cancelled if the licenced premises are not found conforming
to the description and conditions attached hereto and contravention of any of the rules and conditions
under which this licence is granted and the holder of this licence is also punishable with imprisonment for
the term which may extend to two years or with fine which may extend to three thousand rupees or with
both.

Note:-This is system generated document does not require physical
signature.
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BTH % /FORM F
fraw 50,51 3R 54 & /(See Rules 50, 51 and 54)

Licence to store compressed gas in cylinders

ST T Licence No. : GIHOIGJ/06/34(G1183) A Yl F/Fee Rs. 118000/‘)/22:
NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road, Village/Town: Bhestan, City:
Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin: 395023 P! H aftla ik @i
=T G/HOIGJ/06/34(G1183) dated 07/08/1996 H GRid fhT TN W URIR H, URAW fqeplesd
AT, 1884 (1884 BT 4) R Iqd 3¢ Y MU Tl & Igaelf TUT 39 ST B 3 T & 37efA
TEd §U, Had Juifed 1 ¥ R Ravesl & 7aq & fo &) faftmrg srafer st g1/

Licence is hereby granted to NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road,
Village/Town: Bhestan, City: Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin:
395023 valid only for the possession of cylinders filled with compressed gas in the licensed premises
described below and shown in the plan No G/HO/GJ/06/34(G1183) dated 07/08/1996 subject to the
provisions of the Explosives Act, 1884(4 of 1884) and the Rules made thereunder and to the further
conditions of this licence.

g W 30 RIateR 2026 9% Ugd a7l | / The Licence shall remain in force till the 30t" September
2026.

For Chief Controller of Explosives

Nagpur
August 7, 1396 Fa T Apies Frias
ST UfER @1 faaur 3k erafRufa / DESCRIPTION AND LOCATION OF THE LICENSED

PREMISES
FOffRed faaRo & SuR Ricvet # 4t T W99 & o s o, et siftam Smrstt siR o=
ARt & T srAifed X% T G/HO/GJ/06/34 dated August 7, 1996 ¥ fe@mar o §, #f 3afyd §
3R forgd Udh HUSRRUI S %I / The licensed premises, the layout boundaries and other particulars of
which are shown in the attached approved plan No. G/HO/GJ/06/34 dated August 7, 1996 are situated
at BHESTAN and consists of a storage shed for possession of the gas contained in cylinders as
described here under:
T &1 YR [Type of Gas HTAT /Quantity
a) [a8a/ Toxic —-NIL--

AR AN ol A} SgaTie /Non- R-22(Chlorodifluoromethane) - 10000 Nos.,

b) e and Non FI o R-134a - 2000 Nos., R-404A - 1000 Nos., R-
Ooxic and Non Flammable 407C - 1000 Nos., R410a - 1000 Nos.
TR faSd 3R Saa-=id /Non-
c)L~ ! --NIL--
'Toxic and Flammable
d) gferd TRIfe 719 /Dissolved NIL-
Acetylene Gas
TUtSl & 3faTaT TR v 3R
) [SITRIG SfAd 4 /Non-Toxic NIL--

& Flammable liquefiable gas
other than LPG

f) TaUtell/ Liquefied Pertoleum —NIL--
Gas

3R WIe WA PlotNo : - Ta &1 19 g : BHESTAN I1 7R Ui UMT : PANDESARA faT :
SURAT T : Gujarat.
/ and is situated at PlotNo : - Village/Town :BHESTAN Police Station : PANDESARA District : SURAT,
State: Gujarat.

TdIHUT & YRiH- & foTg VI / SPACE FOR ENDORSEMENT OF RENEWALS

| | - - | — - [am=fer o=t 2= |
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Ww Wa‘;‘]‘ VTSI AT IR Y/

dG/Date of | dRIG/Date of € a&Rf/Sign_ature_ and
Renewal Expiry stamp of the licensing

authority

59 3R &,
fawhlce sffafam,
1884 T1 3T AHdH
SEILRIEIC AT IRy
g, 2016 &
MAHR
BT

FeTY 9 8 Bt
SR
R Gl Mohanlal J
WWW (o] aSéaE ana

ST |/This licence | 17/09/2021 30/09/2026 For Jt. Chief Controller
shall be renewable of Explosives

without any Vadodara
concession in fee
for ten years in the
absence of
contravention of the
provision of the
Explosives Act,1884
or Gas Cylinders
Rules, 2016,
framed thereunder
or of the conditions
of the licence

WWMW@ﬁwﬁ?mﬁ%&?qﬁwm%aﬁiﬁﬂﬁuﬁaﬁ?ﬁ$mﬂqw
T &t 718 8, S99 ¥ fhdl B7 Icwiud BiaT | o I8 ST I BI off Wbl § 3R I BT YRS
HRIAN ¥, ot 3afd 3l a8 d B &l Fbeh, AT A I, O A g9k 30 dP BT &1 Fb, AT Gl 3,

qUs-g ‘J-ﬁEﬁTIT | / This licence is liable to be cancelled if the licenced premises are not found conforming
to the description and conditions attached hereto and contravention of any of the rules and conditions
under which this licence is granted and the holder of this licence is also punishable with imprisonment for
the term which may extend to two years or with fine which may extend to three thousand rupees or with
both.

Note:-This is system generated document does not require physical
signature.
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(See Rules 50, 51 and 54)
Licence to fill compressed gas in cylinders

Licence No. : G/IHO/GJ/05/363(G2386) .6000/- per year
Licence is hereby granted to M/s. M/S.NAVIN FLUORINE INTERNATIONAL LTD., BHESTAN , SURAT, City: SURAT, District: SURAT,
State: Gujarat, Pin: 395023 valid only for the filling of cylinders with compressed gas in the licensed premises described below and shown
in the plan No. G/HO/GJI05/363(G2386) dated 21/03/2002 subject to the provisions of the Explosives Act, 18844 of 1884) and the rules
made thereunder and to the further conditions of this licence.

The Licence shall remain in force till the 30th September 2025.

March 21, 2002

1)Amendment dated - 25/04/2005

2)Amendment dated - 22/11/2007
3)Amendment dated - 10/02/2020

4)Amendment dated - 24/06/2020
5)Amendment dated - 03/10/2020

DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

The licensed premises, the layout boundaries and other particulars of which are shown in the attached approved plan o G/H1OIGJ05/383
dated March 21, 2002 are situated at SURAT and consists of BORON TRIFLUORIDE - 62 Nos.(2x10 2x10 2x10+1x2) filing points with
connected other fecilities for filling of the gas(es) in cylinders as described here under:

Type of Gas
a) [Toxic BORON TRIFLUORIDE
b) [Non-Toxic and Non Flammable —~NIL-
¢) [Non-Toxic and Flammable - —~NIL-
d) [Dissolved Acetylene Gas —NIL-
e) Non-Toxic & Flammable liquefiable gas ~NIL-
other than LPG
f) [Liquefied Pertoleum Gas --NIL—

and is situated at PlotNo :- Name of Street :SURAT Village/Town :SURAT Police Station : PANDESARA District : SURAT, Stale: Gujarat.
SPACE FOR ENDORSEMENT OF RENEWALS

Signature and stamp of the

Date of Renewal Date of Expiry licensing authority
This licence shall be
Fenewable without any
concession in fee for ten 3
ears in th_e absence of Bibhas Chargg; Sadhukhan
porirayention of the 10/09/2015 30/09/2025 For Dy. Chief Controller of

provision of the Explosives
Act, 1884, or Gas Cylinders
Rules, 20186, framed
thereunder or of the
conditions of the licence

This licence is liable to be cancelled if the licenced premises are not found conforming to the description and conditions attached hereto and
contravention of any of the rules and conditions under which this licence is granted and the holder of this licence is also punishable with
imprisonment for the term which may extend to twe years or with fine which may extend to three thousand rupees or with both.

Explosives
Vadodara
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License No : G/IHO/GJ/05/363 (G2386)

10. Proper cylinder loading/unlcading and handling arrangements shall be made in the toxic gas premises.

ADDITIONAL CONDITIONS FOR FILLING AND OR STORAGE OF TOXIC GASES
CONTAINERS/CYLINDERS UNDER GAS CYLINDEDRS RULES, 2016.

An efficient alarm system with operating switch in the premises shall be provided. In case of emergency, the alarm can be heard in the
control room by operating the switch in the premises.

A Disaster Management Plan for operation in case of emergency of leakage of toxic gas shall be prepared. The plan shall fix
responsibility on the concerned officers who shall be trained in the different aspects of handling toxic gas equipments in case of
leakage.

One or mare hydrant point(s) with adequate pressure shall be provided in or near the premises for use in emergency.

At least two numbers self contained breathing apparatus and two Canister type Gas Masks shall be kept in the premises in a readily
accessible location.

Portable devices for detection of toxic gas leakage shall be made available in or near the premises.

A weathercock shall be provided at a suitable location for determining wind direction so that in case of leakage of toxic gas, the workers
can move against wind direction.

Emergency kit consisting of various appliances and tools including valve hood assembly for cylinders and tonners, clamp for cylinder
valve leaks and chain and yoke assembly for tonner valve leaks shall be available with the licensee.

In case of closure/cock-up of the filling plant, no cylinder containing toxic gas shall be retained in the premis:
Adequate facilities for neutralization of toxic gas shall be provided in case of leakage.

for Chief Controller o
Nagpur
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(See Rules 50, 51 and 54)
Licence to store compressed gas in cylinders

Licence No. : GIHO/GJI06/345(G2386) Fee‘RsJBOOOI- per year

Licence is hereby granted to M/s. M/S.NAVIN FLUORINE INTERNATIONAL LTD., BHESTAN , SURAT, City: SURAT, District: SURAT,
State: Gujarat, Pin: 385023 valid only for the possession of cylinders filled with compressed gas in the licensed premises described bel
and shown in the plan No G/IHOIGJ/06/345(G23886) dated 21/03/2002 subject o the provisions of the Explosive
the Rules made thereunder and to the further conditions of this licence.

The Licence shall remain in force till the 30th September 2025.

March 21, 2002

1)Amendment dated - 25/04/2005
2)Amendment dated - 22/11/2007
3)Amendment dated - 10/02/2020
4)Amendment dated - 24/06/2020
5)Amendment dated - 03/10/2020

For Chief Caontroller of Explosives

Nagpur

DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

The licensed premises, the layout boundaries and other particulars of which are shown in'‘the attached approved plan No. GIHOIGJ/06/345
dated March 21, 2002 are situated at SURAT and consists of a storage shed for possession of the gas contained in cylinders as described

here under: :

Type of Gas Quantity
a) [Toxic BORON TRIFLUORIDE - 1750 Nos.
b) [Non-Toxic and Non Flammable --NIL--
¢) [Non-Toxic and Flammable --NIL--
d) |Dissolved Acetylene Gas —NIL--
e) Non-Toxic & Flammable liquefiable gas —NIL--

other than LPG

f) |Liguefied Pertoleum Gas =NIL-

and is situated at PlotNo :- Name of Street : SURAT Village/Town :SURAT Police Station : PANDESARA District : SURAT, State: Gujarat.
SPACE FOR ENDORSEMENT OF RENEWALS

Date of Renewal Date of Expiry ﬁég:::ﬁ:' ai?ﬁ osr:taymp ofithe

This licence shall be .
renewable witr;cutrany
oncession in fee for ten
Vears in the absence of Bibhas Chag.g; Sadhukhan
contravention of the :
brovision of the Explosives 10/09/2015 30/09/2025 For Dy. g(“?cfn g::;roller of

ct, 1884, or Gas Cylinders Vap dodars

ules, 2016, framed
hereunder or of the
onditions of the licence

This licence is liable to be cancelled if the licenced premises are not found conforming to the description and conditions attached hereto and
contravention of any of the rules and conditions under which this licence is granted and the holder of this licence is also punishable with
imprisonment for the term which may extend to two years or with fine which may extend to three thousand rupees or with both.
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License No : G/HO/GJ/06/345 (G2386)

10. Proper cylinder Ioading/unloading and handling arrangements shall be made in the toxic gas premises.

ADDITIONAL CONDITIONS FOR FILLING AND OR STORAGE OF TOXIC GASES
3 CONTAINERS/CYLINDERS UNDER GAS CYLINDEDRS RULES, 2016.

An efficient alarm system with operating switch in the premises shall be provided. In case of emergency, the alarm can be heard in the
control room by operating the switch in the premises.

A Disaster Management Plan for operation in case of emergency of leakage of toxic gas shall be prepared. The plan shall fix
responsibility on the concerned officers who shall be trained in the different aspects of handling toxic gas equipments in case of
leakage.

One or more hydrant point(s) with adequate pressure shall be provided in or near the premises for use in emergency.

Al leas! two numbers self contained breathing apparatus and two Canister type Gas Masks shall be kept in the premises in a readily
accessible location.

Portable devices for detection of toxic gas leakage shall be made available in or near the premises.

A weathercock shall be provided at a suitable location for determining wind direction so that in case of leakage of toxic gas, the workers
can move against wind direction,

Emergency kit consisting of various appliances and tools including valve hood assembly for cylinders and tonners, clamp fer cylinder
valve leaks and chain and yoke assembly for tonner valve leaks shall be available with the licensee.

In case of closure/cock-up of the filling plant, no cylinder containing toxic gas shall be retained in the premises.
Adequate facilities for neutralization of toxic gas shall be provided in case of leakage.

for Chief Controller of Expl
i Nagpur

104



- 114 ‘

" AMENDMENT OF OLD LICENCE NO:GC(WC)F-45/GJ _ DATED:22/10/1983 Annexure B3
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Form E

(See Rules 530, 51 and 54)
Licence to Fill Compressed gas in cylinders

Licence Number: G/HO/GJ/05/ 39(G1185) Fee Rs :2500 per year.

Licence is here by granted to M/s, Navin Fluorine International Ltd.,, BHESTEN SURAT-
395023, District :SURAT , State:Gujarat valid only for the filling of cylinders with compressed gas in the
licensed prenfises described below and shown in the plan No. G/HO/GJ/05/ 39 dtd 22, October 1983 subject
to the provisions of the Indian Explosives Act, 1884 ( 4 of 1884) and the rules made thereunder and to the
further conditions of this licence.

The licence shall remain in force upto 3oth day of September , 2006.
The 14, October 2005. ; [
for Chief Controller of Explosives
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

The licensed premises, the layout boundariesand other particulars of which are shown in the
attached approved plan No G/HO/GJ/05/ 39 dtd 22, October 1983are situated at BHESTEN
and consists of HYDROGEN FLUORIDE -1 Nos filling points with connected other fecilities
for filling of the gas(es) in cylinders as desctibed hereunder:

Type of Gas
[a)| toxic HYDROGEN FLUORIDE
b)| non-toxic and non flammable

c) | non-toxic and flammable

d)| dissolved acetylene name

le) | non-toxic and flammable liquefiable name other than LPG
{f) | liquefied pertoleum name

and situated at Plot No:  Name of Street: Village/Town: BHESTEN Police
Station: Bhestan District:

SPACE FOR ENDORSEMENT OF RENEWALS
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" AMENDMENT OF OLD LICENCE NO:GC(WC)S-269/GT _ DATED:22/10/1983 Annexure B9

(See Rules 50, 51 and 54)

Licence to Store Compressed gas in cylinders

Licence Number: G/HO/GJ3/06/ 36(G1 185) Fee Rs :500 per year.

Licence is here by granted to M/s, Navin Fluorine International Ltd.,, BHESTEN SURAT-395023,
District :SURAT , State:Gujarat valid only for the possession of cylinders filled with compressed gas in the
licensed prendfses described below and shown in the plan No. G/HO/GJ/06/ 36 dtd 22 October, 1983 subject
to the provisions of the Indian Explosives Act, 1884 (4 of 1884) and the rules made thereunder and to the
further conditions of this licence.

The licence shall remain in force upto 30th day of September , 2006,

The 14, October 2005,

M =

for Chief Controller of Explosives
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

The licensed premises, the layout boundariesand other particulars of which are shown in the
attached approved plan No G/HO/GJ/06/ 36 dtd 22 October, 1983are situated at BHESTEN
and consists of a storage shed for possession of the gas contained in cylinders as described
hereunder;

Type of Gas Quantity
toxic HYDROGEN FLUORIDE 60 Nos
b)| non-toxic and non flammable
¢} | non-toxic and flammable
d)| dissolved acerylene gas
)| non-toxic and flammable liguefiable gas other than LPG
I | liquefied pertoleum gas

and situated at Plot No:  Name of Street: Village/Town: BHESTENPolice Station: Bhestan
District: SURAT

SPACE FOR ENDORSEMENT OF RENEWALS

Signature and stamp of

Date of renewal  [Date of expiry he licensing authority

e — - (ZAwnd

-ﬂm 30-09-2002 =7 5.7.0. /dt. CCE
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=g XVI
(TYH TG BT TG 7 ¢fAY)
FORM XVI
(see Article 7 of the First Schedule)

300 diex & Siftres AT ¥ 97 & Wy Uiferaw 4T 25,000 diex | 3iftes ArT § a7 @ Ueiferaw a1 45,000 iex & e
AT § i 1 USiferaw a1 a7 & o1 fHelt o1 vl & Ugieraw & ATy Fa firard 300 dier I Siftre A & fiw
T H TATd 3R SRS & e Srgwfa |
Licence to import and store otherwise than in bulk petroleum Class A to quantities exceeding 300 litres or
petroleum Class B in quantities exceeding 25,000 litres or petroleum Class C in quantities exceeding 45,000 litres
or petoleum Class A together with any other class of petroleum in quantities exceeding 300 litres in all.

SR WA /Licence No. : PIWC/GJ/16/346(P188408) B 34T /Fee Rs. 5000/- per year

M/s. M/S NAVIN FLUORINE INTERNATIONAL LIMITED, BHESTAN, NA, Other, District: SURAT, State: Gujarat, PIN:
395023 &1 399 quT AR o & ok wEnett o Uiferaw &1, smatd & & forw ik - fafafdy =Ml &, o SO daw.
ST AR T P/WC/GJ/16/346(P188408) TRIT 09/10/2012 H AT 7T &, USIferid, 1934 3R I9% Sl -4 MU fami
F JuaH] qUT 3T I HY 3ifafad Tl )R HSREHR0 & e St 3ijed &1 ot § |

Licence is hereby granted to M/s. M/S NAVIN FLUORINE INTERNATIONAL LIMITED, BHESTAN, NA, Other, District:
SURAT, State: Gujarat, PIN: 395023 valid for the importation of Petroleum of the classes and quantities as herein specified
and storage thereof in the place described below and shown on the approved plan No P/WC/GJ/16/346(P188408) dated
09/10/2012 attached hereto subject to the provisions of the Petroleum Act, 1934 and the rule made thereunder and to the
further conditions of this Licence.

g SIRIGT 31st day of December 2027 A% UJd I |

The Licence shall remain in force till the 31st day of December 2027

Uciferad &7 faavur /Description of Petroleum STIRIE #1AT ( e c E
= j?f)/Quannty licenced in KL
Fi® a@ﬁﬁlﬂ /Petroleum Class A 25.00 KL
Tif @ Ueiferad /Petroleum Class B NIL
a”‘fﬂﬁl’@ﬁﬂlﬂ /Petroleum Class C NIL
el &HdT /Total Capacity 25.00 KL

October 9, 2012

For Jt. Chief Controller of Explosives
WC, Mumbai

1). Amendment dated - 24/02/2022
ST URERY o7 faavor oiR s
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES
3R URIR forgent fa=arg g o fafy af Ter ergifad el # fGWTE 7€ § Plot No: Surat Navsari Road,, NA,

BHESTAN, Surat City, Taluka: Chorasi, District: S_URAT, State: Gujarat, PIN: 395023 ¥4 U} 3R % ayr
fAGfiRad Class A petroleum storage shed gfRyferd &

The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are
situated at Plot No: Surat Navsari Road,, NA, BHESTAN, Surat City, Taluka: Chorasi, District: SURAT, State: Gujarat,
PIN: 395023 and Class A petroleum storage shed.

Note:-This is system generated document does
not require signature.
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Annexure B11

Government of India

O 3R T WA
Ministry of Commerce & Industry
YT fIRpIed Y& WS ()
Petroleum & Explosives Safety Organisation (PESO)
odf wifvra, uTh WISTSw, T8
TSIG- 390012
9th Floor, Park Paradise, Vadsar,
Vadodara - 390012

E-mail : jtcce.vadodara@explosives.gov.in
Phone/Fax No : 0265 - 2361035

TT-AT /No. : PIHQIGJ/15/65 (P9677) fai® /Dated : 20/11/2023

a1 o
/To,

/Sub :

TEIey

ISir(s),

M/s. M/s. Navin Fluorine International Ltd,
PO-BARODA BHESTAN,

NA,

SURAT,

District: SURAT,

State: Gujarat

PIN: 395023

Plot No, NA, BHESTAN, BHESTAN, Surat City, Taluka: Surat, District: SURAT, State: Gujarat, PIN: 395023 T g
e Ueiferaw avf B RSO & S5l & PIHQIGJ/15/65 (P9677) & -TAIdhRUl & WgH T |

Existing Petroleum Class B Installation at Plot No, NA, BHESTAN, BHESTAN, Surat City, Taluka: Surat, District: SURAT,
State: Gujarat, PIN: 395023 - Licence No. PIHQ/GJ/15/65 (P9677) - Renewal regarding.

FHUAT 3D U HHiH OIN1508206 fSHId 16/11/2023 HT SHIAIHH B |
Please refer to your letter No.: OIN1508206, dated 16/11/2023

ﬁ&a%f@[ IRAT PIHQ/GJ/15/65 (P9677) faTid 10/01/2019 F! faAd 31/12/2033 TF dIHIHd HR 39 U & A1 ST BT S
|

Licence No. PIHQ/GJ/15/65 (P9677) dated 10/01/2019 is forwarded herewith duly renewed upto 31/12/2033.

FHUT USiferd I 2002 & 31efH S T a9 148 | €l 715 Uiohal &1 S5 U UTaH B | SR P a1l 5g THE
aﬁamﬂfﬁaad 2:2&31331 oI 1 YT JHT aﬁaﬂﬁﬁﬁmﬁwsoﬁ?u;q‘u Chief Controller of Explosives, Vadodara %[l
|

Please follow the procedure strictly as laid down in rule 148 of the Petroleum Rules, 2002 and submit complete documents
for the Renewal of the licence to Jt. Chief Controller of Explosives, Vadodara, so as to reach his office on or before the
date on which Licence expires.

FHT gTad < |

Please acknowledge the receipt.

Yaeg /Yours faithfully,

(3. uperraTen)
(Dr. R.Venugopal))

Jt. Chief Controller of Explosives
aélailNadodara

Note:-This is system generated document does not require signature.
(31 TSR O 3fae & RURT, Yoo TUT 37 faaR0r & foIT ARY JTIZE : hitp://peso.gov.in TF)

(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)

Digitally signed by DR R VENUGOPAL

Reason: Licence No. : PIHQ/GJ/M5/65 1 08
Location:Vadodara [P9677]

Date:20-11-2023 11:35:03 AM
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=g XV
(TYH ST BT TG 6 SFJY)
FORM XV
(see Article 6 of the First Schedule)

SfgTu=T § A iferaw & SmaTa 3R YeRSRUT & g srggfay

LICENCE TO IMPORT AND STORE PETROLEUM IN AN INSTALLATION
G@ﬁ?ﬁ. (Licence No.) : PIHQ/GJ/15/65(P9677) B ®0U (Fee Rs.) 6250/- per year

M/s. M/s. Navin Fluorine International Ltd, PO-BARODA BHESTAN, NA, SURAT, District: SURAT, State: Gujarat, PIN: 395023 Ea
Fad g9 U1 faffdsg of SRk omneft § UCIfer™ 75.00 KL MM o34 & fou SR Iu@1, F aftfd &R srAifed o= wem
P/HQIGJ/15/65(P9677) IRRT 07/04/2005 S {3 ST IUEG &, H 3T 7T RIM WX HUSRERU & e Ueifera sififad, 1934 & Juaef
1 3T 3Hef TG T YT T 3 SR B SHfafvad <l F 3fefF I6d §Y, I8 SN 3ged B S ¢ |

Licence is hereby granted to M/s. M/s. Navin Fluorine International Ltd, PO-BARODA BHESTAN, NA, SURAT, District: SURAT,
State: Gujarat, PIN: 395023 valid only for the importation and storage of 75.00 KL Petroleum of the class and quantities as herein
specified and storage thereof in the place described below and shown on the approved plan No P/HQ/GJ/15/65(P9677) dated
07/04/2005 attached hereto subject to the provisions of the Petroleum Act, 1934 and the rule made thereunder and to the further
conditions of this Licence.

g 31':]}1'@[ 31st day of December 2033 d& Udd B |

The Licence shall remain in force till the 31st day of December 2033

Yelferad &1 faavor /Description of Petroleum R IFHT (feneile .3 f ﬁ)
. /Quantity licenced in KL
I & TS USRI /Petroleum Class A in bulk NIL
7 & TS Ueiferd ¥ 7 /Petroleum Class A, otherwise than in bulk NIL
7 @ U4 U™ /Petroleum Class B in bulk 75.00 KL
7 @ U4 Ueiferad ¥ T /Petroleum Class B, otherwise than in bulk NIL
I 1 Y USRI /Petroleum Class C in bulk NIL
It 7 Y Ueifer ¥ fif /Petroleum Class C,otherwise than in bulk NIL
el &HdT /Total Capacity 75.00 KL

January 6, 1978
Chief Controller of Explosives

1). Amendment dated - 10/01/2019

ST URRY @1 faaRr iR srawu
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

3T URER et famama oy s fafiyat daw srAifed =it § f3@ms 718 & Plot No: NA, BHESTAN, BHESTAN, Surat City,
Taluka: Surat, District: SURAT, State: Gujarat, PIN: 395023 &/ TR 3fdfRd & duT 397 fAEfi&d 1 Above Ground tank(s) for
CLASS B, Ififerd § |

The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are situated at
Plot No: NA, BHESTAN, BHESTAN, Surat City, Taluka: Surat, District: SURAT, State: Gujarat, PIN: 395023 and consists of 1
Above Ground tank(s) for CLASS B, together with connected facilities.

Note:-This is system generated document does not require
signature.

Digitally signed by DR R VENUGOPAL

Reason: Licence No. : PIHQ/GJ/M5/65 1 09
Location:Vadodara [P9677]

Date:20-11-2023 11:34:38 AM
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T9 9. 2
3N T&—AT-(Licence No.) PIHQ/GJ/15/65 (P9677)

TR & YFiHd & o ==
SPACE FOR ENDORSEMENT OF RENEWALS

Ueiferm ifafam, R3¥ & IuSHT A FAF e AdHR Bt akka Ty P R SO WSR3 gwler 3iR T

1T T et O 31 ST BT Tl BT Iedy A Date of Date of Signature and office stamp of the licencing
TR D < Tg aﬁﬁﬁ g o fomr fooddt G kol Renewal Expiry of license  authority.
U Y I Fdipd B o T |

This licence shall be renewable without any
concession in fee for ten years in the absence of
contravention of any provisions of the Petroleum
Act, 1934 or of the rules framed thereunder or of
any of the conditions of this licence.

1). 02/01/2006 31/12/2006 Sd/-

T R Thomas
2). 20/12/2006 31/12/2007 Sd/-

Dr S. Kamal
3). 03/03/2008 31/12/2010 Sd/-

Ajai Singh
4). 29/11/2010 31/12/2013 Sd/-

Ashendra Singh

5). 29/10/2013 31/12/2023 Sd/-
R.K.MAINDOLA
Dy. Chief Controller of Explosives
For Jt. Chief Controller of Explosives
Mumbai

6). 20/11/2023 31/12/2033 Dr. R.Venugopal
Jt. Chief Controller of Explosives
Vadodara

Hﬁa@ﬁwwmﬁwsﬁ?mﬁ$&Hﬁuqﬁmaﬁ%&ﬁwmﬁuﬁaﬁ?mﬁ%aﬁﬁ?%&ﬂiﬁwaﬁﬂ%%wﬁﬁw
T I BIF DI RN H T8 SR I B o Thell § SR SFFIUR T SoRTY & U AR SRIE ¥, S U T 9% 81 Gabd] 8, a1 A
Q, W U GOIR U I B T 8, AT A1 ¥, 3R YD JHTadl SIOR1e & oY TR0 SRE J S i A1 a% 81 9l 7, a1 g0 9, S uie
TR IUYY I B WhT ¢, AT 31 U, TUSI g |

This licence is liable to be cancelled if the licensed premises are not found conforming to the description given on the approved plan
attached hereto and contravention of any of the rules and conditions under which this licence is granted and the holder of this licence is also
punishable for the first offence with simple imprisonment which may be extend to one month, or with fine which may extend to one thousand
rupees, or with both and for every subsequent offence with simple imprisonment which may extend to three months, or with fine which may
extend to five thousand rupees or with both.

Note:-This is system generated document does not require signature.

Digitally signed by DR R VENUGOPAL

Reason: Licence No. : PIHQ/GJ/M5/65 1 1 0
Location:Vadodara [P9677]

Date:20-11-2023 11:34:51 AM



Annexure B12

120

(This certificate must be hung up in the boiler house)

FORM VI

GUJARAT BOILER INSPECTION DEPARTMENT

CERTIFICATE FOR USE OF A BOILER
( regulation 389 )

No.: CA032024-20250046000

Registry No. of Boiler : GT-4049 Type of Boiler :Package - Smoke Tube

Boiler Rating :139.00 m? Place & Year of Manufacture :PUNE -1998

Maximum Continuous Evaporation : 5,000.00 kg/hr
Name of Owner : NAVIN FLUORINE INTERNATIONAL LIMITED

Situation of Boiler : Udhna-Navsari Main Road, Bhestan, Surat - 395023- Surat

Repairs : NIL

Remarks : 2017: All the safety interlocks should be kept operative all the times. 2023: W.P. reduced as per Reg-391 A.

Hydraulically tested on 09-09-2024 to 15.00 kg/cm?(g)

I hereby certify that the above described boiler is permitted by Shri Karansinh Parmar
/Assistant Director of Boilers under the provisions of Section 7/8 of the Boilers Act, No. V
(Amended 2007) of 1923, to be worked at a Maximum Pressure of 10.01 kg/cm?*(g) for the
period from 10/09/2024 to 09/09/2025.

The loading of the each 27.0 mm Dia DSLSV safety valve is not to exceed 10.01
kg/cm?(g) Cws F=15.0 mm, R=16.0 mm thk.

I hereby further certify that the main steam pipe was tested hydraulically to a pressure of
21.00 kg/cm? last on 01/09/1998

Fees Rs.4,500.00 paid on - 09/09/2024 V.No. - 2645514

Dated at Surat-3 this 10 day of September 2024

1 i Counter Signed
(Shri Karansinh Parmar) ounter signe

Assistant Director of Boilers
Surat-3

Director of Boilers
Gujarat State,
Ahmedabad

see reverse for "conditions"
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Conditions
(Reverse of Form VI)
1.No structural alteration, addition or renewal shall be made to the boiler otherwise than in accordance with section 12 of
the Act.
2.Under the provisions of Section 8 of the Act, this certificate shall cease to be in force:
(a) on the expiry of the period for which it was granted; or
(b) when any accident occurs to the boiler; or
(c) when the boiler is moved the boiler not being vertical boiler the heating surface of which is less than 18.58 sq.
meters or a portable vehicular boiler; or
(d) save as provided in section 12 of the Act, when any structural alteration, addition or renewal is made in or to the
boiler; or
(e) if the competent authority in any particular case so directs when any structural alteration, addition or renewal is
made in or to any steam- pipe attached to the boiler; or
(f) on the communication to the owner of the boiler of an order of the competent authority or competent person
prohibiting its use on the ground that it or any boiler component attached thereto is in a dangerous condition.

Under section 10 of the Act, when the period of a certificate relating to a bolier has expired, the owner shall, provided
that he has applied before the expiry of that period for a renewal of the certificate be entitled to use the boiler at the
maximum pressure entered in the former certificate, pending the issue of orders on the application but this shall not be
deemed to authorize the use of a boiler in any of the cases referred to in clauses (b),(c),(d),(e) and (f) of sub-section (1) of
section 8 occuring after the expiry of the period of the certificate.

3.The bolier shall not be used at a pressure greater than the pressure entered in the certificate as the maximum pressure
nor with the safety valve set to a pressure exceeding such maximum pressure.

4.The boiler shall not be used otherwise than in a condition which the owner reasonably believes to be compatible with safe
working.

NB :- Detail regarding this boiler are record in Registration Book No. of which is copy may be obtained of
payment on application to the Director
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(This certificate must be hung up in the boiler house)

Hegay T

FORM VI

No.: CA032024-20250044013
GUJARAT BOILER INSPECTION DEPARTMENT

CERTIFICATE FOR USE OF A BOILER
( regulation 389 )

Registry No. of Boiler : MP-4383 Type of Boiler :Package - Smoke Tube

Boiler Rating :180.00 m? Place & Year of Manufacture :Pune -1997

Maximum Continuous Evaporation : 6,000.00 kg/hr
Name of Owner : NAVIN FLUORINE INTERNATIONAL LIMITED

Situation of Boiler : Udhna-Navsari Main Road, Bhestan, Surat - 395023- Surat

Repairs : NIL

Remarks : 2023: Reg-391 (A)(a)(i) applied.

Hydraulically tested on 06-06-2024 to 15.00 kg/cm?(g)

I hereby certify that the above described boiler is permitted by Shri Karansinh Parmar
/Assistant Director of Boilers under the provisions of Section 7/8 of the Boilers Act, No. V
(Amended 2007) of 1923, to be worked at a Maximum Pressure of 10.00 kg/cm?*(g) for the
period from 07/06/2024 to 06/06/2025.

The loading of the each 27.0 mm Dia FLDSLSV safety valve is not to exceed 10.00
kg/cm?(g) Cws to be ascertianed.

I hereby further certify that the main steam pipe was tested hydraulically to a pressure of
21.00 kg/cm? last on 22/11/1997

Fees Rs.4,500.00 paid on - 03/06/2024 V.No. - 2552604

Dated at Surat-3 this 07 day of June 2024

1 i Counter Signed
(Shri Karansinh Parmar) ounter signe

Assistant Director of Boilers
Surat-3

Director of Boilers
Gujarat State,
Ahmedabad

see reverse for "conditions"
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Conditions
(Reverse of Form VI)
1.No structural alteration, addition or renewal shall be made to the boiler otherwise than in accordance with section 12 of
the Act.
2.Under the provisions of Section 8 of the Act, this certificate shall cease to be in force:
(a) on the expiry of the period for which it was granted; or
(b) when any accident occurs to the boiler; or
(c) when the boiler is moved the boiler not being vertical boiler the heating surface of which is less than 18.58 sq.
meters or a portable vehicular boiler; or
(d) save as provided in section 12 of the Act, when any structural alteration, addition or renewal is made in or to the
boiler; or
(e) if the competent authority in any particular case so directs when any structural alteration, addition or renewal is
made in or to any steam- pipe attached to the boiler; or
(f) on the communication to the owner of the boiler of an order of the competent authority or competent person
prohibiting its use on the ground that it or any boiler component attached thereto is in a dangerous condition.

Under section 10 of the Act, when the period of a certificate relating to a bolier has expired, the owner shall, provided
that he has applied before the expiry of that period for a renewal of the certificate be entitled to use the boiler at the
maximum pressure entered in the former certificate, pending the issue of orders on the application but this shall not be
deemed to authorize the use of a boiler in any of the cases referred to in clauses (b),(c),(d),(e) and (f) of sub-section (1) of
section 8 occuring after the expiry of the period of the certificate.

3.The bolier shall not be used at a pressure greater than the pressure entered in the certificate as the maximum pressure
nor with the safety valve set to a pressure exceeding such maximum pressure.

4.The boiler shall not be used otherwise than in a condition which the owner reasonably believes to be compatible with safe
working.

NB :- Detail regarding this boiler are record in Registration Book No. of which is copy may be obtained of
payment on application to the Director
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Sample ID:455696 - Analysis Completion:25/09/2024

Organic Chemicals manufacturing / LAB Inward : 52397

Annexure C

Gujarat Pollution Control Board, Surat
Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52397

Date: 25/09/2024 |

p—

. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o

15. Water Consumption & W.W.G (KLPD)

: Yes
: Into ETP Units for further treatment

: Treated w/w dispose to the SMC drain

: 34 & pH Range on pH Strip :@ 4-6 pH on pH strip

: 2 & Color & Appearance :Slight yellowish tinge

: Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000

: Navin Flourine Internation Ltd. - 20995

2.4 to 13,14/1,2,3,19,20 to 58, SURAT NAVSARI ROAD,BHESTAN-
SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: J.D.OZA, Lab Head

: @5 lit

1 455696

: 13/09/2024 , (1450 to 1453) & 14/09/2024

: 14/09/2024 & 25/09/2024

From collection tank of inorganic stream ~

Sr Parameter Unit Test Method Range of Testing Result
1|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 - 14 pH value As or 3.82
2 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 2004
3 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L 36
4 |Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/I. 0.56
5 |Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2(| 5.0- 50000 mg/I 228
6 |Fluoride mg/| SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/I 635
7|B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 59

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

Field Observation :

B S

J.D.OZA, Lab Head

Note : 1. * - These parameters are NOT covered under the scope of NABL.

o O~ WON

Gujarat Jurisdiction only.

o

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

VRN

30/09/2024 11:24:49


Vaishali Desai
Typewritten text
Annexure C


ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP

425

Sample ID:455697 - Analysis Completion:25/09/2024

Organic Chemicals manufacturing / LAB Inward : 52399

Gujarat Pollution Control Board, Surat
Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52399

Date: 25/09/2024 |

p—

. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o

15. Water Consumption & W.W.G (KLPD)

: Yes
: Into ETP Units for further treatment

: Treated w/w dispose to the SMC drain

: 34 & pH Range on pH Strip :@ 7-8 pH on pH strip

: 4 & Color & Appearance :Yellowish tinge

: Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000

: Navin Flourine Internation Ltd. - 20995

2.4 to 13,14/1,2,3,19,20 to 58, SURAT NAVSARI ROAD,BHESTAN-
SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: J.D.OZA, Lab Head

: @5 lit

: 455697

: 13/09/2024 , (1510 to 1512) & 14/09/2024

: 14/09/2024 & 25/09/2024

From collection tank of organic stream ~

Sr Parameter Unit Test Method Range of Testing Result
1|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 - 14 pH value As or 6.12
2 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 644
3 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L 26
4 |Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/I. 0.56
5 |Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2(| 5.0- 50000 mg/I 674
6 |Fluoride mg/| SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/I 2.8
7|B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/| 180

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

Field Observation :

B S

J.D.OZA, Lab Head

Note : 1. * - These parameters are NOT covered under the scope of NABL.

o O~ WON

Gujarat Jurisdiction only.

o

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

A b

30/09/2024 11:24:20
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Sample ID:455698 - Analysis Completion:25/09/2024

Organic Chemicals manufacturing / LAB Inward : 52398

Gujarat Pollution Control Board, Surat
Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52398

Date: 25/09/2024 |

p—

. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o

15. Water Consumption & W.W.G (KLPD)

: Yes
: Into ETP Units for further treatment

: Treated w/w dispose to the SMC drain

: 34 & pH Range on pH Strip :@ 7-8 pH on pH strip

: 3 & Color & Appearance :Greyish

: Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000

: Navin Flourine Internation Ltd. - 20995

2.4 to 13,14/1,2,3,19,20 to 58, SURAT NAVSARI ROAD,BHESTAN-
SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: J.D.OZA, Lab Head

: @5 lit

: 455698

: 13/09/2024 , (1500 to 1502) & 14/09/2024

: 14/09/2024 & 25/09/2024

From overflow of primary clarifier of inorganic stream ~

Sr Parameter Unit Test Method Range of Testing Result
1|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 - 14 pH value As or 7.26
2 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 2378
3 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L 34
4 |Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/I. 3.36
5 |Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2(| 5.0- 50000 mg/I 153
6 |Fluoride mg/| SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/I 2.9
7|B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 40

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

Field Observation :

B S

J.D.OZA, Lab Head

Note : 1. * - These parameters are NOT covered under the scope of NABL.

o O~ WON

Gujarat Jurisdiction only.

o

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

—4
. N
~
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP

A27

Sample ID:455699 - Analysis Completion:25/09/2024

Organic Chemicals manufacturing / LAB Inward : 52400

Gujarat Pollution Control Board, Surat
Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52400

Date: 25/09/2024 |

p—

. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o

15. Water Consumption & W.W.G (KLPD)

: Yes
: Into ETP Units for further treatment

: Treated w/w dispose to the SMC drain

: 34 & pH Range on pH Strip :@ 7-8 pH on pH strip

: 5 & Color & Appearance : yellowish

: Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000

: Navin Flourine Internation Ltd. - 20995

2.4 to 13,14/1,2,3,19,20 to 58, SURAT NAVSARI ROAD,BHESTAN-
SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: J.D.OZA, Lab Head

: @5 lit

: 455699

: 13/09/2024 , (1515 to 1517) & 14/09/2024

: 14/09/2024 & 25/09/2024

From overflow of secondary clarifier 2 of organic stream ~

Sr Parameter Unit Test Method Range of Testing Result
1|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 - 14 pH value As or 7.26
2 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 1540
3 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L 12
4 |Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/I. 2.24
5 |Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2(| 5.0- 50000 mg/I 110
6 |Fluoride mg/| SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/I 0.19
7|B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 29

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

Field Observation :

B S

J.D.OZA, Lab Head

Note : 1. * - These parameters are NOT covered under the scope of NABL.

o O~ WON

Gujarat Jurisdiction only.

o

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

18
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLﬂ 2 8

Sample ID:455695 - Analysis Completion:25/09/2024 |

Organic Chemicals manufacturing / LAB Inward : 52396

TEST REPORT

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3
GIDC - Pandesara
Surat - 394221
Tele:(0261) 2442696

Test Report No. : 52396

Date: 25/09/2024 |

N -

. Name of the Customer
. Address

: Navin Flourine Internation Ltd. - 20995
2.4 to 13,14/1,2,3,19,20 to 58, SURAT NAVSARI ROAD,BHESTAN-
SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

. Nature of Sample
. Sample Collected By : J.D.OZA, Lab Head
: @5 lit

. Code No. of the Sample 1 455695

3
4
5. Quantity of Sample Received
6
7

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis

o

9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: 13/09/2024 , (1440 to 1443) & 14/09/2024
: 14/09/2024 & 25/09/2024

## Final Outlet of the ETP ~ - ---————-

: Yes

: Into SMC drain
: Treated w/w dispose to the SMC drain

: 32 & pH Range on pH Strip :@ 7-8 pH on pH strip

: 1 & Color & Appearance :Slight yellowish

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

: Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 32
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 - 14 pH value As or 7.35
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 20
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 988
5 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L 20
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/I. 2.24
7 |Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 245
8 |Sulphate mg/| APHA(23rd edi) 4500 SO4 E 2-40mg/l 145
9 |Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2(| 5.0- 50000 mg/I| 35
10| Oil & Grease mg/| Liquid — Liquid Partition Gravimetric method. (6520 B |01 — 1000 mg/I| 2
11| Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra | 0.1 — 50 mg/I 0.41
12|Fluoride mg/| SPADNS method (4500-F-D APHA standard Methods| 0.10-40 mg/I 1.25
13|Sulphide mg/| APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
14/B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 8

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

Field Observation :

B S

J.D.OZA, Lab Head

Note : 1. * - These parameters are NOT covered under the scope of NABL.

o O~ WON

Gujarat Jurisdiction only.

o

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.

30/09/2024 11:25:09

Ad O\



POLLUCON wgorarories pvr o, [ERREECIEASE
No, —F\21 7%
Dute : 25124
|3 P.C. BOARD, SURAT. TEST REPORT QF/7.8/01
Customer’s Name and Address : page: 1 of 1
RO Test Report No. : PLPL/W/24/09/ 14/0036
GPCB, PLOT NO.11-12/2, 3, G.I.D.C,, Issue Date :  18/09/2024
PANDESARA, DI. SURAT.-394221. Customer’s Ref.? :  Verbal
Description of Sample : Water Sample Quantity/No. of Samples: 01 Ltr/01
RO, GPCB Surat,
Sampling By” :  (Sample sent to lab by Protocol (Purpose) : QC
GPCB) J
Sample Receipt Date  : 14/09/2024 Lab ID :  PLPL/W/24/09/14/003
Packing/Seal : Sealed Test of Parameters : As Per Table
Date of Starting of Test : 14/09/2024 Date of Completion : 18/09/2024
Identification of Sample : W - 2 From Collection Tank of Inorganic Steam*
RESULT TABLE
i PARAMETERS UNIT RESULT TEST METHOD
1. | pH -~ 3.85 IS 3025 (P-11) Clause 2
2. | TDS mg/I 2022 1S 3025 (P-16)
3 |55 mg/I 39 IS 3025 (P-17)
4. | Ammonical Nitrogen ma/| LTAR(<0.2) IS 3025 (P-34) Clause 5.4
5. | COD ma/l 236 APHA (24! Edition) 5220 B
6. | BOD mg/! 64.9 IS 3025 (P-44)
7. | Fluoride mg/l 650 APHA (24" Edition) 4500 F D
LTAR: Lower Than Accreditation range.
* ps per verbal Information provided from GRCB, Surat office

Dr. Ar:jL\biéi
Lab Manager Authorised Signatory

Note: This report is subject to terms & conditions mentioned overleaf. # : Detail given by customer.

**% End of Report ¥**
=
g

® Recognition under E.P. Act 1986 MoEF/CPCB @ GPCB Approved ®1SO 14001 @ ISO45001 @ISO 9001 @ Food & Drug Control
Schedule I Auditor Administration [FDA]-Gujarat

"Pollucon House", Plot No. 5 & 6, Opp.Balaji Industrial Society, Navjivan Circle,Udhana Magdalla Road, Surat-395007, Gujarat, India.
Phone : 0261-2635750, 0261-2635751, 0261-2635775, 07016605174, WEB: www.polluconlab.com, E. mail: pollucon@gmail.com



Vaishali Desai
Typewritten text
Annexure C1


‘ POLLUCON Lagoratories pyr. Lo,
INWARD

No._“4129

Date: 2% .7 L

C.PC. BOARD, SURAT. TEST REPORT QF/7.8/01
Customer’s Name and Address : page: 1 of 1
RO, Test ReportNo. : PLPL/W/24/09/14/0038

GPCB, PLOT NO.11-12/2, 3, G.I.D.C,, Issue Date i 18/09/2024
PANDESARA, DI. SURAT.-394221.

Customer’s Ref.” : Verbal

Description of Sample : Water Sample Quantity/No. of Samples: 01 Ltr/01
RO, GPCB Surat,
Sampling By* :  (Sample sent to lab by Protocol (Purpose) : QC
GPCB)
Sample Receipt Date  :  14/09/2024 Lab ID : PLPL/W/24/09/14/0038
Packing/Seal : Sealed Test of Parameters : As Per Table
Date of Starting of Test : 14/09/2024 Date of Completion : 18/09/2024

Identification of Sample : W - 4 From Collection Tank of Organic Steam*

RESULT TABLE

Iig PARAMETERS UNIT RESULT TEST METHOD
1. |pH - 5.96 IS 3025 (P-11) Clause 2
2. | TDS mg/! 656 IS 3025 (P-16)
3. | SS ma/| 29 1S 3025 (P-17)
4, | Ammonical Nitrogen mg/I 0.896 1S 3025 (P-34) Clause 5.4
5. | COD ma/l 689 APHA (24" Edition) 5220 B
6. | BOD mg/| 186 1S 3025 (P-44)
7. | Fluoride mg/| 2.62 APHA (24% Edition) 4500 F D

* s por verbal information provided from GPCE, Surst office.

/

.T. Shah Dr. Arur/Bajpai
Lab Manager Authorised Signatory
Note: This report is subject to terms & conditions mentioned overleaf. # : Detail given by customer.
**¥ End of Report *** 0_}}
O
)\‘&f'/ ;
zg\q\af*'\
® Recognition under E.P. Act 1986 MoEF/CPCB @ GPCB App.ro\red‘ ®1S0 14001 ® ISO45001 @ISO 9001 @ Food & Drug Control
Schedule II Auditor Administration [FDA]-Gujarat

Pollucon House", Plot No. 5 & 6, Opp.Balaji Industrial Society, Navjivan Circle,Udhana Magdalla Road, Surat-395007, Gujarat, India
Phone : 0261-2635750, 0261-2635751, 0261-2635775, 07016605174, WEB:; www.polluconlab.com, E. mail: pollucon@gmail.com
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=

INWARD

[vo 225~
Date | 2§ —7

‘ POLLUCON wsorsrores avr

Date of Starting of Test : 14/09/2024

Identification of Sample : W - 3 From overflow of Primary Clarifier of Inorganic Steam*®

Date of Completion

G- ~NADT
+.P.C. BOARD, SURAT. TEST REPORT QF/7.8/01
TSto ind Address : page: 1 of 1
RO Test Report No. PLPL/W/24/09/14/0037
GPCB, PLOT NO.11-12/2, 3, G.I.D.C,, Issue Date 18/09/2024
PA . - .
NDESARA; DL, SURAT.-334224 Customer’s Ref.”  Verbal
Description of Sample : Water Sample Quantity/No. of Samples: 01 Ltr/01
RO, GPCB Surat,
Sampling By* : (Sample sent to lab by Protocol (Purpose) QC
GPCB)
Sample Receipt Date  : 14/09/2024 Lab ID PLPL/W/24/09/14/0037
Packing/Seal ! Sealed Test of Parameters As Per Table

18/09/2024

RESULT TABLE
:g PARAMETERS UNIT RESULT TEST METHOD
1. | pH - 7.25 1S 3025 (P-11) Clause 2
2. | TDS mg/| 2364 IS 3025 (P-16)
3. |SS mg/| 32 IS 3025 (P-17)
4, | Ammonical Nitrogen mg/| 3.1 IS 3025 (P-34) Clause 5.4
5. | COD mg/I 148 APHA (24" Edition) 5220 B
6. | BOD mg/I 42 IS 3025 (P-44)
7. | Fluoride mg/ 2.8 APHA (24 Edition) 4500 F D
¥ us par varbal information provided from GPCB, Surat office.

AUN e
.T. Shah
Lab Manager

"Pollucon House", Plot No. 5 & 6, Opp.Balaji Industrial Society, Navjivan Circle,Udhana Magdalla Road, Surat-395007, Gujarat, India.

® Recognition under E.P. Act 1986 MoEF/CPCB @ GPCB Approved
Schedule IT Auditor

*** End of Report ***

®1S0 14001 @ ISO 45001 @ISO 9001

Dr. Arur&]’lﬁi

Authorised Signatory

Note: This report is subject to terms & conditions mentioned overleaf. # : etail given by customer.

ueS
,\&/’?/{\;\\Qf‘\

@ Food & Drug Control

Administration [FDA]-Gujarat

Phone : 0261-2635750, 0261-2635751, 0261-2635775, 07016605174, WEB: www.polluconlab.com, E. mail: pollucon@gmail.com




“‘_ POLLUCON wagorarontes pvr, L1,

~TNWARD

: (SRR W)
N ' ( \ €
[ L |
Date LAl QT REPORT QF/7 8/01
S0 C BOARD, SURAT TEST REPORT e igpis
D ¥ ddress age.
Test Report No. @ PLPL/W/ 24/09/14/0039
RO,
GPCB, PLOT NO.11-12/2, 3, G.I.D.C,, Issue Date :  18/09/2024
PANDESARA, DI, SURAT.-394221. Customer's Ref.” : Verbal
Description of Sample @ Water Sample Quantity/No. of Samples: 01 Ltr/01
RO, GPCB Surat;,
Sampling By" : (Sample sent to lab by Protocol (Purpose) : QC
GPCB)
Sample Recelpt Date ¢ 14/09/2024 Lab ID . PLPL/W/24/09/14/0039)
Packing/Seal ! Sealed Test of Parameters : As Per Table
Date of Starting of Test : 14/09/2024 Date of Completion : 18/09/2024
Identification of Sample : W - 5 From overflow of Secondary Clarifier - 2 of Organic Steam*
RESULT TABLE
oy PARAMETERS UNIT RESULT TEST METHOD
1. | pH - 7.12 IS 3025 (P-11) Clause 2
2. | TDS mg/I 1610 IS 3025 (P-16)
3. |SS mg/I 13 IS 3025 (P-17)
4, | Ammonical Nitrogen mag/I 2.65 IS 3025 (P-34) Clause 5.4
5 | COD ma/I 118 APHA (24™ Edition) 5220 B
6. | BOD mg/I 31 1S 3025 (P-44)
7. | Fluoride mg/I 0.25 APHA (24" Edition) 4500 F D
i verbial foemation prowidesd from GRCH, Sural office

(=1 -

Lab Manager Authorised Signatory
Note: This report Is subject to terms & conditions mentioned overleaf. # : petail given by custamer.

*** End of Report *** V
| yfﬁf/c\cx\"*\

® 150 14001 @ 1SO45001 @ISO goo1 @ Food & Drug Control
Administration [FDA}-Gujarat

® Recognition under E.B Act 1088 MoEF/CPCB @ GPCB Approved
Schedule 1T Auditor

Pollucon House", Plot No, 5 & 6, Opp.Balaji Industrial Soclety,

Navjivan Circle,Udhana j
Phone : 0261-2635750, 0261-26357 51, 0261-2635775, 070166 g - i -t

05174, WEB: www.polluconlab.com, E. mail: pollu 123
pollucon@gmail.com




‘ POLLU
INWARD

No. 1226
Date:_2<-a-14

CON LABORATORIES PVT.LTD.

G.PC. BOARD, SURAT TEST REPORT QF/7.8/01
' Customer’s Name and Address : Page: 1 of 1
RO, Test Report No. PLPL/W/24/09/14/0035
GPCB, PLOT NO.11-12/2, 3, G.I.D.C,, Issue Date 18/09/2024
PANDESARA, DI. SURAT.-394221. Customer’s Ref.# :  Verbal
Description of Sample : Water Sample Quantity/No. of Samples: 01 Ltr/01
RO, GPCB Surat,
Sampling By* : (Sample sent to lab by Protocol (Purpose) QC
GPCB)
Sample Receipt Date : 14/09/2024 Lab ID PLPL/W/24/09/14/0035
Packing/Seal :  Sealed Test of Parameters As Per Table
Date of Starting of Test : 14/09/2024 Date of Completion 18/09/2024
Identification of Sample : W - 1 Final Outlet of ETP*

RESULT TABLE

g PARAMETERS UNIT RESULT TEST METHOD
1. | Temp og 29.9 IS 3025 (P-9)
2. | pH -- 7.37 IS 3025 (P-11) Clause 2
3. | Colour Co-pt 30 IS 3025 (P-4) Clause 5
4, | TDS mg/l 1028 1S 3025 (P-16)
5. | SS mg/| 21 1S 3025 (P-17)
6. | Ammonical Nitrogen mg/l 2.72 1S 3025 (P-34) Clause 5.4
7. | Chloride mg/I 252 IS 3025 (P-32) Clause 2
8. | Sulphate mg/I 149 1S 3025 (P-24) Clause 5
9. |cop ma/| 34.48 APHA (24* Edition) 5220 B
10. | BOD ma/l 9.12 IS 3025 (P-44)
11.| Oil & Grease mg/I LTAR(<2) APHA (24" Edition) 5220 B
12. | Phenolic Compound mg/I 0.441 APHA (24 Edition) 5530 C
13. | Sulphide ma/| LTAR(<0.04) APHA (24" Edition) 4500 S F
14. | Fluoride mg/| 122 APHA (24t Edition) 4500 F D

LTAR: Lower Than Accreditation range.
* As per verbal information provided from GPCE, Surat office

.T. Shah
Lab Manager

Dr. Aryn Bajpai
Authorised Signatory

Note: This report is subject to terms & conditions mentioned overleaf. # : Detail given by customer.
*** End of Report ***

® Recognition under E.P. Act 1986 MoEF/CPCB @ GPCB Approved

® ISO 14001 ® (50 45001

Schedule IT Auditor

Pollucon House", Plot No. 5 & 6, Opp.Balaji Industrial Society, Navjivan Circle,Udhana Magdalla Road, Surat-395007, Guijarat, India
Phone : 0261-2635750, 0261-2635751, 0261-2635775, 07016605174, WEB: www.polluconlab.com, E. mail: pollucon@gmail.com

o>
e

@ISO goo1 @ Food & Drug Control

Administration [FDA}-Gujarat
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Classified Document: Internal

134 Annexure D
NARMADA WATER RESOURCES, WATER SUPPLY AND KALPSAR DEPARTMENT
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Vaishali Desai
Typewritten text
Annexure D


Classified Document: Internal

N
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Outward No: NO.SCD/PB-2/WATER BILL/sep-23/

Annexure D1

EXECUTIVE ENGINEER
SURAT CANAL DIVISION, SURAT

Effeker SURAT
Suuallv‘ug‘llny
WRD Tel. -

Email : eesuratcanal@gmail.com

0L A3 Yol ABRAA, W0 (Astl Welot Y5l

CUSTOMER NUMBER
1718 - 30728 - 37 - 138 - 296

A |
N/
2

NAVIN FLUORINE INTERNATIONAL LTD

UDHANA, SURAT
Mob.: 9427792172
Email : sundeep.naik@nfil.in,sundeepnaikl@gmail.com

™ '
|,:::| Date 05/10/2023

'
'
'
'
T

Bill No SIC-2023-09-1157

'
'
'
'
T

September-23

'
'
'
'
T

Month

&

PREVIOUS MONTH
OUTSTANDING +

Rs. 51628.00

Source of Water
BHESTAN MR. CANAL

ASSESSMENT OF
THE MONTH -

Rs. 272597.00

Bill For Actual Water Supplied For Non Agriculture / Drinking Use

USE OF WATER W. QTY W. RATE ASSESSMENT OF MONTH
Industrial 6970.00 39.11 272597.00
Drinking 0.00 4,73 0.00
Fishing 0.00 0.00 0.00
PENALTY

Industrial 0.00 9.78 0.00
Drinking 0.00 1.18 0.00
Fishing 0.00 0.00 0.00

INTEREST

A. Water is drawn without permission from government, B. Agreement is not
made/ not renewed timely, C. Numerical scientific water meter is not installed/
not working, D. Water drawn is more or less than 25% of reserved quantity

ASSESSMENT OF MONTH

™ '
s:a| Last Date . 04/12/2023

AMOUNT OUTSTANDING (+)
RECOVERED - / CREDIT (-)
Rs. 51628.00 Rs. 272597.00
Tl &Y
NOTE :

1. If outstanding amount is not paid before six months from date of
assessment, the supply of water will be stopped.

2. In case of any clarification, you may contact this office.

3. Bills will be sent by post, if bill is not received before 10th,
it should be collected from office.

4. The payment towards this bill shall be paid within 60 days, failing to
which 12 % interest will be charged.

5. Bill Generated As Per Govt. of Guj. NWRWS & k Deptt.Reso. No
WTR/2005/41/P Dt. 3/02/07, Dt. 9/9/08 & Dt.1/04/09

Fxed Weter Rate Interest 0.00 OUTSTANDING (+) / CREDIT (-)
Normal Water Rate Interest 0.00 %
Penalty Water Rate Interest 0.00 Rs. 272597.00
CONSUMPTION TREND
Industrial
14000+ 12509
12000 -
2 10000 -
:%' 8000 6602 6970
§ sl 6335 o
g 4000 =
2000 12367
0 . : : . : .
Apr May Jun Jul Aug Sep

* Computerized bill does not require signature

Page 1 Of 2

Operated By : Sunny Magdallawala (Assistant Engineer)

Executive Engineer
SURAT CANAL DIVISION, SURAT
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Details Of Reservation Qty.

Use

134
Reserved Qty. ter Drawn

75 %

% Of Usage

125 %

INDUSTRIAL

165929.00

38992.00

124447.00

23.50

207411.00

Outstanding Bifurcation

Category Of Use Assesment during the month Fierioe Oultﬂsgﬁ?t?ing o les Amount Recovered Outstanding

Industrial 272597.00

Drinking 0.00 51628.00 51628.00 272597.00

Fishing 0.00

Industrial Penalty 0.00

Drinking Penalty 0.00 0.00 0.00 0.00

Fishing Penalty 0.00

Fixed Water Rate Interest 0.00 0 0.00 0.00

Normal Water Rate Interest 0.00 0.00 0.00 0.00

Penalty Water Rate Interest 0.00 0.00 0.00 0.00
Total Outstanding (+) / Credit (-) 272597.00

In Words

Two Lakh Seventy Two Thousand Five Hundreds Ninety Seven Only

Recovery Detall

Recovered Date Paid Amount Payment Mode Bank Name Cheque No. Cheque Date

13/09/2023 51628.00 | CHEQUE HDFC 184524 11/09/2023

Recovery Bifurcation

Recovered Date Normal Penalty Fix Normal Interest Penalty Interest Fix Interest

13/09/2023 51628.00 0.00 0.00 0.00 0.00 0.00
Total 51628.00 0.00 0.00 0.00 0.00 0.00

* Computerized bill does not require signature

Page 2 Of 2

Operated By : Sunny Magdallawala (Assistant Engineer)

Executive Engineer
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Outward No: NO.SCD/PB-2/WATER BILL/oct-23/

2
Susislll‘l%llﬂy

EXECUTIVE ENGINEER

SURAT CANAL DIVISION, SURAT
SURAT

Tel. -

0L A3 Yol ABRAA, W0 (Astl Welot Y5l

CUSTOMER NUMBER

1718 - 30728 - 37 - 138 - 296

Email : eesuratcanal@gmail.com

A |
N/
2

NAVIN FLUORINE INTERNATIONAL LTD

UDHANA, SURAT
Mob.: 9427792172

Email : sundeep.naik@nfil.in,sundeepnaikl@gmail.com

- '
|.:::| Date

'
'
'
'
T

05/11/2023

&

Source of Water
BHESTAN MR. CANAL

PREVIOUS MONTH
OUTSTANDING

Rs. 272597.00

ASSESSMENT OF
+ THE MONTH -

Rs. 315109.00

j Bill No . SIC-2023-10-1279
O Month . October-23

in!

«==| Last Date . 04/01/2024

Bill For Actual Water Supplied For Non Agriculture / Drinking Use

USE OF WATER W. QTY W. RATE ASSESSMENT OF MONTH
Industrial 8057.00 39.11 315109.00
Drinking 0.00 4,73 0.00
Fishing 0.00 0.00 0.00
PENALTY

Industrial 0.00 9.78 0.00
Drinking 0.00 1.18 0.00
Fishing 0.00 0.00 0.00

INTEREST

A. Water is drawn without permission from government, B. Agreement is not
made/ not renewed timely, C. Numerical scientific water meter is not installed/
not working, D. Water drawn is more or less than 25% of reserved quantity

ASSESSMENT OF MONTH

AMOUNT OUTSTANDING (+)
RECOVERED - / CREDIT (-)
Rs. 0.00 Rs. 587706.00
7%"-—-
TS &Y
NOTE :

1. If outstanding amount is not paid before six months from date of
assessment, the supply of water will be stopped.

2. In case of any clarification, you may contact this office.

3. Bills will be sent by post, if bill is not received before 10th,
it should be collected from office.

4. The payment towards this bill shall be paid within 60 days, failing to
which 12 % interest will be charged.

5. Bill Generated As Per Govt. of Guj. NWRWS & k Deptt.Reso. No
WTR/2005/41/P Dt. 3/02/07, Dt. 9/9/08 & Dt.1/04/09

Fxed Weter Rate Interest 0.00 OUTSTANDING (+) / CREDIT (-)
Normal Water Rate Interest 0.00 %
Penalty Water Rate Interest 0.00 Rs. 587706.00
CONSUMPTION TREND
Industrial
14000 12509
12000
;’;‘C“ 10000 | ==
% 8000 . 6602 69.70 . :
§ = 6335 R
2 4000 — y
2000 1236
0 . . . . . .
Apr May Jun Jul Aug Sep Oct

* Computerized bill does not require signature

Page 1 Of 2

Operated By : Sunny Magdallawala (Assistant Engineer)

Executive Engineer
SURAT CANAL DIVISION, SURAT
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Details Of Reservation Qty.

Use

Reserved Qty. mer Drawn

75 %

% Of Usage

125 %

INDUSTRIAL

165929.00

47049.00

124447.00

28.35

207411.00

Outstanding Bifurcation

Category Of Use Assesment during the month Fierioe Oultﬂsgﬁ?t?ing o les Amount Recovered Outstanding

Industrial 315109.00

Drinking 0.00 272597.00 0.00 587706.00

Fishing 0.00

Industrial Penalty 0.00

Drinking Penalty 0.00 0.00 0.00 0.00

Fishing Penalty 0.00

Fixed Water Rate Interest 0.00 0 0.00 0.00

Normal Water Rate Interest 0.00 0.00 0.00 0.00

Penalty Water Rate Interest 0.00 0.00 0.00 0.00
Total Outstanding (+) / Credit (-) 587706.00

In Words

Five Lakh Eighty Seven Thousand Seven Hundreds Six Only

* Computerized bill does not require signature

Page 2 Of 2

Operated By : Sunny Magdallawala (Assistant Engineer)

Executive Engineer
SURAT CANAL DIVISION, SURAT
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Outward No: NO.SCD/PB-2/WATER BILL/Nov-23/

2
Susislll‘l%llﬂy

EXECUTIVE ENGINEER

SURAT CANAL DIVISION, SURAT
SURAT

Tel. -

Email : eesuratcanal@gmail.com

0L A3 Yol ABRAA, W0 (Astl Welot Y5l

CUSTOMER NUMBER
1718 - 30728 - 37 - 138 - 296

A |
N/
2

NAVIN FLUORINE INTERNATIONAL LTD

UDHANA, SURAT
Mob.: 9427792172

Email : sundeep.naik@nfil.in,sundeepnaikl@gmail.com

™ '
|,:::| Date 05/12/2023

SIC-2023-11-1428

'
'
'
'
T

November-23

'
'
'
'
T

Month

T
&

&

Source of Water
BHESTAN MR. CANAL

™ '
s:2| Last Date . 03/02/2024

PREVIOUS MONTH ASSESSMENT OF AMOUNT OUTSTANDING (+)
OUTSTANDING + THE MONTH - RECOVERED — / CREDIT (-)
Rs. 587706.00 Rs. 568268.00 Rs. 291137.00 Rs. 864837.00
Bill For Actual Water Supplied For Non Agriculture / Drinking Use 7/_
USE OF WATER W. QTY W. RATE ASSESSMENT OF MONTH D
I Ié| hl
Industrial 14530.00 39.11 568268.00 8‘]11?‘[ w
Drinking 0.00 4,73 0.00
Fishi . . .
ishing 0.00 0.00 0.00 NOTE -
PRI T 1. If outstanding amount is not paid before six months from date of
Industrial 0.00 9.78 0.00 assessment, the supply of water will be stopped.
. 2. In case of any clarification, you may contact this office.
Drinking 0.00 1.18 0.00
3. Bills will be sent by post, if bill is not received before 10th,
Fishing 0.00 0.00 0.00 it should be collected from office.

INTEREST

Fixed Water Rate Interest

A. Water is drawn without permission from government, B. Agreement is not
made/ not renewed timely, C. Numerical scientific water meter is not installed/

not working, D. Water drawn is more or less than 25% of reserved quantity 5. Bill Generated As Per Govt. of Guj. NWRWS & k Deptt.Reso. No

ASSESSMENT OF MONTH

4. The payment towards this bill shall be paid within 60 days, failing to
which 12 % interest will be charged.

WTR/2005/41/P Dt. 3/02/07, Dt. 9/9/08 & Dt.1/04/09

0.00 % OUTSTANDING (+) / CREDIT ()

Normal Water Rate Interest 0.00
Penalty Water Rate Interest 0.00 Rs. 864837.00
CONSUMPTION TREND
Industrial
16000 — 14530
14000 12509
I 12000 .
X p
= N y
% 8000 6602 6970
S 6000 ] : _— P
@ 6335 "
S 4000 - 7
2000 - 1236°
Apr May Jun Jul Aug Sep Oct Nov
* Computerized bill does not require signature Executive Engineer 1 31
Page 1 Of 2 Operated By : Sunny Magdallawala (Assistant Engineer) SURAT CANAL DIVISION, SURAT



Details Of Reservation Qty.

Use

Reserved Qty. mter Drawn

75 %

% Of Usage

125 %

INDUSTRIAL

165929.00

61579.00

124447.00

37.11

207411.00

Outstanding Bifurcation

Category Of Use Assesment during the month Fierioe Oultﬂsgﬁ?t?ing o les Amount Recovered Outstanding

Industrial 568268.00

Drinking 0.00 587706.00 291137.00 864837.00

Fishing 0.00

Industrial Penalty 0.00

Drinking Penalty 0.00 0.00 0.00 0.00

Fishing Penalty 0.00

Fixed Water Rate Interest 0.00 0 0.00 0.00

Normal Water Rate Interest 0.00 0.00 0.00 0.00

Penalty Water Rate Interest 0.00 0.00 0.00 0.00
Total Outstanding (+) / Credit (-) 864837.00

In Words

Eight Lakh Sixty Four Thousand Eight Hundreds Thirty Seven Only

Recovery Detall

Recovered Date Paid Amount Payment Mode Bank Name Cheque No. Cheque Date

08/11/2023 291137.00 | CHEQUE HDFC 184559 04/11/2023

Recovery Bifurcation

Recovered Date Normal Penalty Fix Normal Interest Penalty Interest Fix Interest

08/11/2023 291137.00 0.00 0.00 0.00 0.00 0.00
Total 291137.00 0.00 0.00 0.00 0.00 0.00

* Computerized bill does not require signature

Page 2 Of 2

Operated By : Sunny Magdallawala (Assistant Engineer)

Executive Engineer
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Annexure F
ssified Document: Inl,ernal _ ; PADMANABH1 43
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G R O U p Respnnsible Care®

Creating value. Sharing value.

GPCB XGN ID: 20995
NFIL/HSE/GPCB/Sep-24/05 Date: 18.09.2024

To,

Regional Officer,

Gujarat Poilution Control Board,

Plot No: 11-12/2,3, GIDC Pandesara,
Surat-394221

Subject : Submission of reply against the remarks given by visiting officer from GPCB
Regional office during visit on 13.09.2024.

Reference: Notice of Entry: 20995 and visit remarks- (Attached as Annexure-1)

Dear Sir,
With reference to above mentioned subject and reference, we would like to submit reply as
below,

Point no. 1: As per the 0.A. 753/2024 dated 05/08/2024, a joint committee has
visited your site, and during the visit, a total 5 Nos. of water samples from ETP
have been collected. Your team has also collected a counter sample of the above-
mentioned sample. Said samples have been sealed in the presence of committee
members and the unit's representatives.

Reply: Agreed

Point no. 2: Submit ETP operation’s OCMS, Flowmeter and Logbook data from April-
2023 to March-24 and up to till date data to this office.

Reply:

-  OCMS data summary (i.e. from July-2023 to Aug-24) is attached herewith as Annexure-
2. (Note: we have replaced TOC meter in the month of July-23 due to some
technical error in old TOC meter)

- Flowmeter data summary (i.e. from April-2023 to August-2024} is attached herewith as
Annexure-3.

- ETP logbook summary is attached herewith as Annexure-4.

G. PC. Board
Fropnoace
RE(\ ",_.".-:._- "" . ;‘_"’.'.(
Sign 27 LUz et

'eaﬂl.f.aj /@%’

—_——

Navin Fluorine International Limited, Surat-Navsari Road, Bhestan, Surat-395 023. Gujarat, India. T: 91 261 6715200
Regd. & Head Office : 602, 6th Floor, Natraj by Rustomjee, 194 M. V. Road & Western Express Highway, Near Kanakia 351 Buiiding, Andheri (E).
Mumbai-400 065. Maharashtra, (ndia. T: +91 22 66509800 E: info@nfil.in W: www.nfilin CIN No. : 124110MH1998PLC115499 134
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ssified Document: Intéroal _ PADMANARBH g,,
N MAFATLAL ¢
GROUP i

Creating value. Sharing value.

Point no. 3: Submit the last 5 year's Form-4, Form-5, and Production, water
consumption, waste water generation, waste water discharge, Fuel consumption,
hazardous waste generation, disposal, and as-of-date stock from April 2023 to
August 2024.

Reply:

- Last 5 year's Form-4 (i.e. from 2019 to 2024) is attached herewith as Annexure-5.

- Last 5 year's Form-5 (i.e. from 2018 to 2023) is attached herewith as Annexure-6.

- Production Data (i.e. From April-2023 to August-2024) is attached herewith as Annexure-
7.

- Water consumption, waste water generation and waste water discharge data (i.e. From
April-2023 to August-2024) is attached herewith as Annexure-8.

- Fuel consumption data (i.e. From April-2023 to August-2024) is attached herewith as
Annexure-9.

- Hazardous waste handling data (i.e. From April-2023 to August-2024) is attached herewith
as Annexure-10.

Point no. 4: Your unit is discharging treated effluent in the SMC drain; submit its
SMC permission and canal water permission letter.

Reply: Unit has obtained permission from SMC (Surat municipal corporation} for discharging
effluent into SMC drain vide letter number- Southzone/take/6893 dated 19.09.2025. Its copy
is attached herewith as Annexure-11. Also, the unit has obtained permission from Narmada
water resources, water supply, and Kalpsar department, Surat Canal Division, to withdraw
water from the canal vide letter number- SCD/PB-2/Navin Fluorine/Kararmamu/Vashi/700
dated 08.03.2021. Its permission copy is attached herewith as Annexure-12.

With Best regards
For Navin Flugrine International Limited,

7V
Subodh Kumar
Sr. Director - HSE

CC: - The Unit head (Surat-Division), Gujarat Pollution Control Board, Paryavaran Bhavan,
Sector 10 A, Gandhinagar-382043

Navin Fluorine International Limited, Surat-Navsari Road, Bhestan, Surat-395 023. Gujarat, India. T: 91 261 6715200
Regd. & Head Office : 602, 6th Floor, Natraj by Rustomjee, 194 M. V. Road & Western Express Highway, Near Kanakia 351 Building, Andheri (E).
Mumbai-400 069. Maharashtra, India, T: +91 22 66509800 E: info@nfilin W: www.nfilin CIN No. : L24110MH1993PLC115499 135



ANNE)1|;45
OCMS Data Summary (TOC meter data)‘ Jul-2 .07-2023) to Sep-zozq_ (13_09'2024)

Total Organic Carbon (ppm)

————

Chemical Oxygen Demand (ppm)

Total Nitrogen (ppm)

Ammonical Nitrogen (ppm)

Month | Average of TOC | Min of TOC | Max of TOC | Average of COD Minof COD | Max of COD | Average of TN | Min of TN Max of TN | Average of AN | Min of AN | Max of AN
Jul-23 26.11 21.39 45.95 52.22 42.78 91.90 4.46 1.00 10.00 2.23 0.50 5.00
Aug-23 26.81 16.99 44.33 53.61 33.98 88.66 5.30 2.48 10.00 2.65 1.24 5.00
5ep-23 26.05 8.79 47.47 52.10 17.58 94.94 6.50 3.54 18.25 3.25 1.97 9,13
Det-23 32,88 9.35 47.34 b5.76 18.70 94.68 11.11 3.24 22.83 5.56 162 11.41
Nov-23 28.87 5.84 47.24 57.74 11.68 94.48 8.13 1.00 26.39 4.06 0.50 13.19
Dec-23 25.52 6.12 45.86 51.03 12.24 91.72 12.56 1.00 34.58 6.28 0.50 17.23
Jan-24 34.81 6.47 47.22 69.62 12.94 94.44 13.79 2.02 26.71 6.90 1.01 13.35
Feb-24 28.53 5.31 47.13 57.07 10.62 94,26 11.04 2.65 41.22 5.52 1.33 20.61
Mar-24 35.45 4.91 46.28 70,91 9.82 92.56 11.56 231 24.64 5.78 1.15 12.32
Apr-24 38,65 7.06 46.57 77.30 14.12 93.14 13.66 2.41 33.88 6.83 1.21 16.94
May-24 37.06 7.10 47.45 74.12 14.20 94.90 10.48 1.00 22.41 5.24 0.50 11.20
Jun-24 37.82 7.84 47.08 75.64 15.68 94.16 10.11 2.50 20.90 5.06 1.25 10.45
Jul-24 39.95 22.50 47.50 79.92 45,00 95.00 8.68 1.00 22.36 4.34 0.50 11.18
Aug-24 34.75 20.97 47.50 69.50 41,94 95.00 9.45 1.00 34,16 4.73 0.50 17.08
Sep-24 37.27 23.50 45,94 74.54 47.00 91.88 17.62 5.00 29.42 8.81 2.50 14.71
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ANNEXURE-3

ETP Logbocok and Fliowmeter Data
[Apiil-2023 to August-2024)

Inorganic [niet

Drganic [nlet

Total Iniet to ETP

Total Outlet from ETE

Month
Initial Reading | Fina! Readong | (KL/Maonth) | Initial Reading | Final Readon (KL/Month) (KL Monih) Initial Reading | Final Readong | (Ki/Month)

Api-23 /9831 310040 11745 472509 J51424 8912 20657 EIEDN 111504 2064 7
May- 213 510046 520406 10346 81424 990451 00/ 19453 111504 130960 19456
Jun-23 AZ0406 329595 ENEE] 990431 995730 8333 17522 130960 145513 17553
iul-23 229395 339443 3848 998730 LDO6330 5095 1 /943 145513 166450 17967
Aug-23 339443 350417 10974 L006830 1015753 8523 198497 1hba R0 1863490 19910
Sap-23 3504 | 2h11d! 10935 1015753 1025332 Q577 2052 1HE20 206852 JH502
Det-23 61342 273949 12607 1025332 1335090 10748 23355 J06EG] 3023 /3338
Now-23 273949 A85861 11917 L336090 1345710 9612 21529 230230 £51705 21475
Dac-23 H85861 R97357 11436 LO4571L0 1054819 EINE] 20605 251705 272285 20580
Jan-24 3897357 903390 12033 10548 L& 1064446 962 7 2 1BB0 472285 293920 21635
Fehp-24 409330 321264 115874 LO64446 1075112 10666 22540 293920 316395 22475
Mar-24 G921264 43431 13453 1075112 LOBE70G 11600 25063 316395 341 296 25001
Apr-i4 G34817 948630 13313 . | 386709 1097362 10622 244735 34 1396 36583 244 36
May- 2+ 348630 262030 13400 1097362 1107238 9526 233206 365832 383170 23338
Jun-24 362030 977531 15531 L107388 1118298 11013 26514 389170 315714 TESE2
Jul-24 377531 9511484 13669 111825858 L 128409 101110 23780 315712 339425 23713
Aug-24 J41198 LUUSBoS 146 /0 1128409 138928 10519 25189 4394 2¢ JE3664 75239
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N NAVIN FLOURINE INERNATIONAL LTD. BHESTAN
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LG SHEET FOR EFFLUENT TREATMENT PLANT |

liv Drganic }

Date : F_\HD‘.[_ \’},L\

First Shifr / ? ﬁ‘jl =
OPERATOR MAME u—]—-‘“tﬂ HI"‘J e
HELPER NAME © ¢4 44 d\“m A ) m&-\ﬁ@.

Chermicel Marme Consumptioa Redai ks

L Polyelectraivie [ 4139) 3 ;

2. Aaiume A0 Mo WS-
= ;’DIVEIE(IIDIyEP { BlaS) el ﬂ’\’"\
4. Hydarawed lirme e 'BQ%Q
Second Shif i & L4 :ﬂ"i.;
OFERATOR NAME 32693} Ad o7 =
weweer Name  Rafi - madhy Se{2s7
Cheirsical Mame Consumpanion Raiiarks

1 Polyeleciralyre ( 4139) Koo ¥ Boo Y7

N LI TN lrﬁ—
3 Palyeiectrolyle { R165) -
4 Hydarated lime A H{ﬁ‘g
Might Shift B i ’ -
OPERATOR NARIE %1_‘3::’ (:qf—d L : é"'q
HELPER RARE .i-’—;“ i_‘:?,“‘ 31'_'1‘_'? ‘

Chemical Naivia Consumprion Remarks

1 Polyelectrolyte { d133) Do F Yoo M
2. Alumse iy o+ ?"ﬂ‘ G
A Polyelactrolvie [ 81485)

4. Hydarated lime o

r Metar Reading

Megmr Mame mitial Reading Final Rading Total
Inorganie nfet 3l 3 ﬂ J g 2& 1 30
28499 |11 28239 1215,
Total Inlet teo
inorganic OJutier b 'f 3 ,_',‘? __:' e j ; 2 .:’ J{ :."O
Orzaine Qutlet 6'_] 1 ﬁ"j !Z‘":] foY 5 A i;
Total Dutlet LY H J—’I O LZao ',I 75
Flectrical consumption FEA3EZ 6. ) ?:?{(‘ ._-:;!]7' ;'h-ru __‘;r‘?\-'c :?'-.E.:'

Checked By iEngineer)

| LOG SHEET FOR EFFLUEMT TREATMENT PLANT [ in Organic )
Date .= 1|23\ 29
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NFIL/HSE/GPCB/2020/FORM 4/03 18.04.2019

GPCB ID: 20995
To,
The Environmental Engineer,
Gujarat Pollution Control Board,
Paryavaran Bhavan,
Sector 10-A,
Gandhinagar -382010

Sub: Submission of Form - 4 for the year 2019-20.

Dear Sir,

With reference to the subjected matter, please find enclosed herewith the dully filled & signed
copy of Form - 4 for filling annual returns under the Hazardous and Other Waste (Management &
Transboundary Movement) Rules, 2016 for the year 2019-20. This is for your information & record
please.

Hope, it is in line with the requirement.
Thanking You,

Yours Sincerely,
For Navin Fluorine International Limited,

Lo

Subodh Kumar
DGM-HSE

Enclosure:
1. Dully filled & signed copy of Form-4,
2. Annexure-1
Copy to:
The Regional Officer,
Gujarat Pollution Control Board,
338, Belgium Square, Typical First Floor,
Silver Plaza Complex, Ring Road,
Opp. Linear Bus Stand, Surat — 395002.

Navin Fluorine International Limited, Surat-Navsari Road, Bhestan, Surat 395 023, Gujarat, India. T: 21 261 6715200
Regd. & Head Office: 2nd Floor, Sunteck Centre, 37/40, Subhash Road, Vile Parle East, Mumbai 400 057, India
T, 9122 6650 9999 F: 9122 6650 9800 E: info@nfilin W: www.nfilin CIN NO.: L24110MHI998PLC115499 141
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FORM 4

1 Name and Address of Facility:

2 Authorisation No. and Date of issue:

3 Name of the authorized person and full address with
telephone, fax number and e-mail:

4 Production during the year (product wise), wherever
applicable:

1 Total quantity of waste generated category wise:

[See rules 6(5), 13(8), 16(6) and 20 (2)]
FORM FOR FILING ANNUAL RETURNS

[To be submitted to State Pollution Control Board by 30th day of June of every year for the
preceding period April to March]

Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan,
Surat —395023.

AWH-92317, Date of issue: 12/04/2018
Valid up to 01/01/2025

Mr. Subodh Kumar

Navin Fluorine International Ltd.

Surat — Navsari Road, Bhestan, Surat.
0261, 6715350, subodh.kumar@nfil.in

Refer enclosed Annexure- 1

Part A. To be filied by hazardous waste generators

Hazardous Waste ‘(:::ef:rr\ég;' Generation in MT
ETP Sludge 34.3 1920
Distillation Residue 20.3 19.80
Sulphur Sludge 20.4 30.00
Used Oil 51 11.97
Incineration Ash 37.2 2.72
Process Sludge 20.4 624
Cotton Waste 33.2 1.20
Plastic Bags 22.2 0.00
Discarded Containers {Nos.) 33.1 69692 Nos.
Spent Catalyst 17.2 5.05

2 Quantity dispatched:

(i) To disposal facility

Hazardous Waste ‘(::;e::rr\é(l:ﬂ:). Qunatity in MT
ETP Sludge 34.3 1925.03
Sulphur Sludge 20.4 0.00
Ash From Incinerator 37.2 o M
Process Sludge 20.4

(ii) To recycler or co-processors or pre-processor
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Hazardous Waste f:;e::z:;' Qunatity in MT
Used Qil 5. 11.61
Discarded Containers 321 7148 Nos.
Spent Catalyst 17.2 5.052
(i) others P e--
3 Quantity utilised in-house, if any -
4 Quantity in storage at the end of the year -
Hazardous Waste ((::E:;r:g;' Storage Qty. in MT
ETP Sludge 34.3 162.01
Distillation Residue 20.3 0.00
Sulphur Sludge 20.4 30.00
Used Qil 5.1 0.36
Ash From Incinerator 37.2 0.00
Process Sludge 20.4 44.98
Cotton Waste 33.2 0.00
Plastic Bags 22.2 0.00
Discarded Containers 33.1 587 Nos.
Spent Catalyst 17.2 0.00

1 Total quantity received -

2 Quantity in stock at the beginning of the year -

3 Quantity treated —

4 Quantity disposed in landfills as such and after treatment —

5 Quantity incinerated (if applicable) - 21.00

6 Quantity processed other than specified above -
7 Quantity in storage at the end of the year -

-

1 Quantity of waste received during the year -
(i) domestic sources
(ii) imported (if applicable)
2 Quantity in stock at the beginning of the year -
3 Quantity recycled or co-processed or used —
4 Quantity of products dispatched (wherever applicable)-
5 Quantity of waste generated -
6 Quantity of waste disposed -
7 Quantity re-exported (wherever applicable)-
8 Quantity in storage at the end of the year -

Date: 18.04.2019
Place: Surat

Part C. To be filled by recyclers or co-processors
—

Signature ofthé O

Part B. To be filled by Treatment, storage and disposal facility operators

NA

MT

.

or other users

Z
i
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Annexure - 1

Sr. No. Product Name Quantity in MT

ORGANIC PRODUCT

: Fluoro Toluenes 65.48

2 Fluoro Benzaldehydes 2157

3 Bromo Fluoro Benzenes 272.36

4 Fluoro Anilines 59.95

5 Benzo Tri Fluorides and Derivatives 1075.24

6 Fluoro NitroBenzene 10.20

7 Fluoro Phenols / Anisols 226.27

8 Fluoro Benzayl Amines / Benzamides / Benzonitriles 59.57

9 Tri Fluoro Ethanol / 2,3,5,6-Tetra Fiuoro Benzyl Alcohol .00

10 Fluoro Acetates 0.01

11 3-Trifluoromethyl Cinnamic Acid 10.75
IN-ORGANIC PRODUCT

1 Sulphuric acid / Oleum / Spent Sulphuric Acid 4809.58

2 Hydrofluoric acid §238.93

3 Metal Fluorides/Metal chlorides/Metal Bromide 5778.79

4 Mafron (Refrigerant Gases) 8805.45

5 Misc. Fluorides 3779.22
BYPRODUCT

1 Maximum of HCI Base Product 34478.285

2 |CALCIUM SULPHATE (GYPSUM) 36827.820

GRAND TOTAL 105526.469
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=¥ou are here Home>> Track Consignment
Track Consignment
* Indicates a required field.
* Consignment Number
EG548318406IN
Booked At Booked On Destination Pincode  Tariff Article Type
Bhestan SO 29/05/2020 10:59:38 382010 41.30  Inland Speed Post
Event Details For : EG548318406IN
Current Status : Item Received
Date Time Office
02/06/2020 09:22:28 Gandhinagar Gujarat HO
01/06/2020 13:50:38 Ahmedabad NSH
01/06/2020 12:20:05 Ahmedabad NSH
01/06/2020 11:03:08 Ahmedabad NSH
30/05/2020 22.47:39 Surat NSH
30/05/2020 18:12:03 Surat NSH
30/05/2020 12:15:33 Bhestan SO
30/05/2020 12:14:47 Bhestan SO
29/05/2020 10:58:38 Bhestan 50
Home
About Us
Forms
Opportunities
Holidays:
Feedback

hitps:/www.indiapost.gov.in/_layouts/15/dop.portal.tracking/trackconsignment.aspx

Quick help

[t |

Delivery Location

Gandhinagar Gujarat HO

Event

Item Received
Item Dispatched
Iltem Bagged
Item Received
ltem Bagged
Iltem Received
item Dispatched
ltem Bagged

Item Booked

112
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NFIL/HSE/GPCB/2021/FORM 4/18 Date: 26/04/2021
GPCB ID: 20995

To,

The Member Secretary,

Gujarat Pollution Control Board.
Paryavaran Bhavan, Sector 10 A,
Gandhinagar-382010.

Subject: Submission of Form - 4 for the year 2020-21.

Dear Sir,

With reference to the subjected matter, please find enclosed herewith the dully filled & signed copy of
Form-4 for filling annual returns under the Hazardous and Other Waste (Management & Transboundary
Movement) Rules, 2016 for the year 2020-21. This is for your information & record please.

Hope, it is in line with the requirement.
Thanking You,

Yours Sincerely,
For Navin Fluorine International Limited,

Subodh Kumar
DGM-HS,

M

Enclosure:
1. Dully filled & signed copy of Form-4,
2. Annexure-1

\'/E(py to:

The Regional Officer, Surat

Gujarat Pollution Control Board,

338, Belgium Square, Typical First Floor,
Silver Plaza Complex, Ring Road,

Opp. Linear Bus Stand, Surat — 395002.

Navin Fluorine International Limited, Surat-Navsar Koad. Bhestan Surab 445 024, Gugarat, India. [ 41 261 6/15200

H-Hu. O Ty OITILE. 000 1, L ies, b e .rl-'.u 3, TLANIERT 1 M), wile P e Eoo bt AP ndlo

1, Fuendoed

1Y) 22 bbbl 9999 Yl 22 GLGU JBUU L INTSEUDTNLIN. YW WWWIRTILIN. GIHN NGO, L2STIOMRISUSPLCDA0S 147
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FORM 4
[See rules 6(5), 13(8), 16(6) and 20 (2)]

FORM FOR FILING ANNUAL RETURNS

[To be submitted to State Pollution Control Board by 30th day of June of every year for the
preceding period April to March]

1 Name and Address of Facility: Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan,
Surat — 395023.

2 Authorisation No. and Date of issue: AWH-108178, Date of issue: 26/05/2020
valid up to 01/01/2025

3 Name of the authorized person and full address with Mr. Subodh Kumar
telephone, fax number and e-mail: Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan, Surat.
0261, 6715350, subodh.kumar@nfil.in

4 Production during the year (product wise), wherever Refer enclosed Annexure- 1
applicable:

Part A. To be filled by hazardous waste generators
1 Total quantity of waste generated category wise:

Hazardous Waste Category No. Generation in MT
(As per CCA)

ETP Sludge 343 1935
Distillation Residue 20.3 20.00
Sulphur Sludge 20.4 11.78

Used Oil 51 16.17
Incineration Ash 372 0.56
Process Sludge 20.4 624
Cotton Waste 33.2 3.00
Plastic Bags 222 0.00
Discarded Containers (Nos.) 33.1 9622 Nos.
Spent Catalyst 172 8.11

2 Quantity dispatched:
(i) To disposal facility

Hazardous Waste {(::Ze:::\écN:}' Qunatity in MT
ETP Sludge - 34.3 1893.35
Sulphur Sludge 20.4 41.78
Ash From Incinerator 37.2 0.56
Process Sludge 20.4 578.70
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(i) To recycler or co-processors or pre-processor

Category No. ao-—
Hazardous Waste Qunatity in MT
¥ (As per CCA) ¥
Used Oil 5.1 Y1.53
Discarded Containers 33.1 9054
Spent Catalyst 17.2 8.11
(iii) others L ---

3 Quantity utilised in-house, if any -

4 Quantity in storage at the end of the year -

Category No.

Hazardous Waste (As per CCA) Storage Qty. in MT
ETP Sludge 34.3 203.67
Distillation Residue 20.3 0.00
Sulphur Sludge 204 0.00
Used Oil 5.1 5.00
Ash From Incinerator 372 0.00
Process Sludge 204 90.28
Cotton Waste 332 0.00
Plastic Bags 22.2 0.00
Discarded Containers 331 1155
Spent Catalyst 172 0.00

Part B. To be filled by Treatment, storage andldisposal facility operators

1 Total quantity received -
2 Quantity in stock at the beginning of the year -
3 Quantity treated —

4 Quantity disposed in landfills as such and after treatment —

5 Quantity incinerated (if applicable) -

6 Quantity processed other than specified above -

7 Quantity in storage at the end of the year -

23.00

i

NA

MT

Part C. To be filled by recyclers or co-processors or other users
=

1 Quantity of waste received during the year —
(i) domestic sources
(i) imported (if applicable)
2 Quantity in stock at the beginning of the year -
3 Quantity recycled or co-processed or used —

4 Quantity of products dispatched (wherever applicable)- .

5 Quantity of waste generated -

6 Quantity of waste disposed -

7 Quantity re-exported (wherever applicable)-
8 Quantity in storage at the end of the year -

Date: 22.04.2021
Place: Surat

Signature of the Occupier

Nos.

Nos.

149
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Annexure - 1
Sr. No. Product Name Quantity in MT
ORGANIC PRODUCT
1 Fluoro Toluenes 20.17
2 Fluoro Benzaldehydes 40.08
3 Bromo Fluoro Benzenes 401.85
4 Fluoro Anilines 0.51
5 Benzo Tri Fluorides and Derivatives 1127.85
) Fluoro NitroBenzene 3.15
7 Fluoro Phenols / Anisols 266.43
8 Fluoro Benzayl Amines / Benzamides / Benzonitriles 134.09
9 Tri Fluoro Ethanol / 2,3,5,6-Tetra Fluoro Benzyl Alcohol 0.52
10 [Fluoro Acetates 0.03
18 3-Trifluoromethyl Cinnamic Acid 12.42
12 |5 Difluoro Methoxy 2 Mercapto 1 H Benzimidazole 2.73
IN-ORGANIC PRODUCT
l Sulphuric acid / Oleum / Spent Sulphuric Acid 9723.69
2 Hydrofluoric acid 7844.45
3 Metal Fluorides/Metal chlorides/Metal Bromide 5774.61
4 Mafron (Refrigerant Gases) 7804.83
5 Misc. Fluorides 5165.51
BYPRODUCT
1 Maximum of HCI Base Product 27977.08
2 CALCIUM SULPHATE (GYPSUM) 32042.73
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Shree Maruti Courier
Service Pvt. Ltd.

B/904, Commerce House-5,

Nr. Vodafone Office,

Corporate Road, Makarba, Ahmedabad
Gujarat, India.380051

Delivery Date

Apr 27, 2021

Document No

21012200151276

From Center

SURAT-UDHNA

To Center

GANDHINAGAR(GUJ)

Reason

Receiver Name

PARYAVARAN BHAVAN

Receiver Phone

Status

DELIVERED

1/2
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TR g
2110797100589 Page: 2
Delivery Voucher

Date : 27/04/2021 10:29 am
Area : BOARD NIGAM
Delivery Boy : JIGNESH 932768441...

w e T
3

# Center Doc. No. Party Name Signature
13 KADODRA 21012100022691 GUJARAT AGRO INDUSTRIES C oty =
STD - DOX CILITATETTAE R sl S48 2yiey Dofa s ) |
Remarks: DOC 'l
14 NADIAD 21002200166181 GUJARAT POLLUTION CONTROL =
STD - DOX LT TR M M Polluti !m Cc:mrol Boare
Remarks: DOX e
15 SURAT-UDHNA 21012200151276 PARYAVARAN BHAVAN
STD - DOX LTI
Remarks: DOX
16 KANDLA-SEZ 21024200008074 THE ENVIRONMENT ENGINEER fz:u:"r-é';;-; R
seids ¢ Oltilen Can x
S - DoX R tFsitition “antrol Boare
Remarks: DOX Hoad Ofi e |
. Soctor Ny - '
17 AHMEDABAD-BHUL 21001200011518 NITESH JANI : Frms |
STD - NONDOX URRCARNOEEROTAT TR M |
Remarks: BOOK s .
18 TARAPUR 21002200231139 THE GENERAL MANAGER PROJE / :
STD - DOX AL R
Remarks: DOX &
- R = e |
19 AHMEDABAD-MITH 21086100056870 THE SUPERINTENDENT: ENGINE' 1
STD - DOX TR TR b o 2, &8 4
Remarks: DOC - __gnr;éhmﬂﬂa"
20 RAJKOT-KALAWAD 21022300033210 TECHNOLOGY s]aj‘?{%' W Y oy
STD - DOX ORREFORMRRE YN O Nl ;
Remarks: DOX e W
21 RAJKOT-KALAWAD 21022300033348 TECHNOLOGY SHIKSHAN NIYAM ML,
S0 -DOX O e ARG NE TE
Remarks: DOX s s T
. _ré My WG --l-a
22 MAHEMDABAD 21002200013249 SSIP CELL/GUJRAT KNOWLEGD il
STD - DOX FRAE T ack 4l 638
Remarks: DOX e P .
23 SURAT-BELGIUM 21012100058511 GUJARAT BIN ANAMAT SHEKSH D(L/
ST -DOX A
Remarks: APBLICATI.. |
24 AHMEDABAD-MITH C,C/{/

STD - DOX
Remarks: DOC

21086100053814 THE ASSSI/ DEPUTY COMM O g

LR TR TR j py

This is a computer generated delivery runsheet

27/04/2021 10:29:51 Page No 2

2/2
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NFIL/HSE/GPCB/2022/FORM 4/19 Date: 23.05.2022

GPCB ID: 20995

To,

The Member Secretary,

Gujarat Pollution Control Board.
Paryavaran Bhavan, Sector 10 A,
Gandhinagar-382010.

Subject: Submission of Form - 4 for the year 2021-22.
Dear Sir,
With reference to the subjected matter, please find enclosed herewith the dully filled & signed copy of

Form-4 for filling annual returns under the Hazardous and Other Waste (Management & Transboundary
Movement) Rules, 2016 for the year 2021-22. This is for your information & record please.

Hope, it is in line with the requirement.
Thanking You,

Yours Sincerely,
For Navin Fluorine International Limited,

Subodh Kumar
General Manager-HSE

Enclosure:
1. Dully filled & signed copy of Form-4,

\}tf;‘)y to:
The Regional Officer, Surat

Gujarat Pollution Control Board, G.PC. B 1
338, Belgium Square, Typical First Floor, s IRAT ard

Silver Plaza Complex, Ring Road, RECHY O COPY
Opp. Linear Bus Stand, Surat - 395002. Sign(Z2tote P

Date C?Zﬁﬂ?é,. s,

Navin Fluorine International Limited, Surat Navsari Road, Bhestan, Surat-395 023. Gujarat, India. T: 91 261 6715200
Regd. & Head Office : 602, 6th Floor, Natraj by Rustomjee, 194 M. V. Road & Western Express Highway, Near Kanakia 351 Building, Andheri (E).
Mumbai-400 069. Maharashtra, India, T:+81 22 66500800 E: info@nfilin Wowwwonfilin CIN No. ¢ LZ4TTOMHT998PLLT 15499 1 53
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FORM 4
[See rules 6(5), 13(8), 16(6) and 20 (2)]

FORM FOR FILING ANNUAL RETURNS

[To be submitted to State Pollution Control Board by 30th day of June of every year for the
preceding period April to March]

1 Name and Address of Facility: Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan,
Surat - 395023,

2 Authorisation No. and Date of issue: AWH-108178, Date of issue: 26/05/2020
Valid up to 01/01/2025

3 Name of the authorized person and full address with Mr. Subodh Kumar
telephone, fax number and e-mail: Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan, Surat.
0261, 6715350, subodh.kumar@nfil.in

4 Production during the year (product wise), wherever Refer enclosed Annexure- 1
applicable:

Part A. To be filled by hazardous waste generators
1 Total quantity of waste generated category wise:

Hazardous Waste Caenory o Generation in MT
(As per CCA)
ETP Sludge 34.3 1936
Distillation Residue 20.3 20.00
Sulphur Sludge 20.4 46.76
Used Oil 52 8.11
Incineration Ash 37.2 0.97
Process Sludge 20.4 624
Cotton Waste 33.2 2.00
Plastic Bags 22.2 0.00
Discarded Containers (Nos.) 33.1 10908 Nos.
Spent Catalyst 17.2 3.91

2 Quantity dispatched:
(i) To disposal facility

Category No.

unatity in MT
(As per CCA) a 1

Hazardous Waste

ETP Sludge 34.3 1935.62
Sulphur Sludge 20.4 46.76
Ash From Incinerator 37.2

Process Sludge 20.4

(ii) To recycler or co-processors or pre-processor
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Hazardous Waste ((:::e::rné:;' Qunatity in MT
Used Oil 5.4 12.19
Discarded Containers 33.1 11829 Nos.
Spent Catalyst 17.2 3.91

(iii) others sl
3 Quantity utilised in-house, if any -

4 Quantity in storage at the end of the year —

Hazardous Waste ((::eg::‘é;r)' Storage Qty. in MT

ETP Sludge 34.3 204.05
Distillation Residue 20.3 0.00
Sulphur Sludge 20.4 0.00

Used Qil 5.1 0.91

Ash From Incinerator 37.2 0.00
Process Sludge 20.4 91.33
Cotton Waste 33.2 0.00

Plastic Bags 22.2 0.00
Discarded Containers 33.1 234 Nos.
Spent Catalyst 17.2 0.00

Part B. To be filled by Treatment, storage and disposal facility operators
1 Total quantity received - =
2 Quantity in stock at the beginning of the year - NA
3 Quantity treated —
4 Quantity disposed in landfills as such and after treatment —

5 Quantity incinerated (if applicable) - 22.00 MT
6 Quantity processed other than specified above - }
7 Quantity in storage at the end of the year -
Part C. To be filled by recyclers or co-processors or other users

1 Quantity of waste received during the year — e

(i) domestic sources

(i) imported (if applicable)
2 Quantity in stock at the beginning of the year -
3 Quantity recycled or co-processed or used — S NA
4 Quantity of products dispatched (wherever applicable)-
5 Quantity of waste generated -
6 Quantity of waste disposed -

7 Quantity re-exported (wherever applicable)-
8 Quantity in storage at the end of the year -

Date: qo 0520

Place: Surat Signature of the Occupier
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Annexure - 1

Sr. No. Product Name Quantity in MT
ORGANIC PRODUCT
1 Fluoro Toluenes 2.04
2 Fluoro Benzaldehydes 25.79
3 Bromo Fluoro Benzenes 166.48
4 Fluoro Anilines 9.22
5 Benzo Tri Fluorides and Derivatives 1487.90
6 Fluoro NitroBenzene 1.75
7 Fluoro Phenols / Anisols 314.78
8 Fluoro Benzayl Amines / Benzamides / Benzonitriles . 95.98
9 Tri Fluoro Ethanol / 2,3,5,6-Tetra Fluoro Benzyl Alcohol 0.02
10  [Fluoro Acetates 0.22
11 |3-Trifluoromethyl Cinnamic Acid 12.30
12 |5 Difluoro Methoxy 2 Mercapfo 1 H Benzimidazole 5.85
IN-ORGANIC PRODUCT
1 Sulphuric acid / Oleum / Spent Sulphuric Acid 14413.?5
2 Hydrofluoric acid 8989.30
3 Metal Fluorides/Metal chlorides/Metal Bromide 5194.12
4 Mafron (Refrigerant Gases) 7815.93
5 Misc. Fluorides 5878.24
BYPRODUCT
1 Maximum ot HCI Base Product 31089.21
2 CALCIUM SULPHATE (GYPSUM) 35917.65
GRAND TOTAL 111420.74
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Home | aboutUs | Network | Booking | JoinUs | ContactUs ) @L ain

| BOOKING INFORMATION |

DOCUMENT NQ BOOKING DATE BDOKING CENTER TO CENTER BOOKING TYPE DELIVERY DATE STATLS
22012200070937 Jun 81,2023 SURATUDRNS @ GANDHNAGARIGUL @ D00 - STANDARD Jun 022022 DELIVERED
TRAVELING INFORMATION | —
DATE INSCAN / OUTSCAN TRAVELING
01-06-2022 Wednesday
CUTSCAN QUTSCAN FROM SURATUDHMA TO GANDHINAGAR{GU
INSC &N NSCAN BY SURAT-BELGIIM HUB
QUTSCAN GUTSCAN FROM SURAT-BELGIUM HUB TC AHMEDABAD AIRPORT HUDB
02-06-2022 Thursday
IMSCAN NSCANBY AHMEDABAD ASLALL MOTHER HUB
INSGAN INSCAN B GANOHINAGAR{GU)
| DELIVERY INFORMATION |}
DELIVERY DATE DOCUMENT NO FROM GENTER TO CENTER REASON STATUS PO
Jun 82 3022 22012200079937 SURATUDHNA © el . DELIVERED

157



PADMANABHIO? 0o/
MAFATLAL
> GROUP

Creating value. Sharing value.

NFIL/HSE/GPCB/2023/FORM-4/08

GPCB ID: 20995

To,

The Member Secretary,

Gujarat Pollution Contro! Board.
Paryavaran Bhavan, Sector 10 A,
Gandhinagar-382010.

Subject: Submission of Form - 4 for the year 2022-2023.

Dear Sir,

]
€
‘0

Responsible Care®

Date: 06.05.2023

With reference to the subject matter, please find enclosed herewith a duly filled and
signed copy of Form 4 for filling out annual returns under the Hazardous and Other
Waste (Management and Transboundary Movement) Rules, 2016 for the years 2022-

2023. This is for your information and records, please.

1 hope it is in line with the requirement.
Thanking You,

Yours Sincerely,

For I\y;,ﬂuorine International Limited,
=

Subodh Kumar
Director- HSE

G.P.C.

REC : . |
Sign ___2:}_\__{5‘1\7;_6/‘ iy

el

oY

Date_t | og 1023

Enclosure:
1. Duly filled & signed copy of Form-4,

Copy to:
Gujarat Pollution Control Board, Regional Office- Surat
Plot No:11-12/2,3, GIDC-Pandesara, Surat-394221

Navin Fluorine International Limited, Surat-Navsari Road, Bhestan, Surat-395 023. Gujarat, India. T: 31 261 6715200
Regd. & Head Office : 602, 6th Floor, Natraj by Rustomjee, 194 M. V. Road & Western Express Highway, Near Kanakia 351 Building, Andheri {E).
Mumbai-400 069. Maharashtra, India. T: +91 22 66509800 E: info@nfilin W www.nfilin CIN No.: L24110MH1998PLC11549% 158
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FORM 4

[See rules 6(5), 13(8), 16(6) and 20 (2)]

FORM FOR FILING ANNUAL RETURNS

[To be submitted to State Pollution Control Board by 30th day of June of every year for the
preceding period Aprii to March)

1 Name and Address of Facility:

2 Authorisation No. and Date of issue:

3 Name of the authorized person and full address with
telephone, fax number and e-mail:

4 Production during the year (product wise), wherever
applicable:

Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan,
Surat - 395023,

AWH-118538, Date of issue: 05/05/2022
Valid up to 01/01/2025.

Mr. Subodh Kumar

Navin Fluorine International Ltd.

Surat — Navsari Road, Bhestan, Surat,
0261, 6715350, subodh.kumar@nfil.in

Refer enclosed Annexure- 1

Part A. To be filled by hazardous waste generators

1 Total quantity of waste generated category wise:

Hazardous Waste ‘(:::e:::zg;' Generation in MT
ETP Sludge 34.3 1937
Distillation Residue 20.3 20.00
Sulphur Sludge 20.4 33.32
Used Qil 5.1 11.08
Incineration Ash 37.2 0.62
Process Sludge 20.4 285
Cotton Waste 33.2 3.80
Plastic Bags 22.2 2.24
Discarded Containers (Nos.) 33.1 12078 Nos.
Spent Catalyst 17.2 2.53
Spent HC| 29.6 21416.64
Insulation waste B2030 0.00

2 Quantity dispatched:

{i) To dispasal facility

Hazardous Waste ‘(:::e:::\é;; Qunatity in MT
ETP Sludge 34.3 1932.22
Sulphur Sludge 20.4 33.82
Ash From Incinerator 37.2 0.62
Process Sludge 204 246.81
Insulation waste B2030 0.00 T

/ ,"’
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(ii) To recycler or co-processors or pre-processor

Hazardous Waste ‘::tse::rnégg Qunatity in MT

Used Oil 5.1 10.35
Discarded Containers 331 11859
Plastic Bags 22.2 2.24
Spent Catalyst 17.2 2.53
Spent HCl 29.6 9002.2
{iii) others -

3 Quantity utilised in-house, if any - -——

4 Quantity in storage at the end of the year —

Hazardous Waste f::elf:gg:)' Storage Qty. in MT

ETP Sludge 34.3 208.83
Distillation Residue 20.3 0.00
Sulphur Sludge 20.4 0.00
Used Qil 5.1 1.65
Incineration Ash 37.2 0.00
Process Sludge 20.4 129.52
Cotton Waste 33.2 0.00
Plastic Bags 22.2 0.00
Discarded Containers {Nos.) 331 453 Nos.
Spent Catalyst 17.2 0.00
Spent HC) 29.6 133.70
Insulation waste B2030 0.00

Part B. To be filled by Treatment, storage and disposal facility operators

1 Total quantity received -
2 Quantity in stock at the beginning of the year -
3 Quantity treated ~

NA

4 Quantity disposed in landfills as such and after treatment —

5 Quantity incinerated (if applicable} -

6 Quantity processed other than specified above -
7 Quantity in storage at the end of the year -

MT

23.80

Part C. To be filled by recyclers or co-processg_ri or other users

1 Quantity of waste received during the year -
(i) domestic sources
(i} imported (if applicable}
2 Quantity in stock at the beginning of the year -
3 Quantity recycled or co-processed or used —

4 Quantity of products dispatched (wherever applicable)-

S Quantity of waste generated -

6 Quantity of waste disposed -

7 Quantity re-exported (wherever applicable)-
8 Quantity in storage at the end of the year -

Date:
Place:

NA

o

Signature of the Occupier
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Annexure -1

Sr. No. Product Name Quantity in MT
ORGANIC PRODUCT

1 fluoro toluenes / fluoro benzene / difluoro benzenes 1.809

2 Fluoro Benzaldehydes 7.153

3 Bromo Fluoro Benzenes 307.666

4 Fluoro Anilines 0.151

5 Benzo Tri Fluorides and Derivatives 1406.242

6 Fluoro NitroBenzene 0.467

7 Fluoro Phenols / Anisols 314.309

8 Fluoro Benzayl Amines / Benzamides / Benzonitriles 101.452

g Tri Fluoro Ethanol / 2,3,5,6-Tetra Fluoro Benzyl Alcohol 0.045

10  |Fluoro Acetates 0.169

11  |3-Trifluoromethyl Cinnamic Acid 16.962

12 |5 Difluoro Methoxy 2 Mercapto 1 H Benzimidazole 9.006
IN-ORGANIC PRODUCT

1 Sulphuric acid / Oleum / Spent Sulphuric Acid 17325.330

2 Hydrofluoric acid 10016.064

3 |Metal Fluorides/Metal chlorides/Metal Bromide 4095.458

4 Mafron {Refrigerant Gases) 8369.270

5 Misc. Fluorides 4804.629
BYPRODUCT ‘ 4

1 Maximum of HCI Base Product 12496.561 { _:j

2 CALCIUM SULPHATE {GYPSUM) 32134450 \/&

GRAND TOTAL

91407.194
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NFIL/HSE/GPCB/2024/FORM-4/21 Date: 11.06.2024

GPCB ID: 20995

To,

The Member Secretary,

Gujarat Pollution Control Board.
Paryavaran Bhavan, Sector 10 A,
Gandhinagar-382010.

Subject: Submission of Form - 4 for the year 2023-2024.

Dear Sir,

With reference to the subject matter, please find enclosed herewith a duly filled and
signed copy of Form 4 for filling out annual returns under the Hazardous and Other
Waste (Management and Transboundary Movement) Rules, 2016 for the years 2023~
2024. This is for your information and records, please.

I hope it is in line with the requirement.

Thanking You,

Yours Sincerely,
For Navin Fluorine International Limited,

%

Subodh Kumar

Sr. Director- HSE G.P.C.Bo ard

oo DPY
Enclosure: Siy 9_— “"_:
1. Duly filled & signed copy of Form-4. Date lLIOS-=—"—2—=
Copy to:

Gujarat Pollution Control Board, Regional Office- Surat
Plot No:11-12/2,3, GIDC-Pandesara, Surat-394221

Navin Fluorine International Limited, Surat-Navsari Road, Bhestan, Surat-395 023. Gujarat, India. T: 91 261 6715200
Regd. & Head Office ; 602, 6th Flaor, Natraj by Rustomjee, 194 M. V. Road & Western Express Highway, Near Kanakia 351 Building, Andheri{E).
Mumbai-400 069, Maharashtra, India, T; +91 22 66509800 E: info@nfilin W: www.nfilin CIN No.: L24110MH1998PLC115499
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FORM 4

[See rules 6(5), 13{8}, 16(6) and 20 (2)]
FORM FOR FILING ANNUAL RETURNS

[To be submitted to State Pollution Control Board by 30th day of June of every year for the
preceding period April to March]

1 Name and Address of Facility:

2 Authorisation No. and Date of issue:

3 Name of the authorized person and full address with
telephone, fax number and e-mail;

4 Production during the year (product wise), wherever
applicable:

Navin Fluorine International Ltd.
Surat — Navsari Road, Bhestan,
Surat ~ 395023.

CCA amendment no-AWH-131288, Date of
issue: 19/01/2024, Valid up to 01/01/2025.

Mr. Subodh Kumar

Navin Fluorine International Ltd.

Surat - Navsari Road, Bhestan, Surat,
0261, 6715350, subodh.kumar@nfil.in

Refer enclosed Annexure- 1

Part A. To be filled by hazardous waste generators

1 Total quantity of waste generated category wise:

Hazardous Waste ((::;e:::\ég:}' Generation in MT

ETP Sludge 35.3 1920.00
Process Sludge 20.4 133.00
Sulphur Sludge 204 26.55
Distillation residue 20.3 19.80
Used Qil 5.1 7.98
Discarded containers 33.1 11573 Nos.
Spent Catalyst 17.2 8.07
Incineration Ash 37.2 2.80
Plastic Bags 22.2 1.92
Cotton waste/Incinerable waste 33.2 9.50
Insulation waste 11-82030 3.08
Containment/spill ups ¢leaning waste - 0.00
Brick refractory - 0.00
Used PPEs - 0.00
Date expired/off-specification material 28.4 0.00
Qil filter waste 5.1 0.00
Waste from surface preparation for painting 21.1 0.00
Spent Carbon 283 0.00
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2 Quantity dispatched:
(i) To disposal facility

Category No.

Hazardous Waste (As per CCA) Qunatity in MT
ETP Sludge 35.3 1930.82
Process Sludge 20.4 180.72
Sulphur Sludge 204 26.55
Incineration Ash 37.2 2.80
Insulation waste [1-82030 3.08
Containment/spill ups cleaning waste - -
Brick refractory - -
Used PPEs -
Waste from surface preparation for painting 21.1 -
Spent Carbon 28.3 -
(ii) To recycler or co-praocessors or pre-processor

Hazardous Waste f:ie:::z:; Qunatity in MT
Used Qil 5.1 9.62
Discarded Containers 331 11976 Nas.
Spent Catalyst 17.2 8.07
Plastic Bags 22,2 1.92
{iii) others P

3 Quantity utilised in-house, if any -
4 Quantity in storage at the end of the year -

Hazardous Waste ‘(:::e:::‘ég;' Storage Qty. in MT
ETP Sludge 35.3 198.00
Process Sludge 20.4 131.80
Sulphur Sludge 20.4 0.00
Distillation residue 20.3 0.00
Used Oil 5.1 0.00
Discarded containers 33.1 50 Nos,
Spent Catalyst 7.2 0.00
Incineration Ash 37.2 0.00
Plastic Bags 22.2 0.00
Cotton waste/Incinerable waste 33.2 0.00
Insulation waste -B2030 0.00
Containment/spill ups cleaning waste - 0.00
Brick refractory 0.00
Used PPEs - 0.00
Date expired/off-specification material 28.4 0.00
Qil filter waste 5.1 0.00
Waste from surface preparation for painting 21.1 0.00
Spent Carbon 28.3 0.00
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Part B. To be filled by Treatment, storage and disposal facility operators
. . Ty
1 Total quantity received -
2 Quantity in stock at the beginning of the year - L_ NA
3 Quantity treated — l
4 Quantity disposed in landfills as such and after treatment ~ _J

5 Quantity incinerated (if applicable) - 29.30
6 Quantity processed other than specified above - }
7 Quantity in storage at the end of the year -

Part C. To be filled by recyclers or co-processors or other users

1 Quantity of waste received during the year -

(i) domestic sources

(ii) imported (if applicable}
2 Quantity in stock at the beginning of the year -
3 Quantity recycled or co-processed or used —
4 Quantity of products dispatched (wherever applicable)-
5 Quantity of waste generated -
& Quantity of waste disposed -
7 Quantity re-exported (wherever applicable)-
g Quantity in storage at the end of the year -

pate: {} UL

Place: w Signature of the Occupier
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Annexure -1

Sr. No. Product Name Quantity in MT
ORGANIC PRODUCT
1 fluoro toluenes / fluoro benzene / difluoro benzenes 16.076
2 fluoro Benzaldehydes 22.752
3 Bromo Fluoro Benzenes 418,187
4 Fluoro Anilines 50.500
5 Benzo Tri Fluorides and Derivatives 1496.193
6 Fluoro NitroBenzene 3.226
7 Fluoro Phenols / Anisols 378.782
3 Fluoro Benzayl Amines / Benzamides / Benzonitriles 59,617
9 Tri Fluoro Ethanol / 2,3,5,6-Tetra Fluoro Benzyl Alcohol 0.000
10  [Fluoro Acetates 20.041
11 |3-Trifluoromethy! Cinnamic Acid 15.413
12 |5 Difluoro Methoxy 2 Mercapto 1 H Benzimidazole 1.425
13 |Fluoronated R&D/Development products 0.000
14  |Pilot Plant Products 2.925
IN-ORGANIC PRODUCT
1 Sulphuric acid / Oleum / Spent Sulphuric Acid 14824.465
2 Hydrofluoric acid 8854.634
3 Metal Fluorides/Metal chlorides/Metal Bromide 3478.882
4 Mafron (Refrigerant Gases} 8985921
5 Misc. Fluorides 5392.896
BYPRODUCT
1 Maximum of HCl Base Product 12140.357
2 CALCIUM SULPHATE (GYPSUM) 30871.450

GRAND TOTAL
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NFIL/HSE/GPCB/June-19/Form-V/11 24.06.2019

To,

The Member Secretary,

Gujarat Pollution Control Board,
Paryavaran Bhavan,

Sector 10-A,

Gandhinagar — 382 010.

Subject: Submission of Environment Statement — FORM V for the year 2018-19.

Respected Sir,
We are enclosing herewith Environment Statement as FORM-V for the year 2018 - 19.

We hope you will find it in order.

Thanking you,
Yours Sincerely,
For Navin Fluorine International Limited,
\
é wA

Subodh Kumar
Deputy General Manager - HSE

Encl: Form-V

m_

géibé 1
ujarat Potiution Control Boaro
Sector

No. 10 A,
@anchinager - 382 o1
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ENVIRONMENTAL STATEMENT

FOR THE FINANCIAL YEAR 2018-19
ENDING 31 MARCH-2019

Submitted By:
Navin Fluorine International Ltd.
Bhestan, Surat
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[FORM - V]

(See rule 14)

Environmental Statement for the financial year ending the 31 March 2019

1.
IV.

Water and Raw Material Consumption

Name and address of the
owner/occupier of the industry
operation or process.

Industry category Primary ----
(STC code) Secondary.-----(SIC
Code)

Production capacity.----Units----
Year of establishment

Date of the last environmental
statement submitted

1. Water consumption m3/d:

Process: 754.38
Cooling: 1178.42
Domestic: 164.81

PART - A

Mr. Radhesh Weilling
Navin Fluorine International Ltd

Sunteck Centre, 2nd Floor
27/A0 C..h-—u—h Road

S 7Y, JUuada
Vile-Parle (East)
Mumbai 400057
Tel: 022-66509999

142543.00 MT
1967
24/09/2018

PART -B

Name of Products

Process water consumption per unit of product
output.

During the previous
financial Year

During the Current
financial Year

(1) (2)

As per consent list

6.82 6.66
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Raw Material Consumption:

*Name of raw materials Name of Consumption of raw material per
products Unit of output
During the During the
previous Current
financial Year | financial Year
1. Sulphur H2504/0leum 0.324 0.323
2. Fluorspar HF 2.253 2.237
3. Chloroform Mafron 1.47 1.47
4. Boric Acid BF3 0.98 0.99
5. Bromine CeHaFBr 0.52 653 . |

*Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.

PART-C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

Quantity of pollutants

Concentrations
of pollutants in

Percentage of
variation from

Pollutants discharged (mass/day) - discharges prescribed
Average (mass/volume) — | standards with
Average reasens
Parameters Kg/day mg/lit
TSS 65.91 64.75
TDS 1507.45 1480.92
CoD 83.64 82.17
BOD 20.78 20.42
a) Water Fluorides 0.67 0.66 | )
Oil & Grease 6.81 6.69 MNo Deviation
Chlorides 384.35 377.58
Sulphate 188.74 185.42
Sulphides 1.56 1.53
Ammonical
Nitrogen 18,72 18.39
b) Air Parameters Kg/day mg/Nm3
k S02 0.26 10.79 e
i) Flue.GaS NOx .01 036 No Deviation
Stack
PM 8.12 92,51
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Parameters Kg/day mg/Nm3
S02 23.24 71.558
NOx 0.113 1.500
i PM 1.156 15.192
”)Si:’;iiss HF 0.527 13.172 No Deviation
HCl 0.410 10.446
Cl2 0.509 12.396
Acid Mist 0.039 4.038
HBR 4.046 16.858
PART - D
Hazardous Wastes

(As specified under Hazardous Waste Management and Handling Rules, 1989)

Total Quantity (Kg.)

facilities

Hazardous Waste During the previous Financial | During the current Financial
Year 2017-18 Year 2018-19

Sulphur sludge 30370 41390
Dist. Residue 19600.0 19800
Process Sludge 629350 624040

Gom | carded 4906 Nos 10441 Nos.
containers

process
Spent Catalyst 1566 3957
Used Qil 4620 11260
Cotton waste 800 1500
Plastic bags 1000 0

From | e1p siudge 1940100 1926510

pollution

control Incineration Ash 190 2920




ﬂ

PART - E
Solid Wastes (NA — Covered Under Part — D)

Hazardous Waster

Total Quantity (Kg.)

|

During the previous Financial year

During the current Financial Year

From process

From pollution control

facilities.
(1) | Quantity recycled or re- - NA
utilized within the unit i
(2) | Sold
(3) | Disposed
PART - F
Please specify the characterizations (in terms of composition of quantum) of hazardous
as well as solid wastes and indicate disposal practice adopted for both these categories
of wastes.
Sr. No. Waste Name Category Disposal Practice
No.
i} ETP Sludge 353 Disposal at approved TSDF site
2 Distillation Residue 20.3 Captive Incineration
3 Sulphur Sludge 17.1 Disposal at Approved TSDF site
4 Used Qil 5.1 Selling out to registered refiners
5 Incinerator Ash 372 Disposal at Approved TSDF site
6 Process Sludge 171 Disposal at Approved TSDF site
7 Cotton Waste 33.2 Captive Incineration
8 Plastic Bags / 331 Selling out to registered recyclers
9 Discarded Containers 3341 Disposal to registered recyclers after decontamination
10 Spent Catalyst 17.2 Selling out to registered reprocessors
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PART -G

Impact of the pollution abatement measures taken on conservation of natural
resources and on the cost of production.

Energy/Natural Resources conservation measures taken:

Product Resources 2017-18 2018-19 Unit
HF Natural gas 196 187 SM3
Power 601 582 Kwh
Flourspar 2.253 2.237 MT
M 22 Power 465 462 Kwh
Natural gas 351 309 SM3
KF Power 849 769 Kwh
MABTF Power 733 726 Kwh
BF3 gas Power 1346 1257 Kwh
B4
(Pera bromo fluoro benzene) Power 1572 1558 Kwh
Pera bromo fluoro benzene 1.984 1.951 MT
PFP (Pera fluoro phenol) Power 3090 2932 Kwh
Pera fluoro Anisole Power 4545 4500 Kwh
MCBTF Chlorine 0.56 0.521 MT
2,4-Dichlorobenzonitrile | 2.983 | 2.207 MT
Anhy.KF 3.176 1.989 MT
Ammonia 4.549 3.011 MT
Sulfolane 225 1.611 MT
2,4 Di Flucro Benzyl Amine Natural gas 2354 1702 | SM3
AHF 0.766 0.743 MT
CTCP 1.525 1.461 MT
FTFP Power 15909 12981 Kwh
OFNB Power 2624 2500 Kwh
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PART - H

Additional measures/investment proposal for environmental protection including
abatement of pollution, prevention of pollution.

NFIL is committed to conducting its business in a socially, ethically and in a responsible
manner. Our commitment to CSR goes beyond legal and regulatory requirements. We
protect the legacy and reputation of the PMG Group in all our initiatives.

NFIL conduct business in compliance to law and with regard for human dignity. NFIL
believes in giving back to the society and maintain healthy and collaborative relationship
with the communities in which we operate. Our initiatives extend across environment,
health, education, sustainable livelihood, animal care and other social causes.

NFIL will continue to consistently act as a good corporate citizen and we sincerely
believe in creating a positive impact on communities through our contributions.

Collaboration with non-government organizations (NGO) to further work in areas such
as deforestation, natural resource management, and small irrigation projects and
livestock development as support to the economically weaker sections in rural areas.

Additional measures/investment:

* 2 Nos. of old reciprocating compressors are replaced with 1 nos. of new energy
efficient screw compressor at HF plant.
o Diesel forklifts are replaced with battery operated forklifts.
o Started using recycled water from Bamroli STP.
PART -1

Any other particulars for improving the quality of the environment.

e Replaced 75 HP motor with 50 HP motor at MPP cooling tower by installing
energy efficient pljmp.

e Development and maintenance of Greenbelt. Planted 690 nos. of trees during
the year 2018-19 at our site and total available trees in our premises are approx.

67666 nos.
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NFIL/HSE/GPCB/May-20/Form-V/37 Date: 27.05.2020

To,

The Member Secretary,

Gujarat Pollution Control Board,
Paryavaran Bhavan,

Sector 10-A,

Gandhinagar — 382 010.

Subject: Submission of Environment Statement — FORM V for the year 2019-20.

Respected Sir,
We are enclosing herewith Environment Statement as FORM-V for the year 2019 - 20.

We hope you will find it in order.

Thanking you,

Yours Sincerely,
For Navin Fluorine International Limited,

(o

Subodh Kumar
Deputy General Manager - HSE

Encl: Form-V

Navin Fluorine International Limited, Surat-Navsari Ro at 395 023, Gujarat, India. T: 91 261 6715200

Regd. & Head Office: 2nd Floor, Sunteck Centre, 37/40, § 3sh Road, Vile Parle East, Mumbai 400 057. India. 1 75
T: 0122 6650 9999 F: 9122 6650 9800 E: info@nfilin W: www. n' Lin CIN NO.: L24N0MHI998PLCI15499
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ENVIRONMENTAL STATEMENT

FOR THE FINANCIAL YEAR 2019-2020
ENDING 31t MARCH-2020

Submitted By:

Navin Fluorine International Ltd.
Bhestan, Surat




Evaluating unlicensed DynamicPDF feature. Click here for dgia@ éo:eval]

[FORM — V]
(See rule 14)

Environmental Statement for the financial year ending the 31° March 2019

PART-A
|.  Name and address of the Mr. Radhesh Weilling
owner/occupier of the industry  Navin Fluorine International Ltd
operation or process. Sunteck Centre, 2nd Floor

37/40, Subash Road
Vile-Parle (East)
Miumbai 400057
Tel: 022-66509999
II.  Industry category Primary ----
(STC code) Secondary.---—--(SIC

Code)
. Production capacity.---Units----  142543.00 MT
I\VV.  Year of establishment 1967

\V.  Date of the last environmental 26/06/2019
statement submitted

PART-B

Water and Raw Material Consumption
1. Water consumption m?/d:

Process: 572.04

Cooling: 1163.97

Domestic: 138.22

Name of Products Process water consumption per unit of product output.
During the previous During the Current financial
financial Year Year

(1) (2)
As per consent list 6.66 $.00
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Raw Material Consumption:

*Name of raw materials Name of Consumption of raw material per
products Unit of output
During the During the Current
previous financial Year
financial Year
1. Sulphur H2S04/0leum 0.323 0.323
2. Fluorspar HF 2.237 2.241
3. Chloroform Mafron 1.47 1.47
4. Boric Acid BF3 0.99 0.99
5. Bromine CeHaFBr 0.53 0.51

*Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.

PART -C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

Concentrations
Quantity of pollutants of pollutants in Percentage of variation
Pollutants discharged {mass/day) - discharges from prescribed
Average (mass/volume) - | standards with reasons
Average
Parameters Kg/day mg/lit
TSS 78.48 70.71
TDS 1021.06 920.00
COD 75.42 67.95
BOD 2151 19.38
a) Water | Fluorides 0.72 0.65 -
Oil & Grease 6.57 5.92 No Deviation
Chlorides 372.50 335.64
Sulphate 181.51 163.55
Sulphides 1.23 1.11
':?;S;;‘,cal 22.75 20.50
b) Air Parameters Kg/day mg/Nm3
i) Flue Gas S02 21.48 225.99 o Bautation
cEark NOx 2.64 31.90
PM 0.13 1.56
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Parameters Kg/day mg/Nm3
SO2 19.264 67.969
Nox 0.032 1.610
A PM 0.533 23.486
Ijj figeess HCL 1.575 12.096 No Deviation
Stacks
Cl2 0.830 15.756
HF 0.385 14.637
HBR 0.038 3.998
Acid Mist 4.763 19.844
PART - D

Hazardous Wastes

(As specified under Hazardous Waste Management and Handling Rules, 1989)

Total Quantity (Kg.)

Hazardous Waste During the previous Financial During the current Financialﬁ
Year 2018-19 Year 2019-20

Sulphur sludge 41390 0
Dist. Residue 19800 19800
Process Sludge 624040 619900

From Dlscarlded 10441 Nos. 7148 Nos.
containers

process
Spent Catalyst 3957 5052
Plastic bags 0 0
Used Oil 11260 11610
Cotton waste 1500 1200

From | ETp Sludge 1926510 1925000

pollution

cantrol Incineration Ash 2920 2720

facilities
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PART - E
Solid Wastes (NA — Covered Under Part — D)

—

Hazardous Waster Total Quantity (Kg.)
During the previous Financial year | During the current Financial Year |

From process

From pollution control

facilities.
_(1) Quantity recycled or re- NA NA
utilized within the unit
(2) | Sold
(3) | Disposed
PART - F

Please specify the characterizations (in terms of composition of quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of

wastes.
Sr. No. Waste Name Category Disposal Practice
No.
1 ETP Sludge 343 Disposal at approved TSDF site
2 Distillation Residue 20.3 Captive Incineration
3 Sulphur Sludge 20.4 Disposal at Approved TSDF site L
4 Used Oil 5.1 Selling out to registered refiners
5 Incinerator Ash 37.2 Disposal at Approved TSDF site
6 Process Sludge 204 Disposal at Approved TSDF site
7 Cotton Waste 33.2 Captive Incineration L
8 Plastic Bags 22.2 Selling out to registered recyclers
9 Discarded Containers 33.1 Disposal to registered recyclers after decontamination
10 Spent Catalyst 17.2 Selling out to registered reprocessors




Impact of the pollution abatement measures taken on conservation of nat
and on the cost of production.
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PART -G

Energy/Natural Resources conservation measures taken:

ural resources

Product Resources 2018-19 2019-20 Unit
HF Natural gas 187 181 SM3
Power 582 568 Kwh
M 22 Power 462 443 Kwh
KF Natural gas 309 245 SM3
Power 769 728 Kwh
MABTF Power 726 701 Kwh
BF3 gas Power 1257 1236 Kwh
B4 Power 1558 1493 Kwh
(Pera bromo fluoro benzene)
Para Fluro Phenol Power 2932 2850 Kwh
Para fluoro Anisole Power 4500 4414 Kwh
2,4 Di Fluoro Benzyl Amine 2,4-Dichiorcbenzonitrile 2.207 1.699 MT
Anhydrous KF 1.989 1.474 MT
Ammonia 3.011 0.697 MT
Sulfolane 1.611 0.652 MT
FTFP Power 12981 10652 Kwh
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PART - H

Additional measures/investment proposal for environmental protection including

abatement of pollution, prevention of pollution.

NFIL is committed to conducting its business in a socially, ethically and in a responsible
manner. Our commitment to CSR goes beyond legal and regulatory requirements. We protect

the legacy and reputation of the PMG Group in all our initiatives.

NFIL conduct business in compliance to law and with regard for human dignity. NFIL believes
in giving back to the society and maintain healthy and collaborative relationship with the
communities in which we operate. Our initiatives extend across environment, health,

education, sustainable livelihood, animal care and other social causes.

NFIL will continue to consistently act as a good corporate citizen and we sincerely believe in

creating a positive impact on communities through our contributions.

Collaboration with non-government organizations (NGO) to further work in areas such as
deforestation, natural resource management, and small irrigation projects and livestock

development as support to the economically weaker sections in rural areas.
Additional measures/investment:

e Continue to use recycled water from Bamroli STP.

e Mafron and HF plant IBR steam PRS and line size modification work, help to optimize

the steam consumption at HF plant and increase the saving thereby.

PART ~ 1

Any other particulars for improving the quality of the environment.

e Installation of energy efficient Encon make fan in Cry-2 cooling tower by which we

have achieved saving of 31% in power and air flow increased by 27%.

e Development and maintenance of Greenbelt. Planted 850 nos. of trees during the year

2019-20 at our site and total available trees in our premises are approx. 68616 nos.
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NFIL/HSE/GPCB/Sept-21/Form-V/19 Date: 21.09.2021

To,

The Member Secretary,

Gujarat Pollution Control Board,
Paryavaran Bhavan,

Sector 10-A,

Gandhinagar — 382 010.

Subject: Submission of Environment Statement — FORM V for the year 2020-21.
Respected Sir,
We are enclosing herewith Environment Statement as FORM-V for the year 2020-21.

We hope you will find it in order.

Thanking you,

Yours Sincerely,
For Navin Fluorine International Limited,

v

Subodh Kumar
General Manager - HSE

Enclosed: Form-V

Navin Fluorine International Limited, Sural-Havsori Road Dhestan, Surat 206 022, Cujarar, Indiz T Q1 261 K715200
Rogd. & Wead Office: 2nd Floor Sunleck Centre, 37/40, Subhash Road, Vile Parle East, Murmbai 400 057 India.
T 9122 6650 9999 F; 9122 6650 9800 E. Info@nfil.in W www nfilin CIM MO, L2ZANOMHIGURELC15499 185
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ENVIRONMENTAL STATEMENT #
|

FOR THE FINANCIAL YEAR 2020-2021
ENDING 31t MARCH-2021

Submitted By:
Navin Fluorine International Ltd. |
Bhestan, Surat |
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[FORM — V]
(See rule 14)

Environmental Statement for the financial year ending the 31* March 2021

PART - A
|.  Name and address of the Mr. Radhesh Weilling
owner/occupier of the industry Navin Fluorine International Ltd
operation or process. Sunteck Centre, 2nd Floor

37/40, Subash Road
Vile-Parle (East)
Mumbai 400057
Tel: 022-66509999
1. Industry category Primary -
(STC code) Secondary.----- (SIC

Code)
. Production capacity.----Units-—-- 142538.00 MT
IV.  VYear of establishment 1967

V. Date of the last environmental 27/05/2020
statement submitted

PART-B
Water and Raw Material Consumption

1. Water consumption m?/d:
Process :461.581
Cooling : 846.052
Domestic: 156.208

e e e
| Name of Products | Process water consumption per unit of product output.
' | During the previous financial Year | During the Current financial Year

| thF_ il RN

5.43

' As_pé}_consent_list n 6,00 ¥y
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Raw Material Consumption:

r "‘N_aTn_e—of_r:_n_N; materials T Na;_e_o? ms;r;;t_io;&f raw ma@e;miﬁn‘ ;ut_pﬁ_i i.

| . products During the During the Current financial
| previous financial Year |
SEIRY g R . = |
1. Sulphur | H2504/Oleum | 0.323 u 0323
2. Fluorspar | wWF | 2241 | 2249
3. Chloroform [ Mafron | 147 \ 1.485 |
4. Boric Acid \ﬁ BFs | 0.99 1 |
|1 5. Bromine | CeHaFBr | 0.51 rs 0.512

*Industry may use codes if disclosing details of raw material would violate contractual obligations_,
otherwise all industries have to name the raw materials used.
PART - C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

| \ Concentrations |
— g
(:‘zuantlty of pollutants | of pollutants in percentage of variation from
Pollutants discharged (mass/day) - | discharges ) .
| Average (mass/volume) - prescribed standards with reasons
\,;_ S BE T e D2l A G SN
‘Parameters | Kg/day | me/lt T, b R
| TSS | s 56.35
979.93 950.09
'\ED’D_ o | 7606 | 7375
BOD 19.01 18.43
\ 2) Water Fluorides 0.69 0.67 s
‘ Oil & Grease 6.54 6.34 No Deviation
Chlorides 376.00 364.55 |
\ Sulphate 166.24 161.18
| le__pﬁples 1.08 1.05
| Ammonical : i
_ |Mitrogen o P e
b) Air Parameters
S02 —
i) Flue Gas ‘ Eo_x_ No Deviation
Stack |———— —
e—y PM —
No Deviation

il) Process Parameters
\ Stacks 502

LI
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by | Nox 7.10 76.23
™M 4.2ﬁ 30.48

HCL 416 | 58.71

c2 1.53 24.77

HF 0.72 23.74

HBR 1.69 16.75

| | Acid Mist 2.96 12.35

PART - D

Hazardous Wastes

(As specified under Hazardous Waste Management and Handling Rules, 1989)

Total Quantity (Kg.)

V Hazardous Waste Dun_ring the previous Financial During the current Financial
| = » Year 2019-20 Year 202021
r Sulphur sludge 0 41780
Dist. Residue 19800 20000
- Sciaal
Process Sludge 619900 578700 |
Di de
From c;;ctzrinefs 7148 Nos. 9054 Nos.
process c __}, W —
Spent Catalyst 5052 8110
Plastic bags 0 0
Used Oil 11610 11530
Cotton waste 1200 3000 .
prom ETP Sludge 1925000 1893350
pollution =
n . .
" .t_rc.nl Incineration Ash 2720 560 |
| facilities | |
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PART — E
Solid Wastes (NA — Covered Under Part — D)

Total Quantity (Kg.)

During the previous Financial year

From process

From pollution control
facilities.

(1)

Quantity recycled or re-

utilized within the unit NA NA
(2) | Sold
(f Disposed
PART — F

During the current Financial Year |

Please specify the characterizations (in terms of composition of quantum) of hazardous as well as

solid wastes and indicate disposal practice adopted for both these categories

of wastes.

Sr. No. Waste Name Category No. Disposal Practice

: | ETP Sludge 343 Disposal at approved TSDF site
2 Distillation Residue 20.3 Captive Incineration
3 Sulphur Sludge 20.4 Disposal at Approved TSDF site __

L 9 Used Oil 51 Selling out to registered refiners ]
5 Incinerator Ash 37.2 Disposal at Approved TSDF site

| B Process Sludge 204 Disposal at Approved TSDF site

i 7 Cotton Waste 33.2 Captive Incineration i h |
8 Plastic Bags 22.2 Selling out to registered recyclers o
9 Discarded Containers | 33.1 Disposal to registered recyclers after decontamination
10 Spent Catalyst | 17.2 Selling out to registered reprocessors

190
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cost of production.

200

PART-G

Energy/Natural Resources conservation measures taken:

ement measures taken on conservation of natural resources and on the

Product Resources 2019-20 2020-21 Unit ~
HF ¥ Natural gas 181 179 SM3
ABF Power 124 119 Kwh ‘
KF Natural gas i 245 220 SM3
mwer 728 713 Kwh
— |
- |
NAF Power 729 715 Kwh
BF3 Ethyl Acetate Power 765 733 Kwh ﬁ\
Para Fluro Phenol Power 2793 2704 Kwh
2,4 Di Fluoro Benzyl Amine | 2,4-Dichlorobenzonitrile 1.699 1.672 MT
" Anhy.KF 1.474 1.442 MT
Ammonia 0.697 0.676 TOMT
|
Sulfolane 0.652 0.444 MT i
Power 19715 18436 Kwh |
FTFP Power ) 10652 10045 Kwh
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PART - H

Additional measures/investment proposal for environmental protection including abatement of
pollution, prevention of pollution.

NFIL is committed to conducting its business in a socially, ethically and in a responsible manner. Our
commitment to CSR goes beyond legal and regulatory requirements. We protect the legacy and
reputation of the PMG Group in all our initiatives.

NFIL conduct business in compliance to law and with regard for human dignity. NFIL believes in giving
back to the society and maintain healthy and collaborative relationship with the communities in which
we operate. Our initiatives extend across environment, health, education, sustainable livelihood,
animal care and other social causes.

NFEIL will continue to consistently act as a good corporate citizen and we sincerely believe in creating @
positive impact on communities through our contributions.

Collaboration with non-government organizations (NGQ) to further work in areas such as
deforestation, natural resource management, and small irrigation projects and livestock development
as support to the economically weaker sections in rural areas.

Additional measures/investment:

e Continue to use recycled water from Bamroli STP.

e ETP collection/equalization tank inner side acid proof brick lining work carried out.

PART ~— |

Any other particulars for improving the quality of the environment.

e Development and maintenance of Greenbelt. Planted 125 nos. of trees during the year 2020-

21 at our site and total available trees in our premises are approx. 68741 nos.
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Creating value. Sharing value.

NFIL/HSE/GPCB/Sept-21/Form-V/42 Date: 22.09.2022

To,

The Member Secretary,

Gujarat Pollution Control Board,
Paryavaran Bhavan,

Sector 10-A,

Gandhinagar - 382 010.

Subject: Submission of Environment Statement - FORM V for the year 2021-22.
Reference: Hazardous and Other Wastes (Management & Trans boundary

Movement) Rules, 2016

Respected Sir,

With reference to Hazardous and Other Wastes (Management & Trans
boundary Movement) Rules, 2016, we are enclosing herewith Environment
Statement (Form-V) for the year 2021-2022.

Hope it is in line with boards requirement.

Thanking you,

Yours Sincerely,
For Navin Fluorine International Limited,

"

Subodh Kumar

Director- HSE G.P.C. Board
SURAT.

RECEIVED 03Y1
Enclosed: Form-V Sign ,%——‘L !
Date 22 /© Z —2'2-'_' ;

CC: Gujarat Pollution Control Board- Regional Office- Surat, Plot No:11-12/2,3
GIDC-Pandesara, Surat-394221

Navin Fluorine Internatianal Limitad, Surat-Naveari Road, Bhestan, Surat-395 023, Gujarat, India. T: 91 261 6715200
Regd. s.. Head Office : 602, 6th Floor, Natraj by Rustomjee, 194 M. V. Road & Western Fxpress Highway, Near Kanakia 351 Building, Andheri (E).
Murmbai_400 060. Maharachtra, India. T: 41 22 66509800 E: info@nfilin Wewwwnfilin CIN No. : 1 24110MH1998PLC115499 195



ENVIRONMENTAL STATEMENT

FOR THE FINANCIAL YEAR 2021-2022
ENDING 315t MARCH-2022

Submitted By:

Navin Fluorine International Ltd.
Bhestan, Surat
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[FORM - V]
(See rule 14)

Environmental Statement for the financial year ending the 31 March 2021

PART - A
|.  Name and address of the Mr. Radhesh Weilling
owner/occupier of the industry ~ Navin Fluorine International Ltd
operation or process. 602, 6 Floor, Natraj by Rustomjee, 194

M.V.Road & Western Express Highway, Near
Kanakia 351 Building, Andheri (E). Mumbai —

400 069. India.
II.  Industry category Primary ---- Large- Red
(STC code) Secondary.-—-(SIC
Code)
l. Production capacity.--—--Units-—--  142538.00 MT
I\V.  Year of establishment 1967

V. Date of the last environmental 21/09/2021
statement submitted

PART-B
Water and Raw Material Consumption
1. Water consumption m?/d:
Process :525.16
Cooling :703.73
Domestic: 134.29
Name of Products ] Process water consumption per unit of product output. '|
During the previous financial During the Current financial Year
Year
— (1) (2)
As per consent list 5.43 4.46
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Raw Material Consumption:

207

[ *Name of raw materials Name of Consumption of raw material per Unit of
products output
During the During the Current
previous financial Year
financial Year

1. Sulphur H2504/0leum 0.323 0.323

2. Fluorspar HF 2.249 2.244

3. Chloroform Mafron 1.485 1.490 R
4. Boric Acid BF3 1 1 -
5. Bromine CeHaFBr 0.512 0.525 N

~*|ndustry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.
PART -C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

o Concentrations —!
i | llutants i
Quantlw of peliutants Df i P Percentage of variation from
Pollutants discharged (mass/day) - discharges : :
prescribed standards with reasons
Average (mass/volume) =
B Average
Parameters Kg/day mg/lit B
TSS 56.38 54.67
TDS 985.25 955.25
COD 63.11 6119
a) Water BOD 15.02 - 1457 -
0il & Grease 6.82 6.11 No Deviation
Chlorides 414.54 401.92
Sulphate 151.85 147.23
Afnmomcal 733 711
Nitrogen
b) Air Parameters Kg/day mg/Nm3
- SO2 0.76 38.12 —
= o Deviation
P Ges: o 231 118.02
Stack
PM 2.03 90.24
Parameters Kg/day mg/Nm3
| S02 23.48 64.02
ii Nox 5.98 60.59
i) Process ? No Deviation
Stacks PM 4.11 28.26
HCL 3.66 51.15 i
CI2 1.66 24.37
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HF 0.70 19.76 ]

HBR 0.89 10.12 _

Acid Mist 2.91 12.14 |
PART - D

Hazardous Wastes

(As specified under Hazardous Waste Management and Handling Rules, 1989)

Total Quantity (Kg.) i
Hazardous Waste During the current Financial Year During the current Financial
2020-21 Year 2021-22
Sulphur sludge 41780 46760
Dist. Residue 20000 20000
Process Sludge 578700 622950
Discarded
From RS 9054 Nos. 11829 Nos.
process |
Spent Catalyst 8110 3910
Plastic bags 0 0
Used Oil 11530 12190
Cotton waste 3000 2000
From | p7p siudge 1893350 1935620
pollution _
control | | ineration Ash 560 970
facilities
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PART - E

solid Wastes (NA — Covered Under Part - D)

Hazardous Waste

Total Qu

antity (Kg.)

During thaarevious Financial year

During the current Financial Year |

From process

From pollution control
facilities.

(1)

Quantity recycled or re-

utilized within the unit NA NA
(2) | Sold
(3) | Disposed =
PART —F

Please specify the character

izations (in terms of composition of quantum) of hazardous as well as

solid wastes and indicate disposal practice adopted for both these categories of wastes.

Sr. No. Waste Name Category No. Disposal Practice

1 ETP Sludge 343 Disposal at approved TSDF site
2 Distillation Residue 20.3 Captive Incineration
3 Sulphur Sludge 20.4 Disposal at Approved TSDF site
4 Used Oil 5.1 Selling out to registered refiners B
5 Incinerator Ash 37.2 Disposal at Approved TSDF site |

| B Process Sludge 204 Disposal at Approved TSDF site

3 Cotton Waste 33.2 Captive Incineration -
8 Plastic Bags 22.2 Selling out to registered recyclers _ _]

Discarded Disposal to registered recyclers after

9 . 33.1 =

| Containers decontamination .
10 Spent Catalyst 172 Selling out to registered reprocessors
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Impact of t

the cost of production.
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PART -G

We have improved the norms for following products during 2021-2022.

he pollution abatement measures taken on conservation of natural resources and on

(B4)

’7 Product Resources 2020-21 2021-22 Unit
HF Natural gas 179 177 SM3
ABF Power 119 115 Kwh—
KF Power 713 682 | Kwh -
NAF Power 715 696 Kwh
BF3 Ethyl Acetate Power 733 710 Kwh
Para Fluro Phenol Power 2704 2610 Kwh
2,4-Dichlorobenzonitrile 1.672 1.570 _Mi' _
2,4 Di Fluoro Benzyl Amine Anhy.KF 1.442 1.400 MT
Natural Gas 2500 2400 MT
Power 10045 9000 Kwh
FTFP -
HF 0.738 0.721 MT
Pera bromo fluoro benzene S— 1517 1450 Kwh
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PART-H

Additional measures/investment proposal for environmental protection including abatement of
pollution, prevention of pollution.

NFIL is committed to conducting its business in a socially, ethically and in a responsible manner.
Our commitment to CSR goes beyond legal and regulatory requirements. We protect the legacy
and reputation of the PMG Group in all our initiatives.

NEIL conduct business in compliance to law and with regard for human dignity. NFIL believes in
giving back to the society and maintain healthy and collaborative relationship with the
communities in which we operate. Our initiatives extend across environment, health, education,
sustainable livelihood, animal care and other social causes.

NFIL will continue to consistently act as a good corporate citizen and we sincerely believe in
creating a positive impact on communities through our contributions.

Collaboration with non-government organizations (NGO) to further work in areas such as
deforestation, natural resource management, and small irrigation projects and livestock
development as support to the economically weaker sections in rural areas.

Additional measures/investment:

e Continue to use recycled water from Bamroli STP.

PART -1

Any other particulars for improving the quality of the environment.

e We are developing and maintaining our green belt area as our primary responsibility. During
2021-2022, we have planted total 110 saplings and till date there are 70844 Nos. of trees

available in our ever-growing green belt.
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Creating value. Sharing value

NFIL/HSE/GPCB/Sep-23/Form-V/08 Date: 13.09.2023

To,

The Member Secretary,

Gujarat Pollution Control Board,
Paryavaran Bhavan,

Sector 10-A,
Gandhinagar - 382 010.

Subject: Submission of Environment Statement — FORM V for the year 2022-
23,

Reference: Hazardous and Other Wastes (Management & Trans boundary
Movement) Rules, 2016

Respected Sir,

With reference to Hazardous and Other Wastes (Management & Trans
boundary Movement) Rules, 2016, we are enclosing herewith Environment
Statement (Form-V) for the year 2022-2023.

Hope it is in line with boards requirement.

Thanking you,

Yours Sincerely,
For Navin Fluorine International Limited,

Wl

Subodh Kumar l, 3
Director- HSE 16194 2.

Enclosed: Form-V

Ganom?
CC: Gujarat Pollution Control Board- Regional Office- Surat, Plot No;11-12/2,3
GIDC-Pandesara, Surat-394221

Navin Fluorine International Limited, Surat-Navsari Road, Bhestan, Surat-395 023, Gujarat, India. T:91 261 6715200
Regd. & Head Office : 602, 6th Floor, Natraj by Rustomjee, 194 M. V. Road & Western Express Highway, Near Kanakia 351 Building, Andheri ().
Mumbai-400 069. Maharashtra, India. T: 91 22 66509800 E: info@nfil.in W: www.nfil.in  CIN No.: L24110MH1998PLC115499 203
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ENVIRONMENTAL STATEMENT

FOR THE FINANCIAL YEAR 2022-2023
ENDING 31 MARCH-2023

Submitted By:

Navin Fluorine International Ltd.
Bhestan, Surat
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[FORM - V]

(See rule 14)

Environmental Statement for the financial year ending the 31°* March 2023

I.  Name and address of the
owner/occupier of the industry

operation or process.

PART-A

Mr. Radhesh Weilling

Navin Fluorine International Ltd

602, 6" Floor, Natraj by Rustomjee, 194
M.V.Road & Western Express Highway, Near
Kanakia 351 Building, Andheri (E). Mumbai —

400 069. India.
Il.  Industry category Primary ---- Large- Red
(STC code) Secondary.-----(SIC
Code)
lll.  Production capacity.----Units----  114200.00 MT
IV.  Year of establishment 1967

V. Date of the last environmental 22/09/2022

statement submitted

PART-B

Water and Raw Material Consumption

1. Water consumption m3/d:

Process :574.79
Cooling :890.55
Domestic: 174.13

Name of Products

Process water consuh’uption per unit of product output.

Furing the previous financial

During the Current financial Year

Year
(1) (2)
_As per consent list 4.46 5.85
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Raw Material Consumption:
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*Name of raw materials Name of Consumption of raw material per Unit of
products output
During the During the Current
previous financial Year
financial Year

1. Sulphur H2504/Oleum 0.323 0.323

2. Fluorspar HF 2.244 2.243

3. Chloroform Mafron 1.490 1.490

4. Boric Acid BF3 1 1

5. Bromine CoHaFBr 0.525 0.535

*Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

PART —

C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

Concentrations
i nts f pollutants in =
guantltv of palluta o- POSABIES Percentage of variation from
Pollutants discharged (mass/day) - discharges . i
prescribed standards with reasons
Average (mass/volume) -
Average 1.
Parameters Kg/day mg/lit 2
TSS 38.96 43.48
TDS 966.62 1078.58
CcOoD 58.37 65.13
) Water BOD 14.34 16 e
Oil & Grease . 5.96 6.65 No Deviation
Chlorides 367.51 410.08
Sulphate 163.70 182.67
Arnmomcal 6.11 6.82
Nitrogen
b) Air Parameters Kg/day mg/Nm3
e S0O2 0.72 36.28 i i
i o Deviation
s i 2.09 123.38
Stack
PM 1.52 85.16
Parameters Kg/day mg/Nm3
S02 24.69 67.72
ii) Process | Nox 5.78 61.89 A
No Deviation
Stacks PM 3.93 27.18
45.99 N T
HCL 3.07 AN AT
Cl2 1.01 16.72 1548 73
[EHESTAN S} =

SURAT. /3
Nl
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HF 0.65 18.44

HBR 1.01 12.79

Acid Mist 2.34 9.76
PART-D

Hazardous Wastes

(As specified under Hazardous Waste Management and Handling Rules, 1989)

Hazardous Waste

Total Quantity (Kg.)

During the previous Financial
Year 2021-22

During the current Financial
Year 2022-23

Sulphur sludge 46760 33820
Dist. Residue 20000 20000
Process Sludge 622950 246810
Discarded
From containers 11829 Nos. 11859 Nos.
process
Spent Catalyst 3910 2530
Plastic bags 0 2240
Used Qil 12190 10350
Cotton waste 2000 3800
Te gnt to Rule-9 Reuser-
9002200
Spent HCI 0 e Also, Captive consumed to
manufacture HCl based
products as per CCA.
Insulation waste 0 0
il ETP Sludge 1935620 1932220
pollution
coqt-r?l Incineration Ash 970 620
facilities
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PART -E
Solid Wastes (NA - Covered Under Part — D)

Hazardous Waste

Total Quantity (Kg.)

During the previous Financial year | During the current Financial Year

From process

From pollution control
facilities.

(1) | Quantity recycled or re-
utilized within the unit

(2) | sold

(3) | Disposed

NA

NA

PART - F

Please specify the characterizations (in terms of composition of quantum) of hazardous as well as
solid wastes and indicate disposal practice adopted for both these categories of wastes.

Sr. No. Waste Name Category No. Disposal Practice

1 ETP Sludge 34.3 Disposal at approved TSDF site

2 Distillation Residue 20.3 Captive Incineration

3 Sulphur Sludge 20.4 Disposal at Approved TSDF site

4 Used Oil 5.1 Selling out to registered refiners

5 Incinerator Ash 37.2 Disposal at Approved TSDF site

6 Process Sludge 20.4 Disposal at Approved TSDF site

7 Cotton Waste 33.2 Captive Incineration

8 Plastic Bags 222 Selling out to registered recyclers

9 Discarded 331 Disposal to registered recyclers after

Containers ' decontamination

10 Spent Catalyst 17.2 Selling out to registered reprocessors
Sell to end user/actual user having rule-9

11 Spent HCI 29.6 permission and captive consumption to
manufacture HCl base products

12 Insulation waste B-2030 Disposal at approved TSDF site
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Impact of the pollution abatement measures taken on conservation of natural

218

PART -G

resources and on the cost of production.

We have improved the norms for following products during 2022-23.

~ Product Resources 2021-22 2022-23 Unit
ABF Power 115 113 Kwh
Mafron 22 Power 391 385 Kwh
KF Power 682 637 Kwh
NAF Power 696 674 Kwh
Para Fluro Phenol Power 2610 2398 Kwh
BF3 gas Power 1269 1197 Kwh
Natural gas 2400 2119 SM3
Ereh Power 9000 7676 Kwh
HF 0.721 0.71 MT
Pera broma fluoro Power 1450 1409 Kwh
benzene (B4)
Disodium-3-(TFM)phenyl Dimethyl
Propoanedioate ( R4E28) carbonate Q.638 05439 W
S = ““7 \ A
e FT{«!):‘B i
—~\ SURAT. f:;.‘
p . \ /
Nz
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PART-H

Additional measures/investment proposal for environmental protection including abatement of
pollution, prevention of pollution.

NFIL is committed to conducting its business in a socially, ethically and in a responsible manner.
Our commitment to CSR goes beyond legal and regulatory requirements. We protect the legacy
and reputation of the PMG Group in all our initiatives.

NFIL conduct business in compliance to law and with regard for human dignity. NFIL believes in
giving back to the society and maintain healthy and collaborative relationship with the
communities in which we operate. Our initiatives extend across environment, health, education,
sustainable livelihood, animal care and other social causes.

NFIL will continue to consistently act as a good corporate citizen and we sincerely believe in
creating a positive impact on communities through our contributions.

Collaboration with non-government organizations (NGO) to further work in areas such as
deforestation, natural resource management, and small irrigation projects and livestock
development as support to the economically weaker sections in rural areas.

Additional measures/investment:

Continue to use recycled water from Bamroli STP.

The unit has replaced the disc-type diffusers in the bioreactor tank of the ETP to improve the
efficiency of the plant. Before that, dissolved oxygen was maintained near 1.7 to 1.9 ppm;

after replacement, the same is maintained near 2.3 to 2.5 ppm.
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e The unit has reconstructed the main road from the main gate to the HF plant boundary wall,
which has minimized the dusting due to vehlcular movement

attary Gate PTZ

e The unit has replaced the TOC meter installed at the effluent discharge line with latest

available technology model.

PART -1

Any other particulars for improving the quality of the environment.

e On the occasion of world Environment day-2022, Navin fluorine team has organized beach
cleaning drive at dumas beach, Surat. Total around 40 employees had voluntarily participated
in the event whole heartedly. At the End of activity total 30 KG of Plastic waste wds, collected

from beach area and same was handed over to Surat Municipal Corporatlop tpam f“or rts sa
~AA A

el f \E

disposal. [ =1 "I; '\‘ )
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On the occasion of world Ozone day-2022, Navin fluorine team has organized 3 KM marathon
at Seth Shri Navin Chandra Mafatlal Udhyan, Bhestan. During the event Do’s and Don’ts
banner to protect ozone layer were displayed at strategic locations of garden. Total 37
participants from the company join the marathon and had completed 3 KM marathon track.

>>> END <<«
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ANNEXURE-7
Production Detaiis (Aprif-2023 to August-20241
Group No GfCUD ME e Bl LT ] Jun-Z£3 Jul-£3 Aug-43 Sap I5 el 23 LI-2FF] vec 23 Jan-24 Fab- 24 Mai-Za Total (@ 5—241 Api-24 May 24 Jun-24 Jusi- 24 Aut.‘J Total ‘24 25!
ORGANIC PRODUCTS M1 (1] (1] M1 T 1] T M1 [ [ M X Al M T I H Tl T
IumECim e Cherivakie i 00 AT 5 <0 C.025 4 64l il i 05 a 1160 0 Ong R 0 DiWg SRR 076 [ _86{] &, 200 0.00E [TRIT 0.050 7115
Fluorobanzalderyaes Defivatie ERICT] VU [ERE]] La.% 0.056 CIELT O 1 9.8 0200 3.3.5 FITT) T 200 12.752 T 507 T 7c 10,150 0.920 3375 I0.822
] [Bromotiuorbenzenes Derlvative 155904 0722 31./50 8.5 2B /50 41./80 25 160} 17550 47580 66 JE0D 43035 Bl G5HL 4ih. 187 5500 73 500 18 0500 1540 20 2501 GA_ACHE
) Fluoro Anies 0.000 0 000 0.000 0.000 0.000 G.500 3. 00 g.000 7000 o 000 50 0011 Y000 50,500 Tl I T 000 T 00 T 000 5000
i Fi ¥
eraten | pnaerrarapaERETTROrAPIERe | 227625 | 210886 | 119.230 | 49312 | 140538 | 182.275 | 9426 163 855 | 160328 | 38318 | 7LE7 25 038 1406.133 12565 | 147 664 | @08 si.008 | 17.563 a%d,a40
B FluorOnltroBenzens Dervative U ug J L LHIL b OO J.3U3 J.ouy L. OUY 0196 R 9.000 2001 0 00¢ 0 090 3228 0154 [AC] 0001 0.253 050 0638
FlucrtighenafFl Lo tanlsal De v ative T} B 427 T+.400 13700 | 26400 6.000 3 OO0 5100 T 000 104005 5 600 R 36781 EXET 5 a2 T7.00 5000 17400 38,763
I || et S U 1170 0 259 1637 2967 10019 1285 o055 500 5.207 3823 5624 3.adi 59.617 7247 13798 | 15224 14469 | 15958 66.695
Huorobenzamide/Fucroben2onitrie ey anve - i
n Fluoro Etnanoi 5,5 &-Terra Flunro Benzyi Alcono QRN sNnlilH A I PN e, LX) ) CH 0 Cron (IR K AXFTIN] [ il u.uoe L.oug 0.QIH] 3.00Q 0000 0.Q00
It ;'e”l" ::":"“‘“ e 0.0 0.005 1033 20.001 0.000 0,000 1.000 3 100 0.0 ) D60 000 0000 20.041 0.000 0 000 & 000 5.000 180 1.080
1|5 Difluore Methary 2 Mercapto L H Bernmimidazale 1425 D000 0 000 1,000 0.000 0.000 G000 0000 3 000 000 .00 0000 1 a3% T R D000 REV] TR 0,000
[ [Fimsrobenznic_acic Therivative 0 288 0 000 I 2 200 0.170 1300 1 BiH D 150 TR T 00 T (M) L0 i) iEdid 0000 N BT RRIT] 1685 B .5Ee
1 i- WorInared RaDfoevetopment proas s - 0 L0 0,001 0.000 U.aog 0.039 7000 U004 3G 0.03%
1 Pllat Plant Produicts = £, 000 2 525 1.92% 10 {1.000 2 731 2.070 & 4H) g.201
TNGORGANTC PRODUTTS ——
aulpghiuric 3cafNeum 1355195 aHE 19 143 741 19471 /N a3/ 96 270 Aed SAL. 00 98 T8 G82.914 1215060 | 9760 [ 1772 B4 14824.465 D35.660 | 1473 620 | 1917 080 | 1127 190 | 503540 £957 190
z Hycrofiuoric acidl 260.71 Soe2h0 | 707 778 | S19.638 [ E73582 | 710683 | 91z 709 | 751,451 | B72.865 | 353.071 | 210,335 | 885.258 HES4.6314 71 36 Ohe 150 | 70 325 | 4o 26 80400 369% 185
3 [Meatal Auoride Derivative 26/ .41 221 538 151570 150.766 404432 400545 1538 852 272 5RE5 27h. (56 399,95 Jan, Sebd 27B.TE F47R BRT 199 6} 1743 d7y 271,080 TA; Goa 307, 7HE Ji5% 830
] FMafron Gas EEER BTl 6n: | 700005 | BAwOS Tit ebt | RIE B4 531 07k | 316 Bk 1316 361 318 | 966 457 | 958 Bus ROES5, 021 T, 200 | 1267 256 | 1900 99E | 1064 755 [ 11739781 S637.587
Miscellanecus fluondes Lerwatyes 45875 407 L8 323 309 3po.4¢ a7 344,645 301 285 o 424 5322744 3HS . B5E 350560 | 1273 734 5302.8596 304 B33 Sl 601 418,577 3O{ A4 485 532 2102 3RS
CO-PRODLCYS
FE| Base Progur EEEREE 310 | 925051 | 1151 ARG | 105G 3 ] L EIEE) 77 101 | 1008 822 | 224, 270 | S7E 000 SEQ LIN 12180, 557 1305310 | 1580,300 | 1779.31¢ | 1615 36= | 1909 256 [FEER-EE]
ALLLUM SULPHATE [GYESUMY 1313371 i14d 10 | doSeuou | 1982 380 ] 2375000 | a9 giu | d8a7 390 | as8s 310 | qusa ps0 | v ow0 | 3h13a80 [ 196/ 880 3QB71.450 15836 590 | 2747 130 | 2017 150 | 936790 | 2735770 9973.430
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ANNEXURE-8

Water Consumption and Waste water Generation Details

(April-2023 to August-2024)

Water Consumption

Waste water generation

Treated Water Disposal

Month
(KL/Month) (KL/Month) (KL/Month)

Apr-23 45426 20657 20697
May-23 55142 19453 19456
Jun-23 48080 17522 17553
Jul-23 57611 17943 17967
Aug-23 50571 19897 19910
Sep-23 45565 20512 20502
Oct-23 29676 23355 23328
Nov-23 32636 21529 21473
Dec-23 52827 20605 20580
Jan-24 41740 21660 21635
Feb-24 50080 22540 22475
Mar-24 53178 25063 25001
Apr-24 39371 24435 24436
May-24 49722 23326 23338
Jun-24 46231 26514 26542
Jul-24 41682 23780 23713
Aug-24 34724 25189 25238
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ANNEXURE-9

Fuel Consumption Details
(April-2023 to August-2024)

Month | Natural Gas HSD
SM3/Month | Litre/Month
Apr-23 347847 30
May-23 370481 225
Jun-23 376101 20
Jul-23 442531 95
Aug-23 595761 240
Sep-23 436512 30
Oct-23 601050 55
Nov-23 537858 25
Dec-23 663821 180
Jan-24 687391 8510
Feb-24 531658 45
Mar-24 526954 312
Apr-24 396784 0
May-24 561111 180
Jun-24 612084 15
Jul-24 561059 2226
Aug-24 727110 6740
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Surat Municipal Corporation

Hydraulic Departmient ,
P.D. MUNSHET F?lx © (0261) 2451935/ 2422110
i ) Phone  : (0)2329504
Hydraulic Engineer, Bxt . 30]

3rd Floor, Dr. Ambedkar Shopping
Center,

Man-Darwaja, Ring Road,

Surat- 395002,

Mobile No.: 97243 45434

HED/OUT/NO. 12 L0
DATE: -2 /07/2016

To Geeneswl Momager- HsE
M/S Navin Fluorine International Limited,

Surat Navsari Road,Bhestan
Surat

Sub :- Purchase of 2.0 MLD recycled water from pandesara Pumping Station.

Ref :- your letter dated 4 th March, 2016

With reference to your above letter, SMC will ‘supply tertairy treated water as per
your requirement. However, SMC is bound to follow an MOA which is carried out
between SMC and the Pandesara Green Environment and Water Welfare Co-operative
Society Limited by ethically and law fully. Hence SMC can supply the water to the

member unit of the Pandesara Green Environment and Water Welfare Co-operative

Society Limited only.

oAl
éa\“\\

Hydraulic Engineer
Surat Municipal Corporation

el dsaid izsiasani ageudll sl 2uadiz 944 wee3y ada’
TI\GBG\letter.doc
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Annexure G

First Information Report

(Under Section 154 Cr.P.C.)

. District : Surat City Police Station: Cyber Crime

Year : 2023

Police Station, Surat City

FIR No. : 11210062230088 Date : 01/12/2023

. (i) Act : IPC

(ii) Act :  The Information Technology Section :

Amendment Act, Year 2008

. (@) Occurrence of Offense :

Day : Thursday Date from : 26/07/2023

Section : 500

66(C)

Date to : 04/08/2023

Time Period Time from : 10:00 Time to : 22:00
(b) Information received at PS Date : 01/12/2023 Time : 18:30
(c) General Diary Reference Entry No.: Time :
. Type of information : Verbal
. Place of occurrence :
(a) Direction & Distance from P.S.: North 8.00 KM Beat No:

(b) Address: through internet (House No0.405, Block A-2, Sudaram Status Residency,
Nr. Swapna Srushti Residency, Bhestan, Surat, Surat City

(c) In case outside the limit of this Police Station, then
Name of P.S. District

. Complainant/Informant:
(a) Name : Gaurav
Ashokkumar Chaturvedi

(b) Father's/Husband : Ashokkumar Chaturvedi

(c) Date/Year of Birth: 43 (d) Nationality: Indian

(e)

(g) Address : House No0.405, Block A-2,
Sudaram Status Residency,
Nr. Swapna Srushti Residency,
Bhestan, Surat, Surat City

(f) Occupation: Job

. Details Known/Suspected/Unknown accused with full particulars:
(attach separate sheet, if necessary)

Accused Name Age Address
Unknown

. Reasons for delay in reporting by the Complainant/Informant

. Particulars of properties stolen (attach separate sheet, if necessary)
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10. Total value of property stolen
11. Inquest Report/U.D. case No., if any
12. First Information content (attach separate sheet, if necessary)

The fact of the said case is that some unknown person have created mail id on yahoo.com
having mail id gauravchaturvedil@yahoo.com and had sent emails to disrepute the
complainant on the email id radhesh.welling@nfil.in of the Managing Director of Navin Fluorine
International Limited, Surat-Navsari Road, Bhestan Surat and on the email id
radhika.haribhakti@nfil.in of the Director of the said company and on the email id
deepak.naik@nfil.in of the Sr. Vice President of HSE department.

Complaint:

I am Gaurav Ashokkumar Chaturvedi, Age:53, Resident: House N0.405, Block A-2, Sundaram
Status Residency, Near Swapna Srushti Residency, Bhestan, Surat. Native Place : Tata Tower
Street, Near Tilak Stadium Field, Satteshwar, Oraiya, Dist. : Oraiya (Uttarpradesh) Mo. No. :
8141822333.

I hereby report my complaint that I live with my father on the above mentioned address and I
have been working as a Sr. Manager (HSE Dept.) at Navin Fluorine International Limited,
Surat-Navsari Main Road, Bhestan, Surat for the last six months.

When I was on duty on 20/07/2023, I came to know from one of my senior officer and the
Director that an e-mail was received on the e-mail id radhesh.welling@nfil.in of the Managing
Director of the company and on the email id radhika.haribhakti@nfil.in of the Director of the
said company from the e-mail id gauravchaturvedil@yahoo.com on 19/07/2023 at 11:29:05
Hrs.. It was written in the said mail that Dear Sir, I am Gaurav Chaturdevi, Sr. Manager ETP
Plant at Navin Fluorine International Limited. I joined the job 2 months back and facing
problems with technical. This fluorine based plant is new for me as I have never work with 2
MLD plant. have work with maximum 50 KLD ETP plant and know the how to scrap the waste
water. This ETP plant is new for me and its technology is difference than I have work. I can
make fools in technicals to our juniors with strict warning but my seniors know everything
about technicals and plant as they are from a long time so I cannot make them fools in etp
operational technical and process. I request to you please transfer me from EHS department to
any other department like Admin, Canteen, Logistic, Security etc. I like sitting jobs rather than
plant field jobs. I will be thankful for your concern. Thanks and Regards Gaurav Chaturvedi Sr.
Manager HSE at Navin Fluorine International Limited, Surat. I informed the officials of my
company that the said e-mail id is not mine. Then after, on 04/08/2023 at 19:41 Hrs., another
mail was received on radhesh.welling@nfil.in of the Managing Director of the company and on
the email id deepak.naik@nfil.in of the Sr. Vice President of HSE department from the e-mail id
gauravchaturvedil@yahoo.com stating that I have put a biological trail of inorganic effluent for
COD reduction in a drum and after 15 days there was no result and when my senior Mr.
Upendra Haldar has seen that trail and asked which effluent you have taken and he knows it is
inorganic effluent. He laughed at me in front of my juniors that effluent have no BOD to treat
biologically. So how biological treatment will perform in inorganic effluent COD reduction and
he throw the drum. My juniors also laughed at me and say this is nonsense nontechnical
activity and wasting of all time. I cannot make more fools to my seniors in technical. So I sit
only in my office cabin from morning to evening. Please transfer me in any other department. I
am not aware 2 MLD ETP plant. I have run only 50 KLD ETP plant in my experience. My junior
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Jitin left Navin Fluorine and he informed me about all loss pole of ETP. If I will not get transfer,
I will use that loss pole in torture of our seniors. As I have not created
gauravchaturvedil@yahoo.com and the said email id is fake, we have submitted complaint in
Cyber Crime Police Station and I have come here to submit my application.

Thus, some unknown person have created mail id on yahoo.com having mail id
gauravchaturvedil@yahoo.com and had sent emails on the email id radhesh.welling@nfil.in of
the Managing Director of Navin Fluorine International Limited, Surat-Navsari Road, Bhestan
Surat and on the email id radhika.haribhakti@nfil.in of the Director of the said company, on
the email id radhika.haribhakti@nfil.in of the Director of the company and on the email id
deepak.naik@nfil.in of the Sr. Vice President of HSE department to defame us.

We hereby submit the complaint to take necessary action against the unknown person for
creating and using fake instagram id.

The complaint submitted by me is true to the best of my knowledge.

In person.

Officer of Police Station
Cyber Crime Police Station
Surat City

13. Action taken: Since the above information reveals commission of offence(s) u/s as
mentioned at Item No.2:

(1) Registered the case and took up the investigation or

(2) Directed (Name of 1.0.) take up the investigation or : Gunvantkumar Manubhai Hadiya
Rank : Police Inspector
No. : gmh291086 to take up the investigation or

F.I.R. read over to the complainant/informant, admitted to be correctly recorded and a copy given to
the complainant/informant free of cost.

R.O.A.C.
(Read Over As Correct)
Signature of Officer in charge, Police Station

14. Signature/Thumb Impression Name : Maheshkumar Hiralal Gurjar
of the complainant/informant Rank : Head Constable
GPF No. : : mhg200785

15. Date and time of dispatch to the court : 01/12/2023, 18:30
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Joint Committee Site Visit in Hon. NGT matter 0.A.753/2024(PB)
Date: 13-09-2024
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Lo A - | :
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INDIA NON JUDICIAL"
vernment of Gujarat

HeTH 4 fil"'ﬂ

Certificate of Stamp Dufv

IN-GJ78122573722996W

09-Oct-2024 10:33 AM

Annexure |

[

76122573722996W

o

Rs. |

IMPACC (SV)/ gj13163404/ SURAT/ GJ-SU

SUBIN-GJGJ1316340471832053347419W

GAURAV CHATURVEDI
Article 4 Affidavit

Affidavit

0
(Zero)

GAURAV CHATURVEDI

Not Applicable

GAURAV CHATURVEDI

50
(Fifty only)

0021224951
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spect to NGT OA no. 753/2024 dated 05.08.2024, a joint committee has visited the unit Navin
e International Limited located at Surat-Navsari Road, Bhestan, Surat, on date 13.09.2024.

After doing necessary discussion with the EHS team, it comes to light that Mr. Gaurav Chaturvedi, whose
name was Involved in this matter, is currently working as a senior manager at ETP. After that, the
committee has done discussion with Mr. Gauray Chaturvedi during the plant round, and according to
him, someone has created a fake emall ID of his name and tried to defame him and the organization.

He has explained the matter as per the following;

o Last year, during July-August-2023, our top management got some emails from email id
gauravchaturvedil@yahoo.com.

« Since this email ID had my name, our top management called me and asked the facts about all this;
however, | was not aware that someone was trying to defame me within our organization. In those
emails, it was written that Mr. Gaurav is not capable of managing the operation of ETP and asking for
the transfer in some other department, etc.

+ After some time once again, the same email ID was used to defame the organization image, and this
time mail was sent to different government organizations.

« Now, when the matter became serious, |, Gaurav Chaturvedi filed an official police complaint with
the nearby cybercrime police station.

« Upon which police filed an FIR and investigated the matter. Upon investigation, the culprit was caught
by the police team.

» After that, police came to know that the culprit was one of their old vendors, who was selling ETP
chemicals and was conducting a trial of his products in the ETP of M/s Navin Fluorine International
Limited. After taking multiple trials, he failed to prove his products; hence, Mr. Gaurav Chaturvedi (who
is working as a senior manager at ETP) denies him to continue the trails and refused to take his products.
o After that, the vendor asked for some favour from Mr. Gaurav Chaturvedi, and he denied the same.
« Because of all of this, the vendor got offended, and he created a fake email ID in the name of Mr.
Gaurav Chaturvedi and tried to defame him as well as the organization.

« According to him, the culprit has accepted that he has done all these things in revenge; still, the case
is going on, and the current case status and police report of the same are attached herewith for the

records.
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